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THE
PARLIAMENTARY DEBATES
(Part I—Questions and Answers)

OFFICIAL REPORT

51
PARLIAMENT OF INDIA
Thursday, 16th November, 1950.

The House met at a Quarter to Eleven
of the Clock.

{MR. SPEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS

PRopucTION OF JUTE AND Mesta

*51. Shri B. K. Das: Will the Minister
of Agriculture be pleased to state:

(a) whether the estimated produc-
tion of jute and mesta has reached
the target fixed for this year; and

fb) if
therefor

The Deputy Minister of Food and
Agriculture (Shri Thirumala Rao): (a)
No.

not, what are the reasons
2

(b) Border disturbances resulting in
dislocation of jute cultivation; insuM-
cient supply of jute seed: severe
drought after the sowing period,
followed by heavy rains and floods in
the jute growing areas.

Shri B. K. Das: By how much is it
short of the target fixed?

Shri Thirumala Rao: The targe: of
jute production fixed for 1950-51 was
50 lakh bales, but it was reduced to
41.70 lakh bales. It was also expected
that the production of mesta could te
stepped up to 10 lakh bales. But this
also had to be reduced and now the
.production of jute is set at 33-51 lakh
ll;:{es and that of mesta at 525 lakh

es.

Shri B. K. Das: Is it a fact that six
jute mills in the Calcutta area have re-
mained closed from the Bth of Novem-
ber due to short supply of jute there,
even though now there is enough jute
;in the market?

i Shri Thirumala Rao: I want notice (f
jthat. .

52

Shri B. K. Das: What is the plan of
the Government to make up the deficit
for the current year?

Shri Thirumala Rao: The hon. Mem-
ber is aware that we could not reach
our target on account of so mary
natural calamities like floods and
cdrought and all that sort of thing. Now
we shall try to make provision for
having increased production if normal
conditions prevail.

Shri B. K. Das: May I know whether
ture (Shri K. M. Munshi): There is no
outside?

The Minister of Food and Agricul-

ture (Shri K. M. Munishi): There is no
plan for the moment.

Shri 8. C. Samanta: May I xnow
what was the amount of production of
jute and mesta in the same period in
other States?

Shri K. M. Munshi: I would require
notice.

Shri A. C. Guha: May I know by how
much this year's production of
toth jute and mesta exceeds last year’s
production and what is the* gap be-
tween this year’s production and the
required quantity?

Shri Thirumala Rao: I want
of it—it is all in a big statemnent.

Dr. M. M. Das: Has the Union Jov-
ernment received any complaint from
the West Bengal Government that the
jute seeds supplied to the West Bengal
Government by the Centre had ger-
mination of only 38 per cent. because
they were mixed with bad seeds?

Shri Thiramala Rao: We have be:n
experiencing some difficulty in procur-
good seeds. We are aware of the

d ts in seeds.

Dr. M. M. Das: But because of the
dearth of good seeds should bad seeds
be mixed with good seeds?

Mr. Speaker: Order, order.

Shri Himatsingka: Are Government.
aware chat large quantities of jute are

notice
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lying at the producing centres and they
cannot come to Calcutta for want of
transport facilities?

Shri Thirumala Rao: That may he
addressed to the Transport Minister.

Shri Hussain Imam: What was the
actual production of jute in the Re-
public of India last year and how
much more is being produced this
year—jute and mesta combined?

Shri Thirumala Rao: The estimated
preduction of jute and mesta is 38-76
lakhs bales this year.

Shri Hussain Imam: What was the
production last year?

Shri Thirumala Rao: I want notice.

Shri T. T. Krishnamachari: May I
ask if the hon. the Minister for Agri-
culture or his colleague the Minister
for Industry or for that matter his
other colleague the Minister for Comn-
merce wil make a comprehensive
statement about this question of jute
and jute prices in view of the fact that
a number of mills in Calcutta have
closed down for the reason that they
are not able to obtain jute at ceiling
prices while on the other hand it seems
that plenty of jute is available at fairly
reasonable prices on the other side of
Bengal, and there is also the fact that
the industry has reacted uot favour-
ably to the increased exoprt duties put
on jute? Will somebody responsible
;n,ake a comprehensive statement about
t? ?

Shri K. M. Munshi: The statement
will be made as the situation has
geveloped only during the last few

ays.

Shri B. R. Bhagat: Are the Govern-
ment aware that jute cultivation in the
State of Bihar has been discouraged
this year due to the fact that it could
not be marketed and sent to Calcutta
on account of transport difficulties,
resulting in considerable losses to tne
kisans?

Rao: We are »not
aware of it.

SuprpLY AND PRODUCTION or FisH

*52. Shri B. K. Das: (a) Will the
Minister of Agriculture be pleased to
state what steps have been taken
during the current year to increase the
supply and production of fish in the
country either directly or in collabora-
tlon with the States Governments?

{b) What have been the results of
such steps?

of Food and
Agricultare (Shri Thirumala Rao): (a)
Government have taken both short-
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term and long-term measures to enakle
the State Governments to increase the
supply of fish. Special arrangements
have been made to supply fry and
fingerlings for stocking purposes to the
deficit States. Financial assistance in
the shape of loans and grants has also
been given to the State Governments
to the extent of Rs. 30,25,084/- for in-
creasing the production of fish. Most
of the short-term schemes are for the
immediate increase in the supply of
fish by stocking suitable waters with
fish-seed of fast growing varieties

As regards long-term measures the
Central Inland and the Central Marine
Fisheries Research Stations at Calcutta
and Mandapam and their sub-stations
at Cuttack, Calicut and Karwar have
been carrying out fisheries rescarch
with the object of increasing fish pro-
duction and conserving India's fishery
resources.

The Central Government is also run-
ning a pilot Deep Sea Fishing Station at
Bombay for charting fishing grounds
of the Bombay coast and doing other
essential exploratory work.

(b) (i) Nearly 41 lakhs of fish fry
and fish spawn have been distri-
buted to various deficit States.

(ii) In the course of charting opera-
ticns the-two fishing trawlers and two
Reekie boats of the Central Govern-
ment have raised nearly 1250 mds. of
fish during the period April to June,
1950.

(iii) The Fisheries Schemes for
which financial assistance has been
granted to various States during the
current year, are expected to yield
substantial increase in the production
of fish. Definite information in this
connection will be available after the
end of the current year.

Shri B. K. Das: Is there any scheme
worked out by the Central Government
directly?

Shri Thirumala Rao: Though the main
responsibility in this matter rests with
the State Governments, the Govern-
ment of India have been affording
financial and technical assistance fur
them for implementing their schemes
to increase fish production. And the
States Governments have got the in'x-
tiative in the matter to evolve their
own schemes.

Shri B. K. Das: Are the State Govern-
ments getting any subsidies from the
Central Government for working out
their schemes?

Shri Thiramala Rao: Yes, and J gave
the figure also.
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Shri Sidbva: May I know whether
the guantity has been increased by the
new flotilla to which the hon. Minis-
ter made a reference in Bombay, and if
so, what is the quantity that has “een
increased by this new flotilla that has
been introduced last year as compared
with the previous production and
supply?

Shri Thirumala Rao: I have not got
the information; I would require notice.

Dr. Deshmukh: Was this question
referred by the Ministry of Agriculture
to the Planning Commission and have
they received any advice from them
for increasing the production of f:h?

Shri Thirnmala Rao: I think this wili
form one of the integral plans of deve-
lopment for agricultural production.

Shri Hathi: May I know, Sir, if any
subsidy is given to ‘B’ States?

The Minister of Food and Agricel-
ture (Shri K. M. Munshi): Yes. 3ubsi-
dies have been given.

Shri Kamath: Along with the larger
production and supply of fish has there
been any propaganda campaign to make
the people eat more fish and make them
more fish-minded?

Mr. Speaker: Order, order. I do not
allow the question.

Shri R. Velayudhan: May 1 know
whether any financial assistance has
been given to the Travancore-Cochin
State for their scheme of deep sea
fishing?

Shri K. M. Manshi: Travancore-
Cochin has not been given any special
grants; they have not yet started any
specific scheme so far as I am aware.

Shri Hussain Imam: May 1 know
why the Government confined deep
sea fishing to Bombay only knowing
that the Bengalees love fish?

Shri Somdhi: Is it not a fact that
the Government have already lost
about 4 or 5 lakhs in their deep sca
fishing experiment in Bombay and the
whole experiment has been a failure?

Shri K. M. Munshi: It is not correct
to say that the scheme has been a
faijlure. It was an experimental scheme
and the next experimental scheme is
going to be in Calcutta.

Mr. Speaker: Order, order. We wil
g0 to the next question.

KEROSENE

*53. Shri Kesava Rae: (a) Will the
Minister of Works, Mines and Power
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be pleased to state what is the quan-
tity of kerosene so far imported into
the country during the current year?

‘b) What was the quantity imported
during the years 1948-49 and 1949-50?

(c) What steps have been taken to
=educe the prevailing prices of
kerosene?

The Deputy Minister of Works,
Mines and Power (Shri Buragobain)::
(a) and (b). A statement giving the
information is laid on the Table. [See
Appendix I, annexure No. 12].

(¢) The middleman’s margin has
been reduced by annas -/11/- to Rs.
14-6 per unit of 8 gallons, and a 1e-
vised price structure has been adopt-
ed from the 1st April 1950 which has
resulted in a reduction of the Com-
ﬁu‘.&s price by annas 0-12-0 per unit.

rther, an increased quantity «f
kerosene has been made available for
civil consumption, and the State Gov-
ernments have been asked to abolish
quantitative restrictions on distribution
.;md to liberalise licensing of retail dea-
ers.

Shri Kesava Ram May I know when
this price of kerosene was last fixed?

Shri Buragohain: It was fixed in
April 1950.

Shri Kesava Rao: May I know whe-
ther these prices are periodically re-
viewed?

Shri Buragohain: Yes, Sir. Every six
months.

Shri Sidhva: May I know whether
there is any restriction in the quantity
of supply to consumers and whether
it is freely available in any gquantity
required by them?

Shri hain: As I have already
stated State Governments have beea
asked to abolish quantitative restrice-
tions on distribution.

Shri Sidhva: What is the result? I
want to know whether any State Gove
ernment has actually carried out the
i.nsu;uctions of the Central Govern-
ment.

The Minister of Works, Mines and
Power (Shri Gadgil): The resuit is that
there will be a net increase in supply
by about 1 lakh of tons.

AVOCADO PEAR PLANTS

*54. Shri Tyagi: () Will the Minis-
ter of Agriculture be pleased to state
whether it is a fact that Government
had ordered and received by air from
America a number of Avocado Pear

plants?
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. .(b) When were they received and
at what cost?

(c) Is it also a fact that one of the
officers from the Ministry of Agricul-
ture was sent bv air to receive those
plants at Bombay?

(d) Where have those plants been
planted?

The Deputy Minister of Food and
YAm'cultnre (Shri Thirumala Rao): (a)
es.

{b) In July, 1950 at a cost of Rs.
9,134/-.

{c) No.

(d) The plants from California, one
‘hundred in number, were planted at
the State Government Fruit Gardens at
‘Saharanpur, Gurdaspur and Hoshiar-
pur. All the plants are reported to
have withered away within a period nf
‘two months probably as a result of
change of environment. Three hundred
plants from Florida were also imported
but as these were found infested with
scale insects, their fumigation became
necessary to prevent introduction of a
new plant disease ingthis country. Be-
ing. however. very tender and bare-
root they did not withstand even a
mild fumigation dose and i Our
Embassy in Washington, through whom
the plants were purchased. have heeu
instructed to withhold payment for
these 300 plants to the firm concerned
as they were not accompanied by a
Health Certificate which had to be fur-
nished by it and were too tender and
bare-root for plantation in foreign
soil. It has been suggested to our
Embassy to ask the suppliers to replace
these 300 plants free of cost. The
final outcome of the Embassy’s corres-
pondence with the suppliers is awaited.

Shri Tyagi: Is it a fact that ‘hese
plants were imported by air into India
in contravention of the destruction of
insects and pests Act?

The Minister of Food and Agricul-
tare (Shri K. M. Munshi): It was in
compliance with it.

Shri Tyagi: 1 remember, Sir, there is
an Act called the Destruction of insects
and pests Act in India according to
which no plants could be imported in-
to the country, unless they have under-
‘gone regular health examination in the
foreign country and fumigated before-
hand.

Bhri n%tl?” 1 uveotln reply
to part (d t they were not accom-
panpied t(;y)n proper health certificate.

Shri Tyagl: I want to know whether
Goverm:{mt has actually ‘ contravened
the provisions of the law.
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Mr. Speaker: Order,
question.

Shri Tyagi: Were they fumigated
here in Bombay? A

Shri Thirumala Rao: The plants
could not stand our fumigation and
they died.

order. Next

Shri Tyagi: May I know if the 300
Florida plants were planted in some
of the nurseries here in North India?

Shri Thirumala Rao: Before ~they
could be planted, they died.

Shri Sarangdhar Das: May I know
if the Government is aware that Avo-
cado Pear plant is not a native cf Czli-
fornia or Florida but it is of Portugal
and the plants should have heen
brought from Portugal itself?

Shri Thirumala Rao: The Govern-
ment have not known the original honie
of this plant but it is available from
Florida and California also.

Shri Karunakara Menoa: May )
krnow how these plants are useful and
so important as to be carried Ly air?

Shri Thirumala Rao: The fruitc of
this plant have got a rich protein con-~
tent and in Mexico and in other ~oun-
tries it is used as substantial food hy
the people and the Government of Ia-
dia thought it would be worthwhile
to transplant them and carry out
experiments to see if this plant could he
multiplied in this country. The neces-
sity for bringing them by sir was that
they should be transported as quickly as
possible and a long sea voyage was
avoided.

Shri Tyagi: Is it a fact that the scale
insects. mealy bugs and mites whish
were found to be on a big scale cn the
leaves of the plants were very dan-
gerous for other crops here in India?

Shri Thirumala Rao: That is the
opinion of experts.

Shrl Kamath: Is it a fact that these
plants were ordered without consulting
the Plant Protection Directorate of the
Minfstry?

Shri Thirumala Rao: All the con-
cerned Ministries were consulted before
these plants were ordered.

Shri Kamath: With reference to part
(c) of the question, is it a fact that an
officer though not sent by air was sent
by rail to Bombay. and the officer had
no experience in fruit farming, but
was only a cotton Physiologist and has
since been taken up in the Ministry
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only to do the work of sugar allotment
and fruit preservation? He had no
experience of fruit farming at all?

Shri Thirumala Rav: The officer wus
sent to receive the plants and about
thttai qualifications of the officer, I want
notice.

Mr. Speaker: Order, order. We wil:
proceed to the next question.

1
SUGAR

*55. Shri Kamath: Will the Minis-
ter of Agriculture be pleased to state:

(a) how much sugar and from which
countries and at what prices has been
‘mported into India during the last
three months;

<b) how much more is proposed to
be imported in the near future; and

(c) the present position with regard
to the manufacture and supply of
sugar in our country?

The Minister of Food and Agricul-
ture (Shri K. M. Manshi): (a) A state-
ment giving the information required,
is laid on the Table of the House.
[See Appendix I, annexure No. 13).

(b) It is not in the public interest
to disclose this information.

(¢) The new crushing season is about
to start. At present the stocks in hond
together with likely imports are suffi-
cient to meet the demands of the
country for sugar at the existing
ration scales,

In order to stimulate production of
sugar during the 1950-51 season. the
Gt:yernment of India have taken
action:—

(i) to fix statutory ceiling prices of
gur and khandsarl;

(ii) to licence kolhus (cane crushers)
and khandsari plants;

(iii) to authorise the State Govern-
ments to take over stocks of gur and
khandsari at appropriate prices sub-
ject to ceilings fixed:

(iv) to ban movement of gur and
khandsari from producing areas exceot
-on permits; and

(v) to give a subsidy of Rs. 2/6/-
per maund on all sugar produced by
factories in Western districts of Uttar
Pradesh and in East Punjab upto the
15th December, 1950 on a quantity not
more than 1 lakh tons, provided they
start regular crushing by 15th Novem-
ber 1950 at the latest and the sugar
produced is more than that produced
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during the corresponding period of the
last year.

It is yet too early to make any esti-
mate of the production during the en-
suing crushing season. The minimurn
requirement of sugar on the present
rations is 10.5 lakh tons.

Shri Kamath: With reference to the
answer to part (a) of the question, how
do the import prices of sugar compare
with the sale price of sugar ,n thuse
countries from which sugar has been
imported?

Shri K. M. Munshi: The import price
of sugar is rather higher than the price
here.

Shri Kamath: In those countries.

Shri K. M. Munshi: It was at the
same price as in those countries; not
higher.

Shri Sidhva: May I know whether
the Pakistan Government has pur-
chased sugar from the places where we
have purchased, at a lower price than
ourselves?

Shri K. M. Munshi: I have no in-
formation about it.

Shri Sidhva: The hon. Minister stated
in the last session that in June orders
were placed in certain countries. May
1 know whether orders were placed in
Cuba and with what result?

Shri K. M. Munshi: Orders were
placed not in June, but later. I
mentioned to the House that orders
were placed. After the orders were
accepted, they were cancelled on
account of the Korean War.

Shri Sidhva: Cancelled by whom?

Shri K. M. Manshi: 1 do not want
to give that information in the public
mterests.

Shri Tyagi: May I know the name
of the agency which is used to import
sugar?

Shri K. M. Munshi: They are all
Government to Government tran-
sactions.

Shri Tyagi: Is it a fact that in April
1950, a firm from Formosa, through
their local agent, offered to supp
20,000 tons of suga- at the rate of Rs.
652 per ton and again in May, from
Cuba, 50,000 tons of sugar were offered
at Rs. 578 per ton and that these offers
were rejected?

Shri K. at'h Hn:ald: Ido nl;):'knowug
anything at happened ore
month of May 1950. But, in April and
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May, we could not get a complete idea
as to how much stock we would have.

Shri Tyagi: Is it a fact that sugar is
now being imported . . .

Mr. Speaker: Order, order; Prof.
Shibban Lal Saksena.
Prof. S. L. Saksena: Is Government

aware that the sucrose content is very
low if cane is crushed in November?

Shri K. M. Munshi: Government is
aware that the sugar content of sugar-
cane is low in November. But, whether
we produce sugar or gur—gur is being
produced even from the middle of
October,—it is all sugar and we have
to get the factories going by the niiddie
of November.

Prof. S. L. Saksena: In view of the
fact -that you have restricted *he pro-
duction of gur in the factory areas,
would it not be better to crush the
cane when it is mature and produce
more sugar?

Mr. Speaker: That would be a
matter of argument.

LS - plae - g - > JUS

Sl i A S 2 d gy
Il lRer Sol Spo (yoe s
P ably s oK ol ool

[Giani G. 8. Mausafir: Is it a fact that
only one chhatack of sugar per head
per month is given in the rural rationed
areas?]

Shri K. M. Munshi: We agree that
quantity is less. Whatever we have,
we are trying to distribute as equitably
as we can.

Shri Tyagi: I wanted to invite your
attention to the reply given by the hon.
Minister, not giving this House the
figures of the rate at which sugar was
being purchased. As it pertains to the
purse of the nation, I demand that this
must be given. Unless there is some-
thing fishy about jit, I want ‘he House
should be informed . . .

Mr. Speaker: You need not imme-
wately run to inferences.

Shri Tyagi: How is it then that
figures are not given in the interest of

Shri K. M. Manshi: The rates are all
fwen in the statement placed on the
able of the House.

Rhel Twasl: T arant tn knaw the rates
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Mr. Speaker: I think we cannot
pursue this question, if there is heat
over it.

Shri Tyaglk: My suspicion is that it
is being purchased at a higher rate.

Mr. Speaker: He may refer to the
statement. I am calling the next ques-
tion. .

TooFAN EXPRESS ACCIDENT

*56. Shri Kamath: Will the Minister
of Railways be pleased to state:

(a) whether the report of the
inquiry into the accident that overtook
the Toofan Express on the 14th
August, 1950 has been received;

(b) If so, the findings and conclu-
sfons contained in the report; and

1c) whether Government propose to
order a judicial inquiry into the
matter?

The Minister of Transport and Rail-
ways (Shri Gopalaswami): (a) Yes; the
report of the Government Inspector of
Railways has been received, but the
accident to the Toofan Express cccurred
on 13-8-50 and not 14-8-50 as stated in
the question.

(b) The finding of the Government
Inspector of Railways is that the Up
Toofan Express running on the Up line
collided with derailed wagons of a
down goods train on the down line
which fouled the up line, the derail-
ment of the wagons having been the
result of the track having been
tampered with by some person or
persens unknown.

(c) Yes.

Shri Kamath: What is the composi-
tion or the personnel of the Judicial
Tribunal to be appointed?

8hri Gopalaswami: There will be a
Judge of a High Court who will hold
the inquiry.

Shri Kamath: Is it a fact that a gang
of saboteurs has since been arrested
who have been operating on this line?

8hri Gopalaswami: Yes;
them have been arrested.

Shri Kamath: How many have been
arrested? .

Shri Gopalaswami: That is a matter
which is not within my knowledge.
Some have been arrested. .

Shri Kamath: Is it a fact, as quoted
in ‘some newspapers that some of the
saboteurs are Pakistanis?

some of
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Shri Gopalaswami: That has refer-
ence to a previous. accident: the
Jasidih disaster about which it was so
said in a newspaper.

Shri Hussain Imam: May 1 know
whether these people have confessed to
have .’been participants in this derail-
ment?

Shri Gopalaswami: I think one of
them has given a statement to a
Magistrate in the United Provinces.
That will also be enquired into in con-
nzction with the judicial inquiry.

Prof. S. L. Saksena: What steps have
Government taken to stop the recur-
rence of these disasters and railway
accidents?

Shri Gopalaswami: We are praying
to God that saboteurs may not £o on
Jdoing this sort of thing in the future.

Shri S. N. Sinba: Is there a difference
of opinion between the Bihar police and
the Railway authorities as to the causes
of this accident?

Shri Gopalaswami: In “this connec-
tion, the inquiry was held by the Gov-
ernment Inspector of Railways who is
under the Communications Minis'ry.
His opinion as to this accident is not
exactly the same as the opinion held
by the Bihar police.

Prof. Ranga: Are we to understand
that we have left ourselves completely
at the mercy of God and that we are
not taking any steps at all to prevent a
recurrence of accidents?

Shri Sidhva: May 1 know whether
the judicial inquiry will be held in
puhlic or private?

Shri Gopalaswami: I think it will be
a public one unless in regard to ceririn
issues—because there are certain
peculiar features about this case--the
Judge himself wants to hold a private
inguiry.

Mr. Speaker: We are going to the
next question.

PATHANKOT AIR CrasH (ENQUIRY)

*57. Shri Kamath: Will the Minister
f Communications be pleased to state:
(a) whether the report of the
inquiry into the Pathankot air crash
has been received; and

{b) if so. its findings and conclu-
wnions?

o

The Deputy Minister of Communica-
tions (Shri Khurshed Lal): (a) and (b).
No, Sir, the investigation has not
been completed.
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Shrl.lmul‘a: Is it a fact that a
specialist was imported from the United
ngdorp to investigate the cause of
thetgccldent or to make inquiry on the
spot?

Shri Khurshed Lal: A specialist
came to help in the inquiry.

Shri Kamath: How long will it take
for the report to be received?

Shri Khurshed Lal: The position is
that some parts required an expert
examination which could not be done
in India. They have been sent to the
United .Kingdom. As soon as they
come back after examination, the
inquiry would be completed.

Shri Kamath: Have any Indian
experts been associated with the
inquiry?

Shri Khurshed Lal: Oh yes.

Shri Kamath: What are their names?

Shri Khurshed Lal: I think I gave
the names when I announced the Com-
mittee of inquiry.

Shri Kamath: Only Mr. K. P.
Lakshmana Rao was mentioned last
time; no other name was mentioned.

Shri Khurshed Lal: Whatever I
mentioned on the last occasion is per-
fectly correct.

Shri Kamath: Mr. Lakshmana Rao
is not an expert at all.

Mr. Speaker: Order, order; it is a
matter of opinion.

Shri Kharshed Lal: He is a court of
inquiry, not an expert.

Shri Joachim Alva: In the case of
future accidents, does not the Ministry
intend to have experts on the spot
iggtﬁad of having to import from out-
side?

Shri Kharshed Lal: As far as possible

it is the intention not to have any
accidents.

» MoONKEYS

*58. Shri Raj Kanwar: Will the
Minister of Agriculture be pleased to
state:

{(a) the number of monkeys export-
ed to foreign countries during the last
filve years;

(b) the approximate number of
monkeys destroyed for bacteriological
and pathological purposes in India
during the same period; and

(¢) the extent of damage caused by
monkevs to crops in the country dur-

.ing a normal year?
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‘The Minister of Food and Agriculture
(Shri K. M. Munshi): (a) A statement
‘is placed on the Table of the Fouse.
[See Appendix I, annexure No. 14].

(b) A statement is placed on the
Table of the House. [See Appendix I,
arnerure No. 15].

(c) The information has already been
given by me in this House in reply to
Star Question No. 838 on 2nd August,

Shri Raj Kanwar: Sir, may 1 know
what practical steps have been taken
by Government to meet thé monkey
menace to food crops, and in which
States or localities particularly are
their ravages the greatest?

Shri K. M. Musshi: The Govern-
ment of India has circularised to every
State a . Communication suggesting
stringent measures. Some of the
States are taking stringent measures,
but in other States attempts are being
thwarted by public opinion which
does not want monkeys to be

deprived of their food. As regards
the extent of the ravages, I want
notice.

Shri Raj Kanwar: Have Govern-
ment any information as to whether
the monkey population in the country
is on ‘the increase or whether it is
decreasing or is it stationary?

Shri K. M. Munshi: I am afraid it
is increasing, perhaps faster than one
would like.

Shri Raj Kanwar: Is there any use-
ful propaganda done in places where
the monkeys create the greatest
nuisance to crops, to induce the people
to destroy them and thus save valuable
food-grains from wanton destruction?

Shri K. M. Munshi: It is unfortunate
that in this country, in spite of pro-
paganda people do not want the
monkeys to be killed. Those who are
interested in killing them do not want
to kill them themselves and those who
kill them are subjected to public criti-
cism. Unless, therefore, the public mind
undergoes a complete change the
monkeys are having the food which

. ought to go to human beings.

Shri Raj Kanwar: Have any experi-
ments been carried out anywhere for
utilising monkeys in manual labour
for the benefit of mankind?

Mr. Speaker: Order, order.

Shri Naziruddin Ahmad: What is
the number of monkeys alive in India?

Shri K. M. Munshi: I' think 1 gave
the figure. The estimate was about
,»avecrom.sonntwoandahaltcmm
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are in villages and towns and the re-
;nammg two 3nd a half crores in
orests.

PosTAL SavINGs BaANK ACCOUNT

*59. Shri Raj Kanwar: Will the
m of Communications be pleased

(a) whether it is a fact that in-
terest for the year 1949-1950 has not
yet been reco! in a large number
of Savings Bank Account Pass Books,
although under the rules, this should
ha;e been done by 15th June, 1850;
an

(b) if the reply to part (a) above be
in the ative. the reasons for the
same and the probable date by which
this omission is likely to be rectified?

The Deputy Minister of Communi-
cations (Shri Khurshed Lal): (a)
Under the Post Office Savings Bank
Rules, the entry of interest is required
to be made in the pass-book as soon
as possible after the 15th June of each
year and not before the 15th June.
Out of a total of about 38,27,000
accounts, interest has not yet been
calculated in 53,350 accounts. The
actual recording of the interest in the
pass-book is done when the pass-book
is presented and we have no informa-
tion as to the number of pass-books
actually presented for entry of
interest.

(b) In about 40,000 accounts, the
inability to work out interest is due to
the want of ledger cards from the
Audit Offices in Pakistan. Steps have
been taken to calculate interest in
these accounts on the basis of infor-
mation available in pass-books. In the
remaining 13,350 accounts, the delay is
due to the delay in the transfer of
ledger cards from one audit oftice to
another consequent on the transfer of
the account from one post office to
another and also to discrepancies in
the accounts.

Shri Raj Kanwar: May I know when
are the remaining entries in the pass-
books likely to be completed?

Shri Khurshed Lal: They are being
completed as soon as possible.

Shri Raj Kanwar: How long will it
take to complete them?

Shri Khurshed Lal: As I said, in a
number of cases we have difficulties
on account of the fact that the ledger
cards have not been received from
Pakistan. We are trying to the
information fmm the s and
as 800N as is_obtained, the process
will be completed.



67 Oral Answers

Prof. 8. L. Saksema: Are Govern-
ment aware that in a large number of
pass-books in which accounts of sugar-
cane deductions were kept the interest
has not been filled in though the pass-
bocks have been presented?

Shri Khurshed Lal: I am not aware.
If any case is brought to notice, I
shalilt‘certainly see that action is taken
on

Prof. S. L. SBaksena: Is Government
aware that there are a large number
of such cases in the Saharanpur and
Gorakhpur districts?

Shri Khurshed Lal' The total num-
ber of cases on which interest has not
been calculated is 53,000 and odd, and
whether these include some of the
sugar-cane cases I do not know.

Shri Tyagi: Is the hon. Minister
aware that in many of the post offices
the rules for the savings bank accounts
agij ’the deposit forms are not avail-
able?

Shri Khurshed Lal: We have had
considerable difficulty in the imatter of
stationery not only in the case of
savings bank accounts but practically
as regards all kinds of forms.

SOIL-EROSION IN DIBRUGARH

*60. Shri R. K. Chaudhuri: Will the
Minister of Works, Mines and Power
be pleased to state what assistance, if
any, Government are going to give to
the State of Assam to prevent the
threatened erosion of the soil in the
:?wn,ot Dibrugarh by Brahmaputra

ver?

The Deputy Minister of Works, Mines
and Power (Shri Buragohain): Expert
Engineers from the Central Water-

power, Irrigation and Navigation Com- ~

mission were sent to Dibrugarh and
they suggested emergency measures
which proved fairly successful in
checking further erosion of the town.
Tentative proposals for permanent
protection of the town have also been
intimated to the Chief Engineer Assam
who has been asked to arrange for
funds and start collection of materials.
A senior officer of Central Waterpower,
Irrigation and Navigation Commission
now in Assam to direct further
surveys and collection of materials for
an Advisory Committee which is pro-
posed to be set up for devising
rmanent protection measures, The
overnment of India will continue to
render any further help required by
the Government of Assam in the
matter of engineering personnel and
expert advice.
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Shri R. K. Chaudhuri: Do I under-
stand then, that no monetary assist--
ance will be given by the Goverament
of India?

Shri Buragohain: No formal request
from the Government of Assam has:
8o far been received.

Shri R. K. Chaudhuri: Is it a fact
that the Government of India can con-
sider the position independent of the-
recommendations of the Government
of Assam?

Shri Buragohain: The primary res-
ponsibility for finding funds is that of
the Government of Assam and if and
when a formal request is received, it
may be sympathetically considered.

Shri R. K. Chaudbhuri: Has the Gov--
ernment made an estimate of the
expenditure involved?

Shri Buragohaim: According to
tentative estimates it will be in the-
neighbourhood of forty lakhs.

Maulvi Wajed Al: May I know if
a representation has been received
from an hon. Member that the Central
Government should contribute some--
thing to the provincial funds? Wil it
be duly considered?

Mr. Speaker: Order,
question is problematic.

Shri R. K. Chaudhuri: Is it a fact
that since after the visit of the hon.
Minister to Dibrugarh a considerable
portion of the town has been eroded?

Shri Buragohain: Yes, Sir.

Shri R. K. Chaudhuri: Is the hon..
Minister not aware that the Assam
Government is not in a position to-
find the entire amount for this work?

Shri Buragohain: Yes, Sir.
PeTROL RATIONING

*6l. Shrl R. K. Chaudhuri: (a) Wil
the Minister of Tramsport be pleased
to state in what parts of India petrol.
rationing is still in force and when
the rationing is likely to be completely”
discontinued?

(b) Is it & fact that a large quantity
of petrol is held up in Digboi in:
Assam for want of transport?

order. The-

The Minister of Transport and Rail-
ways (Shri Gopalaswami): (a) Petrol
rationing is still in force in the States'
of Uttar Pradesh and Jammu and
Kashmir. Rationing has been retained
in TJP. in order to ensure increased
utilisation of power alcohol mixed with
petrol as motor fuel. It will be:
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abolished as soon as arrangements for
mixing the two fuels have been com-
pleted in all the districts of that State,
In Jammu and Kashmir, the State
Government is desirous of retaining
rationing for some months more in
view of the dislocation in communica-
tions caused by the recent floods and
the necessity of stocking supplies for
the winter months.

(b) No. There was some accumula-
tion of petrol stocks in storage tanks
at Digboi immediately after the
«earthquake, but with the resumption
of rail transport, the position has
almost been restored to normal.

Shri R. K. Chaudhuri: Do I under-
stand then that rationing has teen
kept in force by the Government of
U.P. not owing to shortage of petrol
but for the production of power
:alcohol?

Shri Gopalaswami: That is correct.

Prof. S. L. Saksena: Is not the mix-
ing of power alcohol with petrol done
on an all-India basis?

Shri Gopalaswami: No, not at pre-
sent. :

Prof. S. L. Saksena: What time will
the Government of U.P. take for mak-
ing arrangements in the districts for
mixing petrol with power alcohnl?
What time will they take to do this
and stop rationing?

Shri Gopalaswami: The Government
of India expect that would be done in
the course of the next three or four
months: but the question as to how
long the U.P. Government will them-
selves take over this matter is one in
respect of which I cannot conje:ture.

Shri Tyagi: With the lifting of
petrol rationing, has there been any
reduction in expenditure on that
account and, if so, to what extent?

Shri Gopalaswami: There is a cer-
tain amount of economy in discharg-
ing certain of the establishments which
had been engaged for the purpose of
rationing.

Shri Tyagi: Is still some part of the
establishment being maintained or the
whole of it is being abolished?

Shri Gopalaswami: Not in the places
where rationing has not been taken
off.

Prof. 8. L. Saksena: Will Govern-
ment consider the desirability of mix-
ing power alcohol with petrol oo an
all-India basis at the very 'sources?

An Hon. Member: Which source—
Dower alcohol source or petrol source?
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Shri Gopalaswami: Where the mix-
ture is_ now being made that arrange-
ment is provided for but manufacture
of power alcohol must increase very
much more than it has done before we
can think of extending it over a wide
area in the country.

. Shri Raj Bahadur: What is the-
increase in the quantity of consumption
of petrol since the lifting of rationin
in States other than the U.P. an
Jammu and Kashmir?

Shri Gopalaswami: I should like to
have notice of that.

Shri Hussain Imam: Is it a fact that
the production of power alcohol in
UP. is not very high and that the
difficulty in consumption is due to the
inability of Government in supplying
power alcohol?

8Shri Gopalaswami: There is a cer-
tain amount of power alcohol which
is consumed neat in UP. That
indicates that not all the power alcohol
that is manufactured there is mixed
with petrol for motor fuel purposes.

Shri Kamath: Have reports been
received by the hon. Minister that this
petrol power alcohol mixture is highly
deleterious to automobile engines?

Shri Gopalaswami: There was some
complaint at the beginning, I think,
but that has disappeared since.

Shri R. K. Chaudhuri: By what time
approximately will petrol rationing in
the U.P. and other places be with-
drawn?

Shri Gopalaswami: As soon as the
U.P. Government have made the neres-
sary arrangements we shall withdraw
it. We hope to do s0 in the course of
a few months, if we can get the co-
operation of the U.P. Government.

Shri Hussain Imam: What is the
total production of power alcohol and
petrol consumption in UP.?

Shri Gopalaswami: About two lakh
gallons of power alcohol per month
are bheing consumed for mixing with
petrol leaving a surplus of 1'5 lakh
gallons. This surplus of neat power
alcohol is being at present used in
UP. by heavv vehicles for which
coupons for power alcohol instead of
petrol are being issued.

PURCHASE or Rice rrRoM BurRMa

*62. Shri Kesava Rao: (a) Will the
Minister of Food be pleased to state
whether it is a fact that the Govern-
ment of Burma had offered to sell to
India a large quantity of rice during
the early part of 1950 and that this
offer was rejected by the Government
of India?
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{b) What were the reasons for
refusing this offer?

(c) Is it a fact that the Government
of India bought this rice lauter at a
much higher price than that at which
it had been originally offered”

(d) Has any action been taken
mi,nst the officials responsible for

The Minister of Food and Agricul-
tare (Shri K. M. Musshi): (a) No.

(b) Does not arise.
{c) No.
{d) Does not arise.

Shri Kesava Rao: Has any rice been
purchased from Burma?

Shri K. M. Munshi: Certainly rice
has been purchased during the year
from the Government of Burma.

Shri Bharati: What was the quantity
of rice purchased from Burma?

Shri K. M. Munshi: I should like to
have notice.

Shri T. T. Krishnamachari: May I
know if the hon. Minister is aware
that Burma has rice to offer kut no
approach was made by the Govern-
ment of India to the Government of
Burma?

Shri K. M. Munmshi: The Govern-
ment of India has again and again
approached the Burma Governmant
but we have not been able to ootain
any rice from the Burma Government.

Shri T. T. Krishnamachari: May 1
again ask the hon. Minister if he would
verity the facts, because 1 have been
reliably informed that an ap) roach
was made to a big bank in India for
accommodation by the Burma Gov-
ernment but that arrangement fell
through because of want of co-opera-
tion from the Government of India
authorities in Burma?

The Prime Minister (Shri Jawaharial
Nehru): May I say something about
this? Because of our repeated declara-
tions earlier in the year about self-suffi-
ciency and our desire not to import food
from outside and specially to limit our
consumption of rice, the Government of
Burma felt, without our telling them
anything—:}mt perha they might not
be able to sell eir rice to India.
They were nutural.ly concerned about
finding a market for their rice and
the Burmese Prime Minister wrote to
me and I assured him that we would
continue to get rice from them. I

we gave .an order very soon
afterwards and later we wanted more
rice which they themselve: could not
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supply. Even now we are in corres-
pondence with them not only about
this year but also about next year's
supply of rice.

Shri Kesava Rao: May 1 know
whether it is a fact that most of the
rice purchased from Burma was
broken rice?

Shri K. M. Maunshi: As regards
broken rice, the Burma Government
did nof want to deal with us as Gov-
ernment to Government and they in-
vited tenders.

Shri Kamath: From which other
countries have we imported rice this
year?

Shri K. M. Maunshi: I know of
Egypt. 1 am not sure ahout other
countries. 1 would like to have notice.

Shri Kamath: What about Siam.
Shri K. M. Muushi: Siam also.

Laxp UNpER CULTIVATION

*63. Shri T. N. Singh: (a) Will the
Minister of Agriculture be pleased to
give latest figures relating to the acre-
age of culturable land brought under
cultivation in the various States?

(b) On what basis has allotment of
holdings been made in those areas and
what proportion has gone to the dis-
placed persons and what tc others?

The Depuly Minister of Food and
Agricylture (Shri Thirumala Rao): (a)
and (b). A statement giving informa-
tion received from State Governments
regarding acreage of culturable land
brought under cultivation by them
during - the last three years by
mechanical means. and allotment of
holdings in those areas, is placed on
the Table of the House. [See
4ppendiz I, annerure No. 16]. No.
uniform polwy is being followed in
the various States in regard to allot-
ment of holdings in the areas brought
under cultivation.

Shri T. N. Singh: How much land
has actually been brought under culti-
vation through the Central Tractor
Organisation?

Shri Thirumala Rao: The total acre-
age is 2,92,759.

Shri T. N. Singh: What is the policy
adopted by the Government for the
allotment of land which had been
brought under cultivation thmugh
Central Tractor Organisa

Shrt Thirumala ho. The State
Governments have got generally the
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initiative in the matter and there are

different ways in which this is being
done.

Shri T. N. Singh: I am referri to
the Centrally Administered Ar:alg.

The Minister of Food and Agri-
cultare (Shri K. M. Mumshi): "As a
matter of fact so far the lands
reclaimed belonged to private own-
ers. The Government of India have
written to the States concerned
that they should also try to rec-
laim the land owned by Govern-
ment, so that displaced persons can be
settled on it.

Shri T. N. Singh: I have not learnt
yet from the hon. Minister how much
of land has actually been brought
under cultivation through the Central
Tractor Organisation during the year.

Shri K. M. Munshi: I would like to
have notice.

Shri Jaimarain Vyas: Is the Govern-
ment aware that a vast acreage of
land in Rajasthan allotted to dis-
placed persons and others could not
be brought under the plough nn
account of paucity of gram seeds?

Shri K. M. Munshi: I don’t know
about it. The gram seeds have been
made available.

8kri Tyagi: The same gram which is
eaten is used as seed

Shri K. M. Munshi: I don't think that
is correct because whenever the Govern-
ment of Rajasthan have asked for
gram seeds Government of India was
prepared to give facilities.

Shri Dwivedi: May 1 know what
acreage of land has been tractorised
in Vindhya Pradesh?

Shri Thirumala Rao: The statement
gives 608 acres.

Shri B. K. P. Sinha: Are Government
aware that thousands of acres of re-
claimed waste jungle and marshy
lands are reverting to their original
state because of non-user?

Shri K. M. Munshi: I am not aware
of it.

Shri T. N. Singh: May I know what
is the experience or the idea of the Gov-
ernment in regard to the average
yield in such reclaim~d land?

Shri K. M. Munshi: I would like to
have notice of that.

Sardar B. 8. Man: May 1 know
whether after land reclamation by tho
Central Tractor Organisation or hy
heavy tractors, any portion of the land
has relapsed back because it was not
brought under cultivation?
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Shri K. M. Munshl: The follow-up
cultivation is left to the States them-
selves and they have again and again
been told that after land has been re-
claimed it is for them to have it

followed-up either by tractors or by
bullocks.

Sardar B. S. Man: I want to know
whether it is a fact that certain State
Governments have uot brought that
reclaimed land under cultivation.

Shri K. M. Munshi: I should like to
have notice of that question.

CHITTARANIAN FACTORY AND WoRKsmoP

*64. Shri T. N. Singh: Will the
Minister of Railways be pleased to
state whether any railway engines
have so far been manufactured at the
Chittaranjan Factory and Workshop
and, if not, what further delay is anti-
~ipated in the production of engines at
the workshop.

The Minister of Transport and Rail-
ways (Shri Gopalaswami): No com-

. plete Railway Engines have so far

been manufactured at Chittaranjan, nor
are any scheduled to be completely
manufactured in this factory until
1954. Chittaranjan has, however, been
wanufacturing certain components and
spare parts for the last 6 months. It
has already assembled its first Loco-
motive, from components mostly
imported from the U. K.. and this
engine was given a start by the Presi-
dent on the 1st of this month.

Shri T. N. Singh: During the last
Budget Session we were told that at
least three engines would be completely
manufactured by the end of this
financial year and a hundred znd odd
more in the next. What has been the
reason for this breakdown In the
manufacture?

Shri Gopalaswamli: There is no break-
down. I am afraid the hon.
Member’'s premises are inaccurate. I
don’t think any statement was made
that three engines would be completely
manufactured in this factory. What
must have been said, because I am
speaking from memory, perhaps was
that three engines would be produced
during this year, and that is still what
is expected to be done before the year
is over. .

As regards complete manufacture,
we are progressing by stages. This
year we cannot even manufacture any
substantial percentage of components,
so the engines that will be produced
will be engines formed of components
most of which are imported from
abroad. Next year th& im| tion

an it is this
year and the fdllowing year a further
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reduction will be made in such
imports. It is only in 1954 that we
expect completely to manufacture the
whole of a locomotive barring such
parts as are never produced in anv
locomotive factory in the world.

Sbri T. N. Singh: May I know if any
boilers are being manufactured at the
Chittaranjan factory?

Shri Gopalaswami: Not at present.

Shri T. N, Singh: What are the most
important vital parts which were a
year before considered inevitable for
import from abroad but which are now
being manufactured at this factory?

Shri Gopalaswami: I can give a list
of the components which are now
manufactured in the Chittaranjan
factory, but I should like to have notice

before 1 give the hon. Member the
list.

Shri T. N. Singh: Any way. could
the hon. Minister give us an idea of
the saving resulting from this type of
manufacture, in foreign exchange?

Shri Gopalaswami: I think when we
have reached the stage of complete
manufacture we shall be saving foreign
exchange to the tune, I think. of about
seven to nine crores per annum.

Pandit Konzru: When will the
manufacture of boilers commence in
the Chittaranjan workshop?

Shri Gopalaswami: I believe it is
during 1951-52,

Pandit Kunsru: Are boilers heing
manufactured at Jamshedpur now? If
not, why not?

Shri Gopalaswami: They are.

Pandit Kungru; How many have been
manufactured last year?

Shrl Gopalaswami: Well, I should
like to have notice of that.

Prof. S. L. Saksena: Is not four years
tod long a period, and will the Govern-
ment not consider some method of

making these engines earlier than
four years?

Mr. Speaker: Order, order.

Shrl R. K. Chaudburl: Is it a fact
that only one-tenth of the total require-
ments of parts have been manufactur-
ed in Chittaranjan so far. and at this
rate it will not be possible to manu-
facture a full engine within 19547

Shri Gopalaswami: I am afraid the
hon. Member is quite wrong in his
expectations.
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Shri R. K. : I am asking
whether it is a fact that only one-tenth
of the parts required have been manu-
factured in the last two years.

8hri Gopalaswami: T am afraid 1
have not worked out the fraction.

Prof. §. L. Saksema: What are the

ditﬂcul.ties. why it cannot be done
earlier?

Shri Gopalaswami: Well, a factory
of those dimensions takes some time
to be worked to capacity for manu-
facturing all the components that are
required for assembling an engine,
and I think from all accounts that I
have received from experts, the pro-
gramme of production and manu-
facture that we have set before our-
selves is as quick as could be expected
in any factory of that kind.

Shri Somavane: What parts would be
required to be imported, even after

1954, for the complete manufacture of
locomotives?

Shri Gopalaswami: Not all parts but
a few parts which have got to be
imported because they could not be
produced in this country on account,
for example, of the particular type of
steel that may be required for those
purposes. There are also other parts
which even in other advanced countries
have to be imported from other coun-
tries in order to make up a full engine.

Shri Sonavame: What are they?

Shri Gopalaswami: Well, that is a
matter of technical detail. If the hon.
Member wishes to have information
about it, he will please put down a
question.

Shri T. N. Singh: May I know if
Government have employed any
foreign technicians or experts at this
factory?

Shri Gopalaswami: We have entered
into an arrangement with the Loco-
motive Manufacturers’ Assoclation in
England. and we get technical help,
both advice and in the shape of
personnel, from that Association. There
is an agreement between that Associa-
tion and the Government.

WRITTEN ANSWERS TO QUESTIONS
SELF-LOCKING BoLTs

*65. Dr. R, S. Singh: (a) Will the
Minister of Rallways be pleased to
state . whether it is a fact that Profes-
sor (lapesh Singh of the Engineering
College of Banaras Hindu University
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had sgl;r;;ittlted alg:r’oposal to the Rail-
way in 5 concerning self-
locking bolts?

(b) If so, did the Government exa-
mine his proposal and if not. why not?

The Minister of Transport and Rail-
ways (Shri Gopalaswami): (a) and (b).
Professor Ganesh Singh did not sub-
mit his proposals to the Railway Board
in 1935, but sent actual samples of his
‘self-locking bolts to the then Chief
Engineers of the East Indian, Great
Indian Peninsula and North Western
Railways. The matter however was
not pursued. Recently on a request
from the Vice-Chancellor, Banaras
Hindu University, facilities have been
provided to Professor Ganesh Singh
for making actual experiments on track
for evolving a suitable device to pre-
vent railway accidents. The designs
evolved by him are being examined and
tested by the East Indian Railway.

ARRAR-SASARAM LiGAT Ramwway

*66. Dr. R. 8. Singh: (a) Will the
Minister of Railways be pleased to
state whether there has been any
change in the management of Arrah-
Sasaram Light Railway?

(b) If so, how is the management of
that Railway being run these days?

‘The Minister of Transport and Ralil-
ways (Shri Gopalaswaml): (a) No.
(b) Does not arise.
SUGAR

*67. Shri Sidhva: Will the Minister
of Agricultare be pleased to state:

(a) the stock of sugar at present in
hand: and

(b) the total rationed quantity sanc-
tioned for each state?

The Minister of Food and Agri-
calture (Shri K. M. Munshi): (d)
Physical stock available with the sugar
factories on 1st November 1850,
amounted 88,985 tons. In addition
about 10,000 tons would be in transit

and another 25,000 tons with the
wholesalers and retailers approxi-
mately.

(b) A statement showing the tntal
quantity of crystal sugar allotted to
each state for consumption therein,
during the year 1949-50 (from 15th
December 1949 to 30th November
1950) is laid on the Table of the
Hﬁuse. [See Appendix I, annexure No.
17].

DETERMINATION OF GRAVITY OF
AIRCRAFT

*68. Shri Sidhva: Will the Minister
of Communications be pleased to state:
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{a) whether it is a fact that a port-
able electric instrument for quick
determination of the position of the
gravity of aircraft has been developed
by the Civil Aviation Department of
the Government of India; and

(b) whether any experiment has
been carried out with the instrument
and if so, with what result?

The Deputy Minister of Communica-
g;;ns (Shri Khurshed Lal): (a) Yes,

(b) All experiments necessary for
establishing the efficacy of the instru-
ment have already been satisfactorily
carried out. -

RequisiTioNned Houses IN DeLmx

*69. Shri Sidhva: Will the Minister
of Works, Mines and Power be pleased
to state the number of houses requisi-
tioned in Delhi from 1st April, 1950 up
to date and the number of houses de-
requisitioned during the same period?

The Minister of Works, Mines and
Power (Shri Gadgil): The number of
houses requisitioned in Delhi and
New Delhi between the 1st April 1950
and 15th October 1950, is 37.

The number of houses derequisition-
ed during the same period is 28.

Janata ExPRess (RESERVATION)

*70. Shri D. S. Seth: (a) Will the
Minister of Railways be pleased to
state whether it is a fact that the sys-
tem of the reservation of seats in the
Janata Express running between
Ahmedabad and Bombay has recently
been introduced?

(b) Do Government propose to in-
troduce this reservation of seats in
other Janata Expresses running on
other lines and if not, why not?

(c) Do Government propose to con-
sider the desirability of introducing
reservation of sleeping berths in the
Inter and Third class compartments
in various railways, for long distance
passengers?

The Minister of State for Transport
:{ul Railways (Shri Santhamam): (a)

es.

(b) Arrangements exist for the re-
servation of seats in all Janata
Express trains except those run by the
O. T. and S. 1. Railways and in two of
the six such trains on the G. I. P.
Railway. This facility is to be intro-
duced by the O.T. Railway with effect
from 1st December, 1850. Reservations
in the Janata Expresses of the S. L
Railway are not arranged as there is
a »ulficlency of accommodation and
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no demand for reservation of seats.
The position is t.he in . respect
of the two G. I trains in which
reservations are not “made.

(c) The policy recommended by the
Central Advisory Council for Rail-
ways and accepted by the Government
of India is to provide reservable sleep-
ing accommodation only in frst and
second class compartments and seating
accommodation in inter and third class
compartments.

Foop GRAINS FOR TRAVANCORE-COCHIN

*71. Shri R. Velayudhan: (a) Will
the Minister of Food be pleased to
state whether the Centre supplied the
allotted quota of food grains to the
Travancore-Cochin State during the
months of July, August and Septem-
ber, 1950, in time?

(b) If so, what was the reason for
the starvation in Trivandrum District
in the month of August, 1950?

(c) Have Government seen any
report in the Press from the State
Food Minister and the Chief Minister
to the effect that the Centre did not
send the allotted quota in time?

The Minister of Food and Agri-
culture (Shri K. M. Mumshi): (a)
Against Central allocations, actual
receipts in Travancore-Cochin during
July, August and September, 1950,
were 41,597 tons, 21,002 tons and
28.257 tons respectively.

(b) There was no starvation 1n
Trivandrum District during the month
of August, 1950 (or in any other
month),

(¢) Yes, Sir.

Post OFFicES (LONGER WORKING
HoOURS)

*72. Dr. Deshmukh: Will the Minis-
tgt:tcomnmaﬁusbeplemd to
state:

(a) What is the additional expendi-
ture incurred on each of the post
offices working for longer hours in the
various cities in India?

(b) Do Government propose to open
any more of them and if so, how
many, at what places and from when?

The Deputy Minister

of Communica-
tions (Shri Khurshed Lal): (a) G.P.O.

Madras, Rs. 15,780 p.a.
Mount Road, Madras, Rs. 10,680 p.a.
G.P.O. Bombay, Rs. 14,160 p.a.
Dadar, Bombay, Rs. 4,020 p.a.
Esplanade, Calcutta, Rs. 3,260 p.a.
Bara Bazar, Calcutta, Rs. 5,520 p.a.
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Eastern Court, New Delhi, Rs. 5240
pa.

Chandni Chowk, Delhi, Rs. 13,380 p.a.

Hyderabad H.O. Rs. 12,308 p.a.

Ahmedabad-Railwaypura, Rs. 3,780
p.a.

Kanpur H.O. Rs. 21,600 p.a.

Benaras H.O. Rs. 10,348 p.a.

(b). The working hours in these
offices have been extended as an
experiment. The result of the experi-
ment will be watched before it is
extended to other places.

ImMPORT OF FOOD GRAINS

*73. Dr. Deshmukh: Will the Minis-
ter of Food be pleased to state whether
the previous estimate regarding the
import of food grains has been now al-
tered, and if so, what is the quantity
now proposed to be imported and at
what rates?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): Yes. It

tons to 2.2 million tons

The Cost and Preight prim of the
different types of grain imported are
as under:—

Wheat.—Rs. 13/8/- per maund in
bulk,

Rice.—Rs. 19 to Rs. 23 per maund
according to quality.

Milo.—~Rs. 7/8/- to Rs. 10 per maund
in bulk.

Barley.—Rs. 13 per maund bagged.
Cow TREES aND VEGETABLE MILK

*14. Dr. M. M. Das: (a) Will the
Minister of Asxriculture be pleased to
state whether the experiment for
growing cow trees in Bombay has
begun?

(b) If so. how many cow trees have
been implanted and is their growth on
Indian soil satisfactory?

(c) Has the vegetable milk been
subjected to chemical and nutritional
tests in any country of the world?

(d) If so, what is the result?
(e) Is it conducive to human health?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): (a) No.

(b) Does not arise.

(c). (d) and (e). A statement show-
ing the chemical composition of cow
tree milk as analysed by a few foreign
scientists is placed on the Table of the
House. [See Appendir I, annerure
No. 18]. There is however no definiter
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scientific evidence of its food and
nutritive value: but it is understood
that in Venezuela it is used as a sub-
stitute for cow’s milk by some of the
local population. With a view to test
its possibilities in India, the Indian
Council of Agricultural Research have
sanctioned a scheme for the import
.and planting of milk trees in Bombay.

ANTI-TELESCOPING DEVICE IN
RarLway COACHES

«75. Dr. M. M. Das: (a) Will the
‘Minister of Railways be pleased to
state whether it is a fact that 150
shird class railway coaches fitted with
anti-telescoping device are being buiit
in the Hindustan Aircraft factory?

(b) If so, is the anti-telescoping
.device a new invention or one zlready
in use in other countries?

(¢c) Has the efficacy and practi-
cability of the device been proved by
demonstration?

(d) What will be the additional
-increase in the cost of a coach for the
-addition of this device?

The Minister of Transport and Rail-
-ways (Shri Gopalaswami): (a) Yes.
Anti-telescoping  features have been
.designed by the Railway Board and
incorporated in the body-end structure
.of the 150 III class Railway coaches
now being built by the Hindustan Air-
.craft Limited, Bangalore.

(b) These anti-telescoping devices
_are not an entirely new invention and
‘somewhat similar devices have been
in use in other countries. particularly
America.

(¢) Yes; in countries where
~have been used.

(d) The increase in price per coach
.due to these anti-telescopic features
is not expected to exceed ane per cent
.of its total cost.

they

Kharif Crop

«76. Shri Raj Bahadur: (a) Will
the minister of Agriculture be pleased
to state the estimated quantity and
value of food grains harvested or
expected to be harvested during the
kharif crop this year?

(b) How does this quantity compare
.with the target fixed?

The Minister of Food amd Agri-
«culture (Shri K. M. Munshi) (a) The
information tiis txl:ot: available yet
because quantitative
food harvested during the Kharif
_year 1950-51 will not be available tin
February. A statement showing the
condition of the crops as reported by
4he State Governments is however
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placed on the Table
[See Appendir I, annexure No. 19j.

(b) The target of additional ro-
duction for Kharif of about 10 lla,kh
tons has received a set-back due to
abnormal weather conditions.

CONSTRUCTION OF BUILDINGS

Ml’nﬁ.te Sln'if %aj ks.&l!:!ai::“ Will the
r o orl and
be pleased to state: * Power

(a) the number of (i) double-
storied houses; (ii) 3 roomed houses;
(iii) two roomed houses; (iv) single
roomed tenements and (v) shops, con-
structed by the Government of lndia
between first of April 1949 up lo date
in Delhi; )

(b) the total number of all types
and categories of tenements and build-
ings constructed during the same
period; and

(c) the total number of tenements
and buildings constructed for gazetted
officers of the Central Government and
of those constructed for Ministerial
staff during the said period?

‘of the House.

The Minister of Works, Mines and
:r:v.ver (Shri Gadgil): (a) The figures

(i) 4,686.

(if) 230.

(iii) 2,995.

(iv) 17,219.

(v) 232.

(b) 10,676.

(¢c) (i) For Gazetted Officers four
rot(m_l) ﬂl?ts_l\}lm. e

ii or Ministerial staff
flats—2,612. two room

Foob CONDITION IN BIHAR

*78. Giani G. 8. Musafir: (a) Will
the Minister of Food be pleased to
state whether the Government of India
have received any note from the Bihar
State Government regarding the food
condition in that State?

(b) If so, what measures have been
adopted to help that State?

(c) What is the average consump-
tion of cereals of Bihar State, per

year?

(d) What is the expected produc-
tion d the current year and how
is the deficit to be met?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): (a) The
Government of India have received
from time to time appreciations of the
developments in the food situation in
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Bihar from the State Government. [
also personally went to Patna and had
a detafled information from Ministers
of the Bihar Government about it.

(b) Steps have been taken to allot
more food-grains to Bihar, to provide
occupation for landless labourers who
require employment, and also expedite
minor irrigation works for helping
increase in production. Further steps
are under on.

(c) No reliable data about actual
consumption in the whole of the State
are available, The quantity of grains
distributed through Government
Agency averaged 193,000 tons per
annum during the last 3 years.

(d) No forecast of the crop is yet
available, but the damage to the
au’ and winter rice crop as a

and the faflure of
Hathia rains is estimated to vary
between 35 to 50 per cent. As against
34 lakh tons of rice produced last
yesr, the crop in the current year is
not expected to exceed 15 to 16 lakh
tons. Precise information in this re-
gard will, however, be available anly
when the crop forecast becomes avail-
able. To cover this large deflcit
arising out of this latest calamity in
Bihar, the availabilities are being
arranged s0 as to ensure larger allot-
ments required for Bihar.

CrviL AVIATION COMMITTEE REFORT

*79. Prof. K. T. Shah: (a) Will the
Minister of Communications be pleased
to state what action Government

pose to take on the Report of the (grv(:l-
Aviation (Rajadhyaksha) Committee?

(b) What will be the estimated cost

of the subsidies, direct or indirect.

ded by that Committee to be

paid by Government for the encourage-

ment of the carriage of goods and
passengers by air?

The Deputy Minister of Communica-
tions (Shri Khurshed Lal): (a) The
Report is under examination by the
Government.

(b) The Committee has recommend-
ed that the companies operating
scheduled air transport services should
be paid subsidy at the rate of nine
annas per gallon of petrol used by air-
craft engaged in such services during
the period 1st October 1950 to the S1st
December, 1951. This is estimated to
cost Government Rs. 56:1 lakhs.

The Committee has also recommend-
ed similar payment but at the rate of
only six annas per gallon during the
calendar year 1852. The cost to
mmment is estimated to be Rs. 3}

8.
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Further, the Committee has suggest-
ed that, in order to encourage com-
panies to develop feeder air services,
Government should give some assist-
ance. No estimate can be formed
of the assistance which might have to
be paid for such purpose.

No indirect subsidy has been re-
commended by the Committee.
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DESTRUCTION OF CROPS IN MADEYA
PRADESH

*80. Shri Jangde: Will the Minister
of Food be pleased to state:

(a) whether Government are aware
of the fact that the paddy crops of
eight eastern districts of Madhya
Pradesh (Chhattisgarh) have been
practically destroyed on account of
failure of rains for the last two
months; and

(b) whether the Government of
Madhya Pradesh have made a request
to the Government of India to give
some relief to these famine-stricken
people?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): (a)
Government are aware that on account
of the failure of rains, paddy crop
suffered severe damage in the Chhattis-
garh srea of Madhya Pradesh.

(b) The Madhya Pradesh Govern-
ment have made a request for supply
of 5,000 tons of grain for the present.
They received 800 tons wheat
vecently and an allotment of 3,000 tons
of jowar has now bcen made.

DaMopaR VALLEY CORPORATION

*g81. Prof. S. N. Mishra: Will the
Minister of Works, Mines and Power
be pleasd to state:

(a) whether a Board of Consultants
has been appainted for the Damodsr
Valley Corporation; and
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. (b) if so, the exact nature of func-
tions of the Board and terms of emolu-
ments of the members.

The Minister of Works, Mines and
Power (Shri Gadgil): (a) Yes, by the
Damodar Valley Corporation.

(b) The information has been called
for from the Damodar Valley

ration and will be laid on the Tagle
of the House in due course.

AIR ACCIDENTS

*82. Prof. S. N. Mishra: Will the
Minister of Communiecations be pleased
to state:

(a) the number of plane accidents
and forced landings that have occurred
in India in 1950; and

(b) the reasons therefor?

The Deputy Minister of Commusica-
tions (Shri Khurshed Lal): (a) Asnrt
from 23 minor incidents, which called
for no investigation, there have been,
uptil now, 55 notifiable accidents, that
is those involving human injury or any
material damage to aircraft. There
have been 28 forced landings.

(b) Of the 55 notifiable accidents,
12 are under investigation. In the
remaining 43, the causes of the
accidents were as follows:

(i) Fault of personnel, e.g. error of
pilot, in 27 cases.

(ii) Material, e.g. engines or cther
defect of aircraft, in 9 cases.

(iii) Miscellaneous, such as weather
or poor visibility, in 7 cases.

PropucTioN oF CoTTON

*83. Shri Balmiki: (a) Will the
Minister of Agriculture be pleased to
state whether it is a fact that there is
decline in statewise production of
cotton?

(b) If so, what are the reasons?

(c) What steps Government are
going to take to encourage the produc-
tion of the new varieties of cotton?

‘The Minister of Food and Agri-
ecalture (Shri K. M. Munshi): (a)
“There has been an increase in pro-
‘&uction in 1950-51 in the cotton grow-

ing States except Madhya Pradesh and
Madras.

(b) The decline in production in
Madhya Pradesh and Ml;drsa was due
:40 late sowing.

(c) Special schemes have been
sanctioned for multiplication of improv-
ed varieties of cotton seeds and their
distribution in the important cotton
growing States.
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Dacoiries oN THE Rarnways

*84. Shri Balmiki: Will the Minister
of Railways be pleased to state:

(a) the number of Railway dacoities
which have taken place on the Rail-
ways since January, 1950;

-{(b) the number of casualties in-
volved therein; and

(c) how much compensation has
been given for the victims?

The Minister of State for Transport
and Railways (Shri Santhanam): (a)
45.

(b) 53.

(c) Railways are not liable to pay
compensation to the victims of un-
lawtul acts committed by dacoits even
on railway premises and no payment
has, therefore, been made.

Hiraxup Dam

*85. Shri Jagannath Mishra: (a)
Will the Minister of Works, Mines and
Power be pleased to state the total
estimated amount that would be re-
qQuired for the completion of Hirakud
Dam?

(b) What is the stage at which the
work stands?

(c) What is the amount of expendi-
ture incurred so far?

(d) Is it a fact that reports have
been received by Government about
the uneconomic and extravagant ex-
penditure in the construction?

(e) What is the agency Govemmmt
have employed for examination of
detailed accounts and expenditure?

The Minister of Works, Mines and
Power (Shri Gadgil): (a) Rs. 47-81
crores as estimated in 1947.

(b) A report showing the progress
made on the project upto the end of
September 1950 is laid on the Table
of the House. [See Appendir I,
annexure No. 20].

(c) Rs. 4,13,18,605 upto the end of
September 1950.

(d) No.

(e) A Financial Adviser and Chiet
Accounts Officer who is a representa-
tive of the Ministry of Finance is
stationed at the Dam Site. He is in
charge of the accounts of the project
and is its principal disbursing officer.

Rice DEFICIT 1IN MADRAS

*86. Shri Jagannath Mishra: (a)
Will the Minister of Food be pleased
to state whether the Government of
Madras calculated the rice deficit of



87 Written Answers

the State for the year 1950-51 and if
so, what was the total amount
of such deficit?

(b) What was the amount of rice
that the Government of India have
supplied during the year?

(c) What was the estimated rice-
yield of the State of Madras for 1950-
517

Minister of Food and Agri-
culture ( K. M. Munshi): (a)
Estimates for 1950-51 crop year are
awaited.

(b) Will be determined in the light
of the estimates for 1950-51 and
availabilities and supplies for the year
will commence from January 1951.

(¢) Estimates are awaited.
Fooo Svussmy

*87. Pandit Thakur Das Bhargava:
(a) Will the Minister of Food be
pleased to state why Bombay, Delhi,
Ajmer, Ahmedabad, Poona and Shola-
pur are specially selected for payment
of subeidy in respect of price of food
stufts?

(b) What is the amount of subsidy
whlcl:: has so far been paid to these
areas?

Minister of Food and Agri-
calture (Shri K. M. Munshi): (a)
Under the scheme of subsidy

all the States in the country are en-
titled to subsidy on imported food-
grains and no special distinction has
been made in favour of any particular
State or town.

(b) As stated in to part (a)
of the question, the su is ca.lm.&m
ted on the total quantity of imported
foodgrains supplied to the State as a
whole and not on the gquantity con-
sumed in town or towns
within the State. The total amount of
subsidy paid by the Government of
India from 1046-47 to 1950-51 is as

follows:
194647 22'53 crores.
194748 23:98 crores.
1948-49 26-93 crores.
1849-50 21:19 crores.
1950-51 (Bstimated) 12-84 crores.
GRaM
*88. Pandit Thakur Das Bhargava:
(a) Wil the Minister of Food be
pleased to state whether sufficient

amount of gram has come forth in the
markets after its decontrol?

What is the present price of
gram 1 Dethi, UP. and Punjab?
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The Minister of Food amd Agri-
culture (Shri K. M. Munshl): (a)
Reports received from State Govern-
ments and private bodies showed
that sufficient supplies of gram were
not forthcoming in the markets for
sale at the ceiling prices fixed.

(b) The ceiling price of gram fixed
for Delhi, U.P. and Punjab is Rs. 13
per maund.

BHAKRA aND NANGAL PROJECTS

*89. Pandit Thakur Das Bhargava:
(a) Will the Minister of Works, Mines
and ‘Power be pleased to state whether
there was any damage done to tunnel
or other building at Nangal recently?

(b) What was the extent of damage
and why was it caused?

(c) How far has the construction of
Nangal Dam progressed?

(d) By what time will the Nangal
Dam begin to supply water to the areas
of Hissar district?

{e) By what time will the Electric
Plant be completed at Nangal and
when will it begin to supply electricity
to Delhi and the rural areas of Punjab?

() How much money has been
spent so far on Bhakra and Nanga)
dams?

(g) How much is it proposed to
spend during the remaining part of the
year?

(b) Is it a fact that there was no
slackmess in the execution owing to
paucity of funds?

(i) In what year is it expected that
the whole scheme of both the dams
will be completely executed?

The Minister of Works, Mines and
Power (Shri Gadgil): (a) to (i). The
information has been called for from
the Government of Punjab who are
concerned with the construction of the
Project and will be laid on the Table
of the House when received.

Meanwhile, a copy of the latest
progress report received from the
Punjah Government is placed on the
Table. Appendix I, annexure
No. 21).

SUGARCANE AND TOBACCO

*90. Shri Chandrika Ram: (a) Wil
the Minister of Agriculture be pleased
to state whether Government propose
to take any steps to reduce the acreage
%f lf\;gnr cane and tobacco in Bihar and

(b) What is the acreage of land
uuder these money-crops?

The Minister of Food and Agri-
glglure (Shri K. M. Manshi): (a) No,
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(b) Of the total cropped area of 2780
lakh acres in 1949-50, 36'4 lakh acres
forming 1-31 per cent of the total
cropped area were under sugarcane.
7-7 lakh acres forming -28 per ceut of
the total cropped area were under

*91. Shri Ram: (a) Wil
the Minister of Food be pleased to state
what are the main recommendations of
the Foodgrain Enquiry Committee?

(b) Is it a fact that this report has
been treated as confidential?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): (a)
Attention of the hon. Member is invit-

pleased to state the acreage .
cultivation of cotton and jute this year
compared to the acreage under cultivs-
tion last year?

(b) What is the forecast of produc-
in the present year as regards

(c)ﬂuwdoenncompmwiththe
actual production of last year?
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(d) By what time is India likely
;ttt:xrn self-sufficiency in cotton and
ul

The Minister of Food and Agri-
culture (Shri K. M. Munshi): (a) Final
flcures of area under cotton and jute
during 1950-51 are not yet availabile,
The first forecast of rotton, 1950-51,
which generally covers nearly two-
thirds of the total crop, puts the area
at 7-12 Acres as compared with

acres as compared with 1°16 million
acres in 1948-50.

(b) No officlal forecasts of either
cotton or jute production for 1950-5!
are yet available, but the present
indications are that the production of
cotton and jule In  1950-51 will he
35-65 lakh bales and 33-51 lakh bales
respectively.

(¢) There has been an increase in
the production of cotton and jute in
1950-51 over the previous by
594 lakh bales and 2- bales
respectively.

(d) India is expected to become
self-sufficient in the production of
East Indian varieties of cotton by

1951-52. The plans for the
of jute and jute substitu
have not been finalised.

1951-52
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o7
PARLIAMENT OF INDIA
Thursday, 16th November, 1950.

The House met at a Quarter to Eleven
of the Clock

[MR. SPEAKER in t!:w Chair)

QUESTIONS AND ANSWERS
(See Part I)

———

1145 am.

MESSAGE OF THANKS FROM THE
SPEAKER OF THE BRITISH HOUSE
OF COMMONS

Mr. Speaker: I have to convey to
the House a message of thanks recejv-
ed from the Speaker of the British
House of Comunons for the doorway
presented by India to the new Cham-
ber of the House of Commons, Here is
the message:

. “Upon the occasion of the open-
ing of the. New House of Commons
it is the unanimous wish of ali
Members that I should convey to
the Government and People of
India, an expression of deep and
sincere thanks for the Entrance
Door to Chamber, in Oak, which, so
generously presented to the House, .
will be a constant reminder of the
close and abiding link between this
country and India. No S$peaker
could have had a more pleasant
duty to perform and I am .parti-
cularly happy that it should have
fallen to me to carry out the
wishes of the House.”

Shri Kamath (Madhya Pradesh): On
a point of information, may I ask if
there was a suitable inscription on the
do6s? T am asking you, Sir, because
Yyou were there.

Mr. Speaker: But I did not examine
the door from that point of view.
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Dr. Deshmukh: (Madhya Pradesh):
I want to know when actually the
foreign affairs debate will take
place. If it is going to be to-
morrow, the announcement may be
made now, so that it would be possible
for hon. Members to prepare them-
selves. If it is going to be after a
longer period, that also should be
placed before the House. In the papers
it has been announced that it will be
tomorrow. If it is going to be tomorrow,
well and good; otherwise, we sho
know.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal

Nehru): As I stated yesterday, hon.
much

Members should not put too )
faith in the newspapers. Sufficient
notice will be given to the House

about the date to be fixed.

Shri Sonavane (Bombay): Great
difficulty is felt in following the ans-
wers given to questions. In order to
facilitate supplementary questions, 1
would suggest that the answers
questions may also be printed and

circulated.
Mr. Speaker: The hon. Member is

making a Suggestion which has been
made here many times. It has been

considered and rejected.

PAPERS LAID ON THE TABLE

DeLHI Roap TRANSPORT  AUTHORITY
(MoTOR VEHICLES INSURANCE Fuwbp)
RuLEB, 1950.

.

The Minister of Transport and Rall-
ways (Shri Gopalaswami): 1 bef)e to
relay on the table a copy of the 1hi
Road Transport Authority (Motor
Vehicles Insurance Fund) Rules, 1950.
[Placed in Library. See No. P-87/50.]
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DELH1I RoAD TRANSPORT AUTHORITY
(MEMBERS ALLOWANCES AND FEES)
RuLEs, 1850.)

Shri Gopalaswami: I beg to relay
on the table, in accordance with sub-
section (3) of Section 52 of the Delhi
Road Transport Authority Act, 1950,
a copy of the Delhi Road Transport
Authority (Members Allowances and
Fees) Rules, 1950, published in the
Ministry of Transport Notification
No. S.R.O. 210 dated the 1st July, 1950.
[Placed in Library. See No. P-98/50.]

AJMER REVENUE CourRT RULES, 1950.

The Minister of Food and Agricul-
ture (Shri K. M. Munshi): I beg to
lay on the table a copy of the Ajmer
Revenue Court Rules, 1950, framed
under Section 203 of the Ajmer
Tenancy and Land Records Act, 1950.
[Placed in Library. See No. P-111/50.]

NOTIFICATION Te. FURTHER AMENDMENTS -

TO INDIAN AIRCRAFT RULES, 1920.

The Deputy Minister of Communi-
eations (Shri Khurshed Lal): I beg to
lay on the table a copy of the Ministry
of Communications Notification No.
10-A/17-50 dated the 19th September,
1850, making certain further amend-
ments to the Indian Aircraft Rules,
1920 under sub-sectign (3) of Section
$ of the Indian Aircraft Act, 1934.
[Placed in Library. See No. P-112/50.]

ACTION TAKEN BY GOVERNMENT ON AS-
SURANCES ETC. GIVEN DURING FIRST
SESSION OF PARLIAMENT, 1950.

The Minister of State for Parlia-
mentary Affairs (Shri Satya Narayan
Sinha): I beg to lay on the table a
statement showing the action taken by
the Government on various assurances,
promises and undertakings given
during the First Session of Parliament,
1950. {See Appendix II.] .

MOTION ON ADDRESS BY THE
PRESIDENT—contd.

Mr. Speaker: The House will now
proceed with further consideration of
the motion:

“That the Members of Parlia-
ment assembled in this Session are
deeply grateful to the President
for the address which he has been
pleased to deliver to the House.”

In ursuance of the agreement
reached yesterday, the discussion will
now be restricted only to the question
of food.

Shri B. Das (Orissa): I wish to
draw your attention to the fact that
the matter will be clarified if the hon.
Shri Munshi first sums up the posi-
tion on behalf of his two Ministries
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and then we discuss the proposition
instead of our going over the fleld and
asking questions and more questions
when the Minister answers to the
debate at the end of the day.

Mr. Speaker: Whatever Governmens
have to say in relation to the policies
about food is already contained in
the President’s address. It is better
that hon. Members give their own re-
actions to Government, so that they
may consider the same and see if there
is need for reviewing fhélr policies or
not. To my mind, it is better that hon,
Members address first.

The Minister of Food and Agricul-
ture (Shri K. M. Munshi): I respect-
fully agree that the President’s Address
gives the policy of Government and 3
would like to know from hon. Mem-
bers on what other points they want
clarification.

Shri B. Das: In that case, I would
like to speak.

Shri Naziruddin Ahmad (West
Bengal): The amendments have to be
moved.

Mr. Speaker: Yes., Some amend-
ments have been disposed of yesterday.
The others may be moved now.

Shri Naziruddin Ahmad: I beg to
move:

That at the end of the motion, the
following be added:

“but regret the inability of the
Government to solve the food pro-
blem.”

Shri Syamnandan Sahaya (Bihar):
I beg to move:

That at the end of the motion the
following be added:

“but regret that the Address
does not disclose any firm policy
in international affairs nor even
in the affairs concerning such
close neighbouring States as Tibet
and Nepal and does not lay down
any deflnite plan for either meet-
ing the present food crisis in the
country, particularly the draught
stricken State of Bihar or for
making the country self-sufficient
in food by March 1952.”

Sardar B. S. Man (Punjab): I beg
to move:

That at the end of the motion the
following be added:

“but regret to note that Govern-
ment have not handled the food
problem in a well planned and co-
ordinated way and that no steps:
have been taken to stop the wast-
age of food in varlous ways.”

Ed
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Mr. Speaker: We shall now take up
List No. 2.

Shri B. Das: May I point out that
List No. 2 is out of order, because it
was not submitted in time.

Mr. Speaker: But I should not like
lo debar an opportunity of discussion.
After all, they will not necessarily get
a chance of speaking because they
move an amendment.

So, the position boils down to this
that amendments Nos. 1, 47 and 49 are
being moved.

Prof. K. T. Shah: Sir, No. 12 was
held over to be moved today.

Mr. Speaker: Anyway the hon.
Member is not going to get a chance
of speaking over that amendment, as
he has already spoken yesterday. If
he is not going to get a chance, who
is going to move it? Anyway it falls
through practically. I have, of course,
no objection to take it as moved.

The position is that amendments
Nos. 1, 12, 47 and 79 in List No. 1 have
been moved.

Amendments moved:

That at the end of the motion the
following be added:

“but regret the inability of the
Government to solve the food
problem.”

That at the end of the motion the
fullowing be added:

“but regret that the continued
fusistence on the aim of national
self-sufficiency in the matter of
the country’s food supply, to be
attained by March, 1952, regard-
less of the prevailing conditions
affecting food production and its
distribution in the country, as also
of the extraordinary natural
calamities rccently afilicting large
areas of the land which intensify
those adverse forces, is calculated
to create a misleading and danger-
ous sense of security liable to
result in proportionate disappoint-
ment and demoralisation.”

That at the end of the motion the
following be added:

“but regret that the Address
does not disclose any firm policy
in international affairs nor even in
the affairs concerning such close
neighbouring States as Tibet and
Nepal and does not lay down any
definite plan for either meeting
the present food crisis in the coun-
try  particularly the draught
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stricken State of Bihar or for
making the country seif-sufficient
in food by March, 1952.”

That at the end of the motion the
following be agided:

“but regret to note that Govern-
ment have not handled the food
problem in a well planned and co-
ordinated way and that no 'steps
have been taken to stop the wast-
age of food in various ways.”

Shri Himatsingka (West Bengal): Is
salt included in Food?

Myr. Speaker: It is a matter of inter-
pretation.

Shri B. Das: I felt very happy that
the . President has been pleased to
refer to the “living peace” for which
India stands today. I maintained that
attitude when 1 spoke on the last
occasion and I am gratified to find
today that India is in the forefront of
the advocates of living peace. There
are doubting Thomases on the floor of
this House as well as »utside who
advocate other attitudes of life. But
India stands for living peace of the
world and in India. But if we analyse
the achievements of my hon. friend
Shri Munshi’s Ministries we are some-
what disturbed and perturbed in mind
because we are all starving, barring
perhaps my hon. friend Shri Munshi.

India desires to be self-sufficient in
food, but to achieve it by 1952 is an
impossibility. The President has al-
ready mentioned that the Government
of India have accepted the three multi-
purpose projects, the Bhakra, the
Hirakud and the Damodar Valley. It
would have been fair on the part of
the Government of India to have
dropped the idea of achieving self-
sufficlency by 1851 or 1852. It is for
them to take us into confidence and
declare that self-sufficiency in food
will be achieved by 1956, at the latest.
Thait is my reading of the situation in
India.

12 Noown

This morning I was very much dis-
appointed at the replies to the ques-
tions on agriculture given by my hon,
friend the Minister himself and his
Deputy Minister. It. is no use saying
that we are only a superintending
Gawvernment and that jt is for the
State Governments to do everything.
If that be so why do the over-staffed
Agriculture Ministry and Food Minis-
try exist today? When my hon. friend
became the Minister of Agriculture, T

"had suggested to him, not on the floor

of the House, but outside, to read care-
tully the recommendations of the
Fconomy Committee. That Committee
which, as the House knows, sat aud,
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|Shri B. Das]

reported in 1948 almost condemning
the activities of the Ministries of Agri-
«culture and Food. It is a poor con-
gsolation to me that the ‘Grow More
Food’ campaign on which his predeces-
sors spent about Rs. 33 crores, resulted
in a .5 per cent. increment of our food-
supplies. Of course government statis-
ticlans did compute the incre-
ment as 5 per cent. thereafter. My
hon. friend will find that there is hard-
ly any increase in food in any of the
States in India in spite of long Com-
munigues from the Government of
India. It is a sad tale, because those
very officers and officials in the Secre-
tariat, who mismanage and made the
Food and Agriculture Ministries bloated
departments of the independent Gov-
ernment of India., still continue. They
have no imagination for tackling the
problems that face us. Now they have
the audacity to advise it is for the
‘States to grow more food. Jf Rs. 35
crores spent up to 1948-49 vanished and
there was no increment of {-1d what
are the policies and plans thal my hon.
friend has dezigned. so that Ir {ia may
be self-sufficient and he will have three
to four million tons of additional food-
grains produced by March 19527 It is
impossible. I like fixation of a target.
but it is impossible to achieve it, if
the same policies are continued and
the same type of officials remain at
the control.

I had a glance at the note on the
‘Integrated Production Programme,
1950-51’, which I received last night
from the ad hoc Devaluation Com-
mittee. A summary of it appeared in
the press as well sometime ago. If
that be the recommendation of the
Planning Commission and of the hon.
Minister of Food and Agriculture, I
am sorry for them. I read a statement
which the hon. Prime Minister laid on
the Table of the House about the Plan-
ning Commission. It does not give any
hope, because I have been accustomed
to seeing reports of Planning Com-
mittees and Policy Committees from
1943 onwards. But I do not find any-
where any definite action contemplated.
I only find pious hopes and dreams. If
my hon. friend the Minister of Food
wants to make India self-sufficient in
food by 1852, then he will have to
devise other programmes.

The sorry replies that I listened to
this morning about fisheries show that
the Agriculture Ministry and the Food
Ministry have no programme. What
are the achievements of the Fisheries
Department over which we spend a
good bit of money. In the Economy
Committee I went into the activities
of that Department. My friend
Mr. Thirumala Rao is not a fish-eater.
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He does not know what amount of fish
we can consume. We can consume
more fish than rice.

An Hon. Member: How much can
you consume?

Shri B. Das: I have consumed a
quarter seer each meal, in my youth.

Shri K. M. Munshi: And four times
a day at that!

Shri B. Das: For having an active
fish production programme what is
stated on page 4 of this pious Note
(Integrated Production Programme) on
fisheries will not do. Something more
active is necessary. I may tell my hon.
friend that Bengal has been experi-
menting on greater fish production,
because they are fish-eaters, from 1897
onwards when the late Sir K. G. Gupta
was the head of the Fisheries Depart-
ment. But Bengal has not produced
any additional fish. We Oriyas are
stinting ourselves and supplying Bengal
the quantum of fish that my friends
in Calcutta eat every day. The problem
has to be examined not in the old
stereotyped way. But my friend’s
advisers are the decrepit and old per-
sons who have lived under the British
rule and who want to continue to be
our advisers without understanding the
problem that we are here to solve. 1
do hope my hon. friend the Minister
of Agriculture will he more actlive.

Thanks to my hon. friend Mr. Mah-
tab we gave away a nice well develop-
ed farm to the Rice Research Institute
at Cuttack. But what money are you
spending on rice research? Very little.
You are not thinking on the lines that
India must be fully productive in the
matter of rice so that we don't have
to import rice from Burma, Australia,
U.S.A. or even Siam. If my hon. friend
will have the leisure to look into the
budgeted figures he will find that he
has provided for very little rice re-
search. The 400 acres which my friend
handed over from Orissa to the Cen-
tral Government has been expanded
by 150 or 200 acres. That shows that
the Government of India has no plan
or appreciation of the difficulty of the
situation.

Too much fuss was made of agricul-
ture statistics. I know of this Agricul-
ture Department Statisticians for the
last four or five years, particularlv as
I examined their doings in the Eco-
nomy Committee. The Agriculture De-
partment will furnish statistics—and my
hon. friend Mr. Sidhva will confirm
me—which will turn any figures into
surplus figures. But will the statistics
produce sufficient quantity of food that
will bring me a little extra food? I
read with great sorrow that the, people



106 Motion on Address

of Travancore get three ounces of rice
per day. It is most distressing that
while, we call ourselves a welfare State
and say that we are going to bring
Ram Rajya to the .door of everybody,
the citizens of Travancore should get
one ounce and " half of rice per day
The people in Bengal and Bihar are
starving. I do not know of Asgsam. It
was a surplus Province, but I
do not know whether Assam 10-
day has got sufficient rice. I read
of press agitation and 1 laughed at
that fuss that was made about statis-
tics, as if statistics will cure all our
ills. If my hon. friend had read the
Repnrt of the Economy Committee he
would have found that Statisticians do
not solve problems; they create pro-
blems. Let not my hon. friend fall into
the trap of the Agriculture Statisti-
cians and their figures—figures that will
never come true. I do not believe that
these statistics will solve our self-
sufficiency problem.

Why I particularly wanted my friend
to read the Report of the Economy
Committee was this. There was a
department called the I.C.A.R.—the
Imperial Council of Agricultural Re-
search, which of course became Indian
in 1948. But what is the necessity for
the existence of that department? It
does no research. It distributes the
money collected in the shape of cesses
on the various commodities and only
holds Juntas every year to which
Ministers come from the Provinces
and also experts come from the Pro-
vinces. But the experts are never
allowed to discuss. My hon.  friend
Shri Munshi called a meeting two
months ago. All the Agricultural Ex-
perts were there. But who talked
there? My hon. friend himself and the
various Ministers that came from the
Provinces. Is that the way to solve
our engineering problems and agricul-
tural development problems? That is
not the right way. These conferences.

me, are absolutely useless unless
they are aimed at a certain planned
programme. I am sorry to say my
observation shows that there is no
planned programme in the Ministry of
Agriculture, because the old employees
are still continuing and they won't
charige. They are sheltered under the
I1.C.S. and the various services regula-
tions and so they feel they need not
work for us.

I must recognize that my friend has
done a bit of good work. He is trying
to retrench. I heard that the Central
Tractor organisation is not a huge
department any more and that it is

ing placed on a sound economic
basis. If that be so, let my friend,
without being prejudiced by the voices
of his advisers, read the Report (the
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Economy Committee Report) which is
three years old. It does not mattter
that it is three years old. It contains
a complete analysis of his two Minis-
tries and let him follow that. The work
done in the I.C.A.R. can be done by a
Deputy Secretary or an Under Secre-
tary of the hon. Minister. In regard to
animal husbandry and cattle breeding,
we found a scheme for Rs. 50 lakhs at
Jubbulpore for the insemination of
cattle and cattle production. It was a
shameful and disgusting project. Of
course the Government abandoned it
on our recommendation. It is no use
talking of animal husbandry, flsheries
and rice research farms if you have no
definite plans about them. I would
again insist that the I.C.A.R. shoulil
be abolished. The work can be safely
done by a Deputy Secretary in the
Ministry.

I further wish to ask whether the
hon. Minister has analysed the position
that there is a set of specialised experts:
in the Ministry of Agriculture and a
similar set of specialised experts in
the I.C.A.R. What is the necessity for
the duplication of staff? Can experts
sitting in Parliament House or outside
solve the problem of grow more food
and self-sufficiency? No. Then abolish
your Department. Send all your experts
to the villages in the Provinces. If you
now feel you are helpless to grow
more food and the States must do it,
your experts may be paid by the
Centre and sent to the Provinces for
producing results. My friend who
comes from Bombay and who under-
stands cost accounting should ask every
expert to cost his salary, cost the
money we are spending on him and
see if he is producing any results.
He is doing no work; he has done
nothing for India during all these
years. I suggest you dismiss him. It is
good that we sack these experts and
build anew. The problem of self-suffi-
ciency is not going to be solved b.y the
experts or by the huge Ministries of
Agriculture and Food.

Shri Sidbva (Madhya Pradesh): Sir,
you know that I have always held the
view that the country is self-sufficient
in food production. I have said that
not at random, but I hav& quoted the
statistics compiled from® the Govern-
ment agricultural publications. I have
also shown by way of correspondence
with the predecessor of my hon. friend,
Mr. Munshi, as to the quantity that Is
available in the country and there was
no justification for import of fore{g:

convinced with
replies given by him. In the last ses-
sion the hon. Mr. Munshi categorically
admitted that the statistics were most
inaccurate and they are not reliable.
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[ Shri Sidhva]

So after a prolonged discussion and
argument with the Agricultural Minis-
try, it has been stated......

Shri K. M. Munshi: You have won
after all. \

Shri Sidhva: I won’t say that I have
won but shall say that I have ﬁ:oved
that what I have been clamouring all
along has been correct and it was not
on the part of Government to have been
gracious enough to come and say: Yes.
The statistics were not correct. After
this announcement by Government that
statistics are unreliable I do not know
where I stand at the present moment.
If the statistics are not reliable then
what is the position of the food produc-
tion today? The statistics are the basis
for any kind of production and if the
statistics have been held by the Depart-
ment itself as inaccurate, I want to
know what steps they are taking to
have reliable and accurate statistics. I
understand that a five year programme
has now been laid down for collecting
statistics. In the meantime what are
we to understand? What Is the posi-
tion? To what extent the figures were
un-reliable and inaccurate? Some sort
of statement has to be made to this
House, so that we may know to what
extent we were wrong and what is the
position of the country as far as the
food production is concerned.

Our President, while inaugurating
the Soclety of Agricultural statistics
only the day before yesterday had to
make a statement that Government
has been misled all along by these
figures and he laid great emphasis on
the statistics. I say, it must be for
all kinds of food and even cash crops.
You should not have a sample survey
and come again and say: These are
onr figures. We must have definite
and accurate statistics and unless
definite statistics are available, I can
assure you that any campaign for
Grow More Food is not going to solve
our problem. If the Government are
not themselves aware as to what is
the quantity that is now produced,
how can they say that the country is
deficit. I want to know what is their
basis, My friend, Mr. Das, said that
he does not lay stress on statistics.
If you do not lay stress on statistics
how are yeh to know what is our
production and how one can argue as
to who is right and who is wrong. I
do not think we can wait for five long
years. Some sort of assurance has to
be given to the House and the Minis-
try should also assure themselves as
to what is the real position in the
ccountry. When we are concentrating
our attention on the Grow More Food
campaign then in the following year
we are told: We are short of cotton
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and jute. The land is transferred from
food to cotton and jute, i.e., cash crops
and in this way the country is put in
this awkward position. Is that the
right way of planning, I ask the
hon. Minister? Planning should be
complete of all agricultural articles,
cash crops as well as food. You can-
not do one thing today and have some
other thing tomorrow. Cotton is also
very necessary in the interests of the
country and then you go on import-
ing cotton and say that we should
divert our attention to cotton. That is
not going to solve our problem, if that
is the attitude of Government. I feel
that we must have a definite plan for
all agricultural commodities to go
upon. The President, the other day in
a Press statement, stated that in the
year 1950 the country will be self-
sufticient in cotton and jute. Such a
kind of statement from the highest,
officers is not going to help the situa-
tion; cn the contrary they put the
whole country into a very awkward
position. What is the position in 1950
even with regard to cash crops.
Therefore, I would like to know from
the hon. Minister in his reply as to
what real steps he is taking in the
direction of statistics to satisfy him-
self about the country's deficit, if his
own figures are not accurate. He must
have some basis to go upon. We have
spent crores of rupees on Grow More
Food campaign; we have sunk so
many wells and fertilizers have been
supplied, with what result? The result
is bad instead of good.

Some of the States have been de-
manding from the Centre more than
their actual requirements, just to
salisfy their own people in the State,
and really ignoring the condition of
India as a whole. I can cite from
figures even today that Bombay had
a shortage of 1.20,000 tons; it demands
7.5 lakh tons whereas the Centre has
provided five lakh tons according to
the figures at the present moment;
they are demanding 2.5 lakhs more
and what for? I have instances +to
prove that the Centre has given 50
per cent. less to the States than what
was demanded and nothing catastro-
phic has happened and they were ulti-
mately satisfled. That has {0 be looked
into. The States say that they have a
shortage and they want more and the
Government have no data and against
the pressure that they bring in and
the agitation they create, they have
t> supply more. Today India has been
affected by natural calamities. There
are famines in certain parts of the
country; there is flood in certain parts
of the country and earth-quake in
other parts. These are unfortunate
and I am not discussing that. If
natural calamities occur, we shall have
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to consider them from that point of
view but I am referring to normal
conditions. During normal conditions
also, since the last three years, we
have been making efforts to produce
more and we have produced more
according to figures, but I do not know
where the production and the food
crop go. If this is the way, I am doubt-
ful whether in 1952 we shall be able
really to stop foreign imports. I have
given credit to the Government for
taking a firm stand all along that they
shall have no import after December
1951. Of course the natura] calamities
are there and if they do come, they
will be considered on their own merits
but ia the ordinary circumstances, I
want to know whether the Govern-
ment will maintain that position. Of
course, the President has stated that
there shall be no import but if this
kind of attitude is adopted, I can assure
you that Government will again be
compelled to import from foreign
countries with the result that our
economy, which has already been
spoiled, will be spoiled much more.

As far as the fertilizers are con-
cerned, I am told it is a great scandal;
for these. orders have been placed
without any authority by thesofficers:
the bogus godown keepers have been
paid and I do not know where those
fertilizers have gone. I would like the
hon. Minister to make a  statement
whether he has enquired into this
matter and whether bogus orders have
been placed and bogus payments made
and what action he has taken against
the officers concerned. I would like to
have a categorical statement from the
hon. Minister on this matter which is
certainly very serious.

Coming to *sugar, the hon. Minister
stated in the month of June in Bom-
ay that he is going to make Diwali

ry sweet this year. That is to say;
he was going to supply more sugar
than the usual quantity.

Shri Naziruddin Ahmad: Sweet
words.

Shri Sidhva: I want to know, when
he made ‘that statement, from where
he thought he was going to give more
sugar to Bombay, and why only to
Bombay people?

Shri K. M. Munshi: It is given to
the whole of the country.

Shri Sidhva: I would like to know
when he issued the orders and when
actually the supply was made to the
ration shops. Is it not a fact that his
orders went to Bombay only a week
before Diwali and by the time the
ration shop owners went to fetch sugar
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from the godowns, Diwali was over.
That is the position. You could not
have had the sugar. The first ship-
ment came only last week, about
6.000 tons. When, in the last session,
he stated that orders had been placed
in June, I asked him what the result
was and whether the orders had been
accepted. He was not prepared to give
an answer in public interests. I can
understand that because, probably,
public interest meant that if those
things were disclosed, there may be
speculation by merchants. Shipments
have been made on forward contracts.
When 1 asked him about this this
morning, he could not give the answer
in the public interest. It is most sur-
prising. What public interest is in-
volved here? In the months of May
and June, in Cuba, sugar was avall-
able in any quantity. When the Korean
war broke out. America cornered all
the sugar. Prior to that, sugar was
available and it was purchased by
various countries. I fail to understand
why our hon. Minister failed to secure
sugar from Cuba.

[MR. DEPUTY-SPEAKER in the Chair]

Today, America, having realised
that sugar is surplus and a large quan-
tity is available. is offering the same
cornered sugar to various countries
at cheaper prices. I want to know
whether our Government is aware of
this and whether it is taking advant-
age of the American idea of giving
sugar at a lesser price; not by way of
any favour, but because they know
that they have cornered all the sugar
by purchasing at a higher price and
they do not want the surplus sugar.
1 want to know whether Government
has taken any steps in that direction.
The hon. Minister was hoping to get
ready shipments and he made forward
contracts. There were merchants all
along in this country who were pre-
pared to supply sugar at cheaper rates
if forward contracts could be made.
Today. in November and December,
shipments are coming for the contracts
that were made.

During the question hour this morn~
ing I stated in this House that Pakis-
tan Government have purchased sugar
from the British Refineries, from
where we have also purchased, at &
lesser price. The hon. Minister sald
that he had no knowledge. I have
knowledge of it. They have purchased
at about £80 per ton which comes to
about ten per cent. less than what we
have pald. Either our bargaining
agency is defective or I do not know
what is the other reason that we have
paid high price. It is certain that your
officers are not as competent probably
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as Pakistan officers. I do not know what
it is; we have always to pay more. In
some other instance also......

Shri Chattopadhyay (West Bengal):
Constant reference is being made by
Mr. Sidhva about the price of sugar in
Pakistan. From personal experience 1
can say that in Pakistan the price of
sugar is higher thun in India.

Shri Sidhva: The price may be
higher; 1 am spcaking of the purchase
by Pakistan from foreign 'c;oumn.es.
Today you can raise the ceiling price
as you like. I do not know what eftorts
have been made by Government to
procure more sugar. A large quantity
is really needed in this country. Today
the consumption of sugar is greatly
restricted in this countty. Even with
that restriction, I understand, there are
a number of aerated-water factories in
the country that are suffering for want
of sugar. Many such industries are
today suffering for want of sugar Sup-
plies. On the top of it, we find that
a big foreign firm has come in in the
name of Coca-Cola. I want to know
fron: where you are gaing to su.ppI.y
sugar to this firm. After all, this is
not an industry which is going to bene-
fit the country., There are alreqdy
many aerated-water companies which
are not getting sugar. You will have
to give sugar to this foreign firm he-
cause in Bombay, in Delhi, and various
other places they have sunk a capital
which nearly comes to crores of rupees.
They are very rich persons; this has
originated from America. Throughout
the country our own people who have
these aerated-water factories are suffer-
ing from want of sugar supplies; trade
has fallen and they are not able to earn
a hving. You will now supply large
quantity of sugar to a new industry.
1 want an explanation from the han.
Minister as to how he is going to rup-
ply sugar to this big foreign firm,—
may bhe possibly Indian firm—at the
expense of these small industries which
are suffering.

These are the points that I wanted
to bring to the notice of the hon. Minis-
ter and I hope, in his reply, he will
ai\:e a satisfactory answer to them. As

as the food position is concerned,
I cannot say today boldly because of
the calamities that the country is self-
sufficlent. At the same time, I want
to know from the hon. Minister, under
normal conditions what the position is.
I won't be carried away if my hon.
friend Mr. Thirumala Rao merely says
that ‘he is not prepared to accept my
figures. I won’'t be satisfled with a
mere negative reply. I want an affir-
mative reply as to what the correct
figures are so that the people and House
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may understand as to who is correct.
One correction has, after all, come out
now, after a number of months. This
is a very important matter and unless
you have correct statistics, your desire
-—and I have a keener desire than the
Government—to stop foreign imports,
will never be fulfilled.

Mr. Deputy-Speaker: Prof. Ranga.

Shri T. Husain (Bihar): May I know
if all the names are down there and
you call oyt according to that list?

Mr. Deputy-Speaker: Again and
again, the list i¢ in my mind.

Shri R. K. Chaudhuri (Assam): I
did not get a chance even yesterday.

Prof. Ranga (Madras): I am glad
thst ‘we have an opportunity of discus-
sing this question once again; but I
ain not happy that this occasion should
bhave arisen just at this juncture when
a number of our provinces are in the
grip of serious food shortage. No one
can blame my hon. friend Mr. Munshi
for having brought about the present
unfavourable situation in India; be-
cause, he has been in office for a few
monthss and during this period, most
unfortunately for him, for us in the
country, and outside, natural calami-
ties have overtaken us in such a quick
succession. He has not even had the
time enough to come to grips with the
fooa situation in this country and
raturally we cannot lay much blame
at his door.

At the same time, I wish to warn
the Government that it is high time that
they should begin to think whether they
should hang on to their three year old
policy of attaining selfesufficiency in
food. Would it be possible for them to
cltain this self-sufficiency within even
<hc next three years? Some time ago,
it could be urged on their behalf as it
was urged, that we should smother
our doubts with regard to the wisdom
of their policy, accept their policy and
make it more and more popular in the
country, in the hope that both the pro-
ducer and the consumer might take it
for granted that Government ' was goin
to achieve food self-sufficiency, an
alec in the hope that the producer
would try his best to place more and
more of his land and other resources
and press them all into this process of
greater and bigger food production. Bus
to~day there cannot be any excuse at
all_for anyone to make a similar plea.
This countryis asked to achieve self-
sufficiency not only in food but also in
jute, in cotton, oil-seeds and in sugar-
cane, and sugar and gur. Is this possi-
ble? Has the Agriculture Ministry and
the Food Ministry tried to get all their
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experts interested in the production of
these crops to sit together and then
work out a plan to see whether it would
be possible for this country to achieve
all these very desirable objectives, aud
that too simultaneously and in a short
time, and also working in the manner
in which they have been carrying on
their work? Is it not now time for
them to take the country into their
confldence and tell them, “Now, look
here, in regard to food self-sutiiciency, it
woulu not be possible tor us to achieve
it.”” On the other hand they have come
forward through the speech from the
President that they still stick to this
policy of food self-sufficiency. In spite
of the fact that my friend Mr. Sidhva
hac always been saying that this coun-
try has been producing enough and
more for all the people that we have
in our country, I do maintain that we
are not in a position to produce all
that we need to feed our own people,
with our growing population, gs long
as we want to achieve the other things
also, that is to say, self-sufficiency in
the other crops, especially jute, cotton,
oil-seeds and sugarcane.

Secondly, I wish to warn the Govern-
ment that the slow pace at which they
are going ahead with their Grow More
Food Campaign, especially on the front
of irrigation and flood control projects,
is not likely 1o take them anywhere
near food self-sufficiency, and indeed,
it is not likely to save this couniry
from the recurrence of calamities simi-
lar to those that we have been suffering
from. It may be urged by them that
they certainly are very keen on develnp-
ing all these dams and other projects,
but that they do not have the money
needed. But I ask them, are they pur-
suing such a foreign policy, such an
industrial policy, such an overall econo-
mic policy in this country as would in-
duceWother countries to come to our
rescue, and as to win the co-operation
of various other countries and their
“know-how” experts also in order
that they may help us to develop all
these projects within the next {en or
fifteen years. which, I understand, is
about the outside mark within which
we should achieve all these things?
Otherwise, God alone can look after
this country.

Then, I do maintain in spite of
several criticisms made by several
of our own friends that the Grow
More Food Campaign has not been
a complete failure. On the other
hand I say it has been a somewhat
qualified success, and that it can be
made a greater success indeed, if only
more money and more manure_could
be pushed into this campaign. Money
is not available at all for the develop-
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ment of rural banking facilities. And’
raanure is not being produced at Sindri
or other places. Although we have to-
day a number of manure production.
plants in this country, they are not
operated to their maximum capacity.
Sindri is still going the scandalous way
that it has been going during the last
five years., And we are required to sink
more and more money into it, and I do
nnt know when it is really going to go
into full production and when it is going.
to make the proper contribution, as it
was expected to, to our manurial front.

Then, what are we going to do in
order to induce our own kisan lv pro-
duce more and more grains within his
existing resources? I have again and
again warned Government that their
present food control policy is not the
correct one, that their present price
fixation policy is not correct, and that
the present system of rationing more-
and more people in the country and
taking all the burden on themselves is
not the correct one. What has been
the result? The result is that not oniy
deficit areas continue to be deficit, but.
the so-called traditionally surplus areas
are being turned into deficit areas.
Towns in surplus areas which have
never known any rationing, which had
never suffered from any difficulty in
regard to food supplies are today ask-
ing for rations and are not getting
them at all. They have included large
numbers of people—nearly one hundred’
million—in the rural areas into the list
or the quantum of the total number of
people to whom they are to supply
rations, and yet this is only what is
called “informal” ration, and the:
people are to be supplied only partial
rations. What is the position? Even:
over the whole week, these people are
not being supplied with any rations
at all. The ration shops themselves-
say that they do not have the rations
with them. And the licencees, the-
people 'who have been favoured by the-
Government with the authority to pro-
cure foodgrains and then supply the:
rice to the consumers. they themselves
say that they do not have it. And yet,
inn the black-market you have plenty-
and more. How does this happen?

I have to say that°this Government’
and some State Governments have not
taken these things, I mean the calami-
ties and the existing difflculties into-
full account. More than three months
ago one of the political leaders with-
whom I do not see eye to eye, warn-
ed us that in Blhar things were going
very bad and that there were already
sigus of famine. But when my friend”
Mr. Munshi happened to go there, he-
said there is no fear of famine at ail,
and some of the Bihar Ministers also-

-
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were hard put to it to say there are
no signs of famine., Yet, soon after,
the crops failed and my friends were
glad to take advantage of it and say,
“Yes, it is true there is a famine to-
day”. If only they had taken sufficient
care, some four months ago, and rush-
ed food-grains to Bihar and built up
a rescrve of stock, this would have
helped the people and even with the
failure of the monsoon crop, I am sure,
the posiuion would not have been half
as cerious as it is to-day. What hap-
pened in Andhra? Some two years
ago we had a terrific cyclone there and
people suflered great losses, and the
c¢amage cauysed was estimated at some
forty crores. Yet there was no famine.
Why? That was because there the Pro-
vincial Government behaved better
than the Central Union. Ministry or the
Provincial Ministry in Bihar seem to
havce done. I do not wish to castigate
them too much, but at the same time
I cannot say to myself that they have
piayed fair with the people in Bihar in
this regard.  Similarly in Madras also,
in Salem, even in Coimbatore District
and in Trichi and some other districts
there is great scarcity in foodgrains.
My hon. friend Mr. Munshi went there
and as one of the important papers
put it, he sung a lullaby to the people,
asking them to sleep peacefully in the
hope that by the morning there will be
sutficient food for them. But there
wher: even the six oz. ration is not
available, how can they manage?

An Hon. Member: Not six oz. but
two or three oz.

Prof. Ranga: When not neven two
oz or three oz. are available, how can
they manage? The hon. Minister and
the Deputy Minister also went there
to give them heart, but have they been
able to popr into those regions more
food? With two or three oz. how can
anyone feel complacent or even with
six or eight ounces? They do not ex-
pect us to feel complacent; but they
do not feel as if the position is under
control, and at the same time, what
is it that they have been doing in
order to help our people at least to
maintain themselves as human beings?
My friend had one short-term solution.
I cannot say that he was entirely wrong
in this. He said that people shoul
take to subsidiary foods. As a piece
of advice it is good but as a piece of
~dircctive—"If you do not do it, you sre
net worth looking after: there is no
-other way and how can you expect a
Government to do anything more”—
a directive utttered in a filibustering
manner it comes very ill indeed. That
was why one of the important papers
in Madras had taken, and taken right-
§ly, to task both the hon. Minister and
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his Deputy. I tried my best to find
answers to meet all those criticisms
by that paper but ultimately I came
back to the conclusion that after all
our Ministers were not justified in the
high-faluting manner that they had
cdopted in dealing with a famished
people. To conclude......

The Deputy Minister of Food and
Agriculture (Shri Thirumala Rao):
Strange friends, Madras Mail and Mr.
Ranga.

Prof. Ranga: Strange friends indeed
thai two traditional consumers should
today be in charge of food production—
peuple who never had anything to do
with food production—and yet they
have conte to save us. I wish them
well indeed......

Shri Thirumala Rao: I am glad
criticism has come from the same
quarter where an Oxford graduate ‘has
anything to do with land.

Prof. Ranga: I do not wish to say
auything at all about our Ministers,
because I wanted to save them at
leust on the first occasion when they
made their debut here. But” they do
not seem to be anxious to take advan-
tage of that and I can assure my friend
that he can go to Oxford, he can go to
Chicago or California to be better able
to look after his own people. There
is. no harm if you do not know at all
anything in regard to the manner in
which your own people are living in the
villages, producing their food and go-
ing through all sorts of trouble to feed
your people. If you come today with
a fresh mind to bear on the problem,
all credit to you. But unfortunately
you do not realise that you are only
novices at the job and, on the other
hand, when you begin to flaunt ycur
own ignorance for wisdom merely be-
cause on one fine morning ong was
appointed Minister and the other &
Deputy Minister and therefore you
think that other people cannot pnssibly
make any criticism, not of you person-
ally but of the consequences of your
policies, I can only tell my hon. friends
that they had better be a little ruore
humble than what they seem to be.

Shri Satish Chandra (Uttar Pradesh):
I wish to associate myself with all the
sentiments of greatfulness, expressed
on the floor of this House by previous
speakers, to the President for the add-
ress that he was pleased to deliver to
this House the other day.

When control of foodgrains was reim-
posed in September 1948, after partial
decontrol for some months, a definite
policy was laid down by the Central
Government, after protracted consul-
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tations and deliberations with all the
State Governments. It was decided
among other things by mutual agree-
ment that the following foodgrains
shall be controlled and that there shall
be no departure from that agreed
basic policy till all the States were con-
sulted. The grains were rice, wheat,
gram, maize, jowar, bajra, barley and
ragi in South India. I do not wish to
indulge in strong language as has
been used by two hon. friends who
preceded me, namely Mr. Sidhva and
Prof. Ranga, but I would like to draw
the attention of the House to the fact
that a tonga strike in Delhi was suffi-

cient enough to move the Government -

of India to make a change in the policy
which was decided upon after consul-
tation with the State Governments
and reaffirmed at Successive Conferen-
ces ot State Food Ministers. In spite of
the protesis of U, P. Government gram
was decontrolled recently. There was
a toaga strike in the capital over non-
availability of gram for feeding horses,
and it was thought that there was a
great crisis all over the country. This
strike by tonga-wallahs was not con-
sidered to be of sufficient importance
by the Speaker who refused to ad-
mit an adjournment motion on the sub-
je~t during the last session. But some-
how the Food Minister took it to be
an all-India crisis, and consequently,
gram was decontrolled.

I would like to examine how this
step has aflected the food economy in
my State. In Uttar Pradesh, a few
lakh tons of wheat had been procur-
ed bhefore monsoon by State Govern-
ment and then there was a lull during
the rainy season due to floods and
bad communications. As they were
going to restart the procurement of
wheat, the decontrol of gram was sud-
denly announced, as a result of which
gram today is selling at a higher price
than. the procurement price for wheat.
All the surplus wheat is now being
withheld by the cultivator, and gram
of which there was not much of sur-
plus is coming out in small quantity,
because it is being sold at a higher
price than wheat. This has affected the
procurement of at least one lakh tons
of wheat in U. P. 1 might inform the
House that gram was decontrolled in
spite of the warnings and protests of
U. P. Government, without any heed
beinn paid to their view-point. The
settled policy had been revised only due
to a strike by tongawallas in the capi-
tal, unmindful of future complications

in the State.

Uttar Pradesh is experiencing tremen-
<dous difficulty due to fleod and draught.
When we are faced with greater calami-
ties in Assam and Bihar, it is possible
that the case of U.P. may be over-

lovked. But may I inform the House
that eleven eastern districts in the
State Lordering Bihar are experiencing
as much scarcity conditions as Bihar
itself. These eleven districts, put to-
gether, in area and population will be
as big as many of the States in the
Union. How is the State Government
to teed that enormous’' population?
What help and remedy is the Centre
going to offer? The Centre has not
kept up its previous commitments in
regard to supplies, with the result that
wheat and rice ration in my State has
been reduced recently from ten to
eight oz. But still, the food position
continues to be far from satisfactory.

Here I would like to compare the fig-
ures. In almost all the States except
Travancore-Cochin Union and Mysore,

an overall ration of twelve oz. is
assured.

Shri Bharati (Madras): Not in
Madras.

Shri Satish Chandra: I am speak~
ing of the position as it existed on the
31st March, 1950. I have no later fig-
ures with me, and I stand to correction
if any changes have taken place since
then. I can however say that on 3ist
March, 1950, the overall ration in most
of the States was twelve ounces. Out
of these, the States of Assam, West
Bengal, Bihar, Madhya Pradesh, Orissa,
Punjab, Coorg, Jammu and Kashmir,
and the desert land of Jaisalmer dis-
tributed a cereal ration in rice and
wheat of twelve oz, per day, while the
rationed population in Greater Bombay
was supplied 10.86 oz. and Delhi ten
oz. I think that state of affairs still
continues. The same amount of wheat
and rice ration is still allowed in most
of the States.

Shri B. Das: Except Madras.

Shri Satish Chandra: I have not
mentioned Madras. But the cereal
ration in the fertile Gangetic valley is
now eight oz. Leave alone any changes
that may have taken place in the
quantum of ration, but the very fact
thagt Greater Bombay should draw
more cereal ration in wheat and rice
than the people in the heart of Gange-
tic valley is simply surprising.

Shri Bharati: What is the total
rationed population in U. P.?

Shri Satish Chandra: I think it is
about 67 lakhs., But I am not golnghto
enter into any controversy with Shri
Bharati. If I do so, I will be able to
tell hon. Members, how, some States
south of the Vindhyas inflate their
flgures of rationed population through
an unnecessary system of informal
rationing in rural areas. I don’t think



119 Motion on Address

[Shri Satish Chandra)

any rationing is at all necessary in
many parts of those States in the rural
area. It is a system of controlled dis-
tribution which Mr. Bharati appears to
have in mind. Let not hon. Members
please confuse statutory rationing with
controlled distribution. Any way, I
will take more time if I go into that
question now.

I had been last year into the interior
of Madras. I had the privilege of go-
ing right down to Cape Comorin and
studying food-problem on the basis of
factual data. When the hon. Mem-
ber refers to the lower quantum of
ration of two or three vz, he is presum-
ably referring tq areas where there is
a system of controlled distribution, just
a sprinkling of relief quota shops for
partial producers in the rural areas.
He_ is not referring to statutorily
rationed areas. Any way, my griev-
ance is that in the statutorily rationed
areas, while the quantity of rice and
wheat ration is eight oz. in U. P. it
i1s ten oz. in Delhi 1086 oz. in Greater
qubay, which dnes not produce any-
thing, and twelve oz. at some other
places. Tt is simply ridiculous. I hope
that the Government will look into
this matter and try to enforce more
uniform standards in the matter of the
quantum of ration in  surplus and
def_lcit States respectively. Similarly, an
uniformity is essential in awarding
subsidy and prcocurement bonus to
different States. Some of them have
been given a generous treatment and
others have beer treated in a step-
motherly way.

Another thing to which I would like
to refer is the recent Gur Control Order
of the Government, according to which
every cattle-driven kolhu in a village
falling in factory zones has to be operat-
ed after obtaining a licence. I wonder if
the Government have full appreciation
of the magnitude of this step which
they have taken worobablv without
reference to the State Governments.

Shri K. M. Munshi: The U. P. Gov-
ernment agreed.

Shrl Satish Chandra: What about
Bihar? :

Shri K. M. Munshi: No question
arises in the case of Bihar because
there production of gur is not more
than that required for sugar.

Shri Satish Chandra: And Punjab?

Shri K. M. Munshi: Punjab has
ncthing to do with it.

Shri Satish Chandra: If the hon.
Minister enquiriex he will discover
that there are kolhus inh every village
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of North Bihar and Punjab, and the
new Order has been enforced there too.
There were already two licences which.
a kolhu-operator had to take in my
district in Uttar Pradesh. The Pan-
chayat of the village gives a licence for
operating a kolhu and charges a tax.
The District Board levies another tax
on the same kolhu which has to be de-
posited al the Board’s office, the culti-
vator having to go from his village to-
the District headquarters.

Shri K. M. Muansai: The Centre has
nothing to do with it.

Shri 5Satish Chandra: But these two
licences existed there for several
years—they cannot be ignored. Now,.
on top of that comes this third licence.
What is the object of this Order? If
the object is only to give sufficient cane
to the sugar factories and keep them
in full praduction for a maximum
period, I have no quarrel. But I may
submit that the zones that have been
reserved for the factories and where
kolhu licence has to be taken are much
bigger than the requirements of the
sugar factories, and the cultivators are
being unnecessarily harassed. If the
only object is to provide sugarcane to
these factories, then what is the point
in licensing the khandsari sugar cen-
trifugals wherever they exist? These
are concenirated in urban areas of
Rohilkhand and the owners hardly grow
cane themselves. The manufacturers
of khandsari sugar who own the cen-
trifugals get supply of juice from the
cane-growers’ kolhus. Kolhus having
been licensed, there was absolutely no:
need for licensing the sugar centrifu-
gals. A central excise duty is levied
on khandsari sugar produced by these
centrifugals. The Government of
India’s Excise Department has got all’
the information in its possession by
which the quantity of khandsari sugar
produced in the country can be found
out. The Central Government directly
levy a duty upon khandsari -.gar, and
on top of that comes a sec..d licence
and a second licence fee.

The overall effect of this order may
ultimately be evident at the end of
the crushing season in the shape of
greater scarcity of sugar. I am afraid
that increased production of crystal by
factories may be more than balanced
off by reduced output of gur and indi-
genous sugar, deteriorating sugar sup-
ply pogition as a whole. Moreover, this
Order affecting & cottage industry has
created difficulties in the way of small
producers resulting in dissatisfaction
and disaffection to a degree which only
those who come from the areas which
are directly affected by these steps can
fully realise. I wish the Government
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-could review the whole matter, appre-
.ciate the difficulties of persons from
that locality, give due consideration to
‘the representations that might have
been received on the subject, and then
readjust their policy if necessary, to
‘meet the requirements of the situation.

The House then adjourned for Lunch
till Half Past Two of the Clock.

The House re-assembled after Lunch
«at Hulf Past Two of the Clock.

[MR. SPEAKER in the Chair.]

Mr. Speaker: I find that a large num-
ber of hon. Members are anxious to
speak. There are various ways of
meeting their desire. .One of them—
.and to my mind, the best—is for as
few hon. Members as possible to speak.
The second alternative is that we must
«curtiail the time-limit from fifteen to
ten minutes. I have often said that I
do not desire speeches for the sake of
speeches and would prefer speeches of
proper duration and good points. But
then it is left to hon. Members. The
third alternative is to sit half an hour
‘more today, although personally I am
against that idea, because everyone is
exhausted and the debate loses its
quality. The fourth alternative would
be that this debate may be carried on,
at the most, up to lunch hour to-
‘OTTOW......

Shri Sondhi (Punjab): That is the
best, Sir.

Mr. Speaker: ...and the hon. Minister
will reply after the recess.

The Minister of State for Parliamen-
tary Affairs (Shri Satya Narayan Sin-
ha): Government is prepared to allot
tomorrow till four o’clock for this de-
bate. Let the discussion go on until
lunch hour and the hon. Minister will
reply after lunch. I would request the
House to sit half an hour late this even-
ing, because that will enable a large
number of hon. Members to speak.
them speak for ten minutes each.

Shri K. M. Munshi: I am quite
agreeable, Sir.

Shri Tyagi (Uttar Pradesh): I have
to make one proposal. It always so
happens that those who are left for
the fag end of the debate get some-
times three minutes only. Therefore,
my submission is that since there is a
ncn-official resolution in the name of
Prof. Shah about the control of food-
grains and there would be a full fledged
debate when it is taken up, only such
persons, as do not take part in this
debate, may be permitted to take part
in the debate on that non-official reso-
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lution. If we adopt this course, we
shall be able to reduce the number
of speakers because the subject is the
same '

Shri Syamnandan Sahaya: On behalf
of those who have sent in amendments,
I would bring it to your notice that
they have not had even a chance to
support their amendments. If the time
is reduced, they will be in difficulty.
Of course, we shall carry out your direc-
tion with great pleasure, but I just
pointed out our difficulty.

_Mr. Speaker: I have expressed my
views, but I do not propose to enforce
them as a matter of a strict ruling of
the Chair. I am leaving it to the ﬁon
Members themselves to adjust as far

as possible and I trust that they will
do so.

Shri Sondhi: May I know what is
the idea of having the debate till
four o’clock tomorrow and till 5-30
today? Why not sit up to five o’clock
tomorrow and dispense with the half
an hour extension today?

Shri Satya Narayan Sinha: In that
case, it would be unnecessary to sit
late this evening.

Mr. Speaker: So, the revised
arrangement is that we stick to the
usual timing today and tomorrow this
debate will be carried on till four
o'clock and at four o’clock I shall call
upon the hon. the Food Minister to
reply.

Prof, 8. L. Saksena (Uttar Pradesh):
Yesterday the hon. Minister of Food
promised to discuss the question of gur
and kolhu also during this debate.

Mr. Speaker: Did he specifically
refer to gur and kolhu?

Shri K. M. Munshi: The whole th
might be included in this debate an
I shall make the entire position clear
tomorrow.

oft vt . e et aga: F T Ak |
qaE ¥ w fou fafam o1 fF ame
gl & fgsfas § & avd smem
SIHT FEAT AT 91, | T F AQS
g gfF & wif & g @ wfes
g
[Shrl Tyagh Sir, since morning I
was particularly anxious to express
my ideas on this problem of food. The

fact is that I know the conditions in
the countryside well.]
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Shri R. Velayudhan (Travancore-
Cochin): Speak in English please, so
that we might also understand.

Shri Tyagi: I was anxious to speak
on the subject because I felt that as
a representative of the rural classes I
must let the hon. Minister know as to
how we are reacting to his latest laws
and regulations with regard to food.
I need not say much about famine con-
ditions, because the President himself
has taken note of them in his address
:2(1 I am sure the hon. Minister him-

f is8 more than conscious about them.
I only want to point out a few matters
which, in my opinion, are important
and if the hop. Minister would take
note of them, perhaps he might be able
to improve the administrative arrange-
ments with some advantage.

First of all, I would like to take
objection to his officers going abroad
for making purchases of foodgrains.
Once and for all, ] want to make it
clear that the practice of sending Secre-
taries abroad to make purchases direct
means that they become too acquainted
with the market there and the persons
whe deal in that market become their
friends and there is consequently a
danger of their exercising favouritism
and thereby inviting a lot of unpleasant
criticism about the Government. It is
not for the Secretaries to go about
making purchases. Secretaries are
supposed to be here and if they go
about in foreign countries making pur-
chases, it only means that they have
no work to do in the Secretariat here
and they are surplus and either they
should be retrenched or if they are
necesSary, ther they must remain
in- the Secretariat. It is not for
them to go abroad and make pur-
chases there and exercise their dis-
cretion to decide upon which party to
purchase from .and which party not to
purchase from. I do not want to dilate
on this point. Everybody appreciates
that this work is not for the Secretaries
to do. Tenders must be invited or some
other means adopted. There are also
our Purchase Missions and Embassies
whose help may be enlisted. When
we are spending so much on our repre-
sentatives abroad, it is an unnecessary
and wasteful item of expenditure to
send our Secretaries there. I think this
practice is undesirable and should be
stopped. I therefore submit that the
vote of the House may be taken on this

uestion. The House does not want
these Secretaries to go and make pur-
:rhiases independently in foreign coun-

es.

Secondly, I want to take up directly
the transaction with regard to sugar.
Only this morning the hon. Minister
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has replied to a question and has sup-
plied the rate at which sugar has been
purchased. I have some information
which I would like to lay before the
House, and I want the hon. Minister's
comments on if. My information is
that a party, in April last, offered to
the hon. Minister and his Secretary—
his name is Mr. N, T. Mone—to supply
sugar. He saw the Minister and this
officer personally and told them that
he was prepared to supply sugar at
the rate of Rs. 652 per metric ton at
Bombay. This sugar was to come {rom
Formosa. This offer was discussed and
afterwards the party was asked to get
some bank guarantee which was
alsc duly obtained from the other
place. This party was also pre-
pared to -arrange for the supply,
not in terms of dollars, but in rupees.
The order was practically given to him.
(An Hon. Member: When?). It was
in the month of April—on the 20th I
believe. He saw the hon. Minister and
his Secretary. The order was practi-
cally given to him and he was asked to
get the date of supply extended from
April to seme later month for which
he got a cable the next day extending
the date of delivery. But the next day,
when the transaction was to be finalis-
ed he was giveun a ‘No’. Then again
in the month of June that very party
made another effort and this time he
made an offer to supply 50,000 tons of
sugar from Cuba. The second offer
was also rejected.

Shri Hussain Imam (Bihar): What
was the price?

Shri Tyagi: The price- was Rs. 578
per ton.

Now, after rejecting all these offers,
as the hon. Minister told us in reply
to Mr. Kamath's question this morning,
his Ministry purchased over 40,000 tons
of sugar from the United Kingdom at
£61/10 per ton and about 50,000 tons
at £56 per ton. Now, it comes to
this. Taking that April price as the
basic price the loss comes to Rs. 98 lakhs
in one transaction of 40 thousand tons,
Rs. 12,90,000 in the second transaction
and Rs. 22,50,000 in the third transac-
tion, which means that if the sugar
had been purchased from the party
which I mentioned, on good guarantee,
we _could have had sugar at a profit
of Rs. 1,33,40,000. This is my informa-
tion. If I am wrong I would like to
be corrected. 1If, on the other hand,
I am right, I demand that the man
who is responsible for this colossal loss
for us, either deliberately or by negli-
gence, must be sacked. Unless Minis-
ters, their Secretaries and other.high
officials agree to resign when they hav¢
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committed a wrong, there can be no
honesty in the country. If you want
to build up healthy traditions like the
one set up by Mr. Chetty—he commit-
ted a mistake, he confessed and he im-
mediately placed his resignation before
the House. We should also set an
example. I do not want to cast any
aspersions on Mr. Munshi, because I
am sure he is not responsible for this.
But there is somebody in his Ministry
who is deflnitely at fault. If the facts
are true, then that gentleman should
be taken to task. Nobody can be
permitted to put the country to
a loss of a crore and a half of rupees,
either by neglect or by ignorance. I,
therefore, want a proper enquiry to be
instituted into the conduct of those

rsons who were dealing in this trade.

also want a definite reply as to whe-
ther this new supply of sugar is being
had directly by the Government them-
geives. The hon. Minister said today
in reply to a question that the Gov-
ernment was having a Government to
Government transaction. Is there any
agency employed for the purchase and
supply of sugar, or is it the Govern-
ment of the foreign country which
really packs this sugar for them and
takes the whole responsibility of sup-
plying it here? If any agency is being
employed I want to know the name of
that agency. The name is in the mar-
ket already, but I don’'t want to men-
tion it, because I am not sure whether
that is correct. I want the hon. Minis-
ter to give out the name, if there is a
‘party which has been favoured in this
transaction.

Now, about gur I must submit that
gur is not at all a luxury—everybody
knows it. Gur is manufactured in the
ecountryside in kolhus. I happen to
come from an area where gur manu-
facture is one of the main cottage in-
dustries of the people. I lived in a
village in my boyhood and until I was
12 years I did not see sugar. Sugar
had not by that time reached my village
and I used to live on gur. But now
the children of that locality are look-
ing forward to the day when they
would get a bit of it, because gur is
not manufactured there now. The
Government introduced a licensing
system with the result that anybody
having a kolhu should take a licence.
It is very difficult to get a licence, be-
cause one has to go from pillar to
post. If at all a licence is issued, there
is a condition that the licensee could
manufacture only a particular quantity
just enough for his own domestic need.
Now, to put up a kolhu one has to in-
vest at least about Rs. 500. Gur is not
only consumed by human beings but
also by cattle. A peasant’s require-
ments both for his domestic use as
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well as for his bullocks come to about
Rs. 100 worth of gur. Suppose he is
given a licence for the manufacture of
Rs. 100 worth of gur. How can he in-
vest a sum of Rs. 500 for the manufac-
ture of -such a small quantity? It is
impossible; it is preposterous and it is
high time the hon. Minister took notice
as to how his rules are being enforced

and how they are reacting on the
people.

Then again, there are certain areas
ear-marked as ‘sugar factory areas’
where the manufacture of gur is con-
trolled. Now, I want to give a timely
warning to the hon. Minister and his
Ministry that there may come a time—
I say this after ‘having observed the
impossible conditions in those areas
where manufacture of gur is restrict-
ed--when things may get out of con-
trol. I assure you that the sugar-cane
produced in some of these areas is so
much that the factories will not be able
to crush the whole of it. But you are
not allowing the people to utilise the
surplus for the manufacture of gur.
Hgs anybody calculated the surplus
sugar-cane available in such areas
which can profitably be used for manu-
facture of gur? Then at the fag-end
of the season you will come across
news items that so much of sugar cane
had to be burnt as the mills could not
really crush it. If things come to that
pass the hon. Minister will have to
reply to the House even for this. So,

he must please take notice of this fact
as well.

Now I come to the other organisa-
tions under the hon. Minister. I am
afraid the time at my disposal is so
short that I will take only one or two
of them. Take for instance the Indian
Council of Agricultural Research.
Some of the best talents in the country
are employed in the Pusa Institute. I
had an occasion of visiting this Insti-
tute and speaking to the reseasrch
students there. They told me that some
of the people employed by Government
there were geniuses. But about 75 per
cent. of their time is taken away in
file work with the result that they
have hardly any time left to attend
to the research students working
under them. It is nothing but a sheer
waste of national talents., I challenge
the hon. Minister to appoint a com-
mittee to enquire into this matter.

I wish to make a general remark
about controls and it has been repeated
many times. I submit that controls
are really eating into the vitals of our
nation and the nation is getting de-
moralised. If today we do away with
all controls and leave things to the
free play of supply and demand I am

126
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:sure things will return to normal.
Even if there is a famine the whole
.country will with one determination
_face that situation. Today the position
is this. Those who have got the means
to purchase at a higher rate purchase
.their commodities all right; the poor
who cannot pay are in trouble. So, I
submit that if these controls are lifted
altogether, if the fullest facilitics are
given for transport of commodities
from one place to another, and if
there is one rule that whosoever doqs
not sell his grain or whatever he is
hoarding will have it forfeited to the
State, there will be no black-marketing
and I am sure the forces of competigion
witl bring down the prices also.

A word about the manner of your
fixing prices. I fail to understand with
what imagination you expect the U.P.
man to carry gur to Calcutta and sell
it at the very same price of Rs. 18 per
maund. - In U.P. near my very kolhu
area it is sold at Rs. 18 per maun§
and in Calcutta and Bombay also it
is Rs. 18 per maund. I do not really
understand the imagination behind
this.

Shri K. M. Munshi: It is not so. It
is Rs. 21 in the non-producing areas.

Shri Tyagi: Even so it is the same
Rs. 21 in all the non-producing areas,
irrespective of whether they are dis-
tant or near.

Again, in the matter of control of
gram, the price was controlled. ersh-
ed gram you can sell at any price,
but whole gram you cannot. This did
not require much of thinking. Whole
gram could not be sold for more than
Rs 13 or so per maund, but if you
crush it you can send it anywhere at
any price. Gram is always eaten
crushed and not whole. It is eaten
in whole only by horses, even they
half crush it. But human beings
always cat gram crushed. If gram
crushed can be free why not the whole
gram? The Ministry is not taking full
possession of the matter in their mind
when they pass such sort of rules or
enactments,

One little thing more. I am sorry I
have no time. I want the hon. Minister
to inform the House as to how many
persons his Ministry have been able to
send to jail. At the last time they
claimed that for hoarding seven years'
punishment will be given. I would
like to know whether anybndy has
been punished under this provision
during the course gf the past months.
The Minister was very anxious that
this deterrent law must be passed and
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the House.gave the Minisier the deter-
rent law as he demanded. I want to
know whether it has produced any
results,

Shri Hussain Imam: Before I com-
mence my remarks I should like to
request, through you, Sir, the Govern-
ment for reconsideration of a subject on
which our Prime Minister indicted
us yesterday. He said the address of
the President was not like the address
of the U.S. President before Congress
in which an exhaustive survey is made.
I wish to submit that ours is a new
Constitution and we are not bound by
any conventions. Whatever is good in
the world should he copied by us, and
the fact that they have not done it so
far—and that “so far” means only this
very year, as this convention of the
address of the President has been
started only under the new Constitu-

tion—should not stand in the way of
improving,

It would also be better if we have a
convention whereby the President
should address us only in Hindi and
& copy of his address in English should
be distributed to us for the benefit of

those who cannot understand or read
Hindi.

The President in paragraph 5 of his
address dealt with the food situation.
No exception can be taken to his
dictum that “it helps still less to
exaggerate” the food situation. But we
would be failing in our duty if we do
not point out to the Government the
fundamental mistakes it has committed
in the past, and is still committing
today, in connection with its respon-
sibilities and duties towards the supply
of foodgrains to the citizens of India..

First of all we must realize that the
numbers under ration is less than ten
per cent. of the population of India.
All your paraphernalia of food controls
1s exercised in the interests of that
percentage, out of which a very big
proportion is your own servants—gov-
ernment servants, servants of public
bodies and servants of semi-govern-
ment organisations. These are the
people who get preferential treatment.
But the citizen of India as such is not
entitled under your rules to have: any
benefit of your price control of food-
grains except in such exceptional cases
as is cited by Mr. Tyagi where you
have a control on gram, to allow the
crushed gram to be sold_at any price
one likes. That too is a makeshift,
make-believe and put-up show. To
human beings there can be nothing of
greater imnortance than foodgrain and
I would onlv ask the Government to
consider whether it has discharged its
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duty to the citizens of Free India or
not. You have got hundred and one
controls. Cement is controlled, steel is
controlled, brick is controlled, but there
is no control on food prices in the
countryside. Rice can sell at Rs. 40 a
maund in Bihar, but it does not move
the Government to any action. No
action has been taken under the Food-
grains Control Orders to check the rise
in the price of foodgrains in Bihar as
it prevailed two months before and as
it is prevailing today. Is this the way
in which the Government should dis-
charge its functions? The Government
came into power because it was serving
the people and if it fails to serve the
people, people know what to do.

I would suggest to the Government
the necessity. and urgent necessity, of
introducing the monopoly procurement
system which prevailed during the
British times. I find that my State
of Bihar, while producing something
like 48 lakh tons of foodgrains in 1949,
procured in that year only 41 thousand
tons—I have the official figure which I
will give you: it is 41,494 tons. The
magnificent procurement of Bihar State
was less than one per cent. of the pro-
duction of Bihar. And why was it?
Because the control price is less and
they do not want to lose the votes of
the surplus producers. But they fail to
realize that they are losing the votes of
ten times more of the public who are
not surplus producers. Surplus pro-
ducers in the country would be found
to be less than ten per cent. of the
population of India. It is they who
beneflt by these high prices. At least
the twelve per cent. living in the urban
areas are not producers. The landless
labourer is not a producer. And we
had figures from the Bengal Famine
Inquiry Commission of 1944 that a vast
maijority of the cultivators cultivated
less than flve acres. In this condition
of things whose interests are you safe-
guarding by not enforcing price control
on all foodsrains. on all persons,
whether he is a oroducer. wholessler,
retailer or anvbody? That is the first
essential  which Government should
have before them.

T should like to sav a few words
about the special condition of Bihar.
Comine from Bihar I reslize. and I
hone the House will realize. the great
calamitv that has befallen us. During
the last fourteen vears Rihar used to
vroduce hatween 38 and %2 lakh tons of
froderains ver vear. and the average
comes to ahout 48 Jakh tons, Out of
this ahont 34 lakhs i kharif crap and
twelve lakhe is rabi. Aceording to
Government figures we have lnat two
lakh tans of the autumn erap and it ic
estimated that in the winter rice we
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are going to have a deficit, at a con-
servative estimate, of 18 lakh tons.
That makes it 20 lakh tons of deficit.
Added to this, because of the incle-
mencies of the weather, the rabi crop
is expected to be about 50 to 60 per
cent. and not more than that. So we
will have a loss of five lakh tons more.
Out of the 48 lakh tons that we used
normally to produce, we are likely to
be short of 25 lakhs, a 50 per cent.
reduction. Add to this a further factor
that in the North. Bihar are the areas
devastated by Kosi, that is a cursed
river of ours that we have to face, and
we find that all the old stock of the
cultivators has been lost. The Bihar
Government under the Essential Sup-
plies Act tried to get hold of all surplus
production available with the producers
and from the figures, we find that the
stocks available in the South _Bxhar is
infinitesimal except that it will help
them to carry on till the time of t'he
next harvest and no surplus is left with
the producers. These are factors which
are before your eyes and it is not like
what we used to have formerly. Bihar
in its living memory had never to face
a situation of this nature. The BLl_xar
Government has been trying to give
some sort of food and as was pointed
out earlier, it is not rationing, but con-
trolled distribution; rationing cum
control distribution comes to the total
of 28,068,788 persons. These are the
people who are getting the benefit of
controlled vprices. In a country of
3,90 lakhs—I do not know the new
figure, but it will be nearer four crores
than 34—the only number which is
being supplied food at controlled prices
is 28 lakhs and this figure is as on the
10th November 1950. This is the figure
that we have received from our own
Government.

3 p.M.
Shri Tyagi: They are also cities:

Shri Hussain Imam: Cities mostly
and a bit of towns and rural areas
and the amount of ration or subsidy
given is as low as five ounces per day.
In my own particular town our poor
people are getting flve seers of rice
and wheat, per month, per family. You
can well imagine how far five seers,
not even per person but per family,
how far it can go. As long as the
supply was available even in black
market people -could eke out an
existence but in the present condition
of things, it will not be possible to get
rice and wheat even at black market
prices because there is no production.

Here I should like to use, if you will
excuse me, rather strong language. Our
index number of wholesale prices and
cost of living index are manipulated
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and do not give the true state of affairs,
because they are based on controlled
prices of the rationed articels. They
may serve the purpose of keeping
down the wages in the industries, but
they do not give you the correct picture
of the country’s condition, because the
high prices that are prevailing for 88
per cent. of the public is not portrayed
in your cost of living index or index
Number of whole-sale and retail prices.
If we have to have a special set for
urban areas, at least for rural areas
we should be given a true portrayal of
what is the cost of living, taking the
food-grain prices as they prevail in the
different States, and not the overall
control! prices, which is more a story

than a reality for the vast majority of
citizens.

I should not like to take the time of
the House and I would therefore sum-
g}arize what I wish the Government to

0.

Firstly, I want the Government to
assume full responsibility for feeding
the people of Bihar from wheresoever
they can manage to do it. I do not
claim that we should have 16 ounces
per person, per day, but the subsistence
for every one should not be confined to
the urban area but for the rural areas
also it must be the responsibility
primarily of the Centre. It must see
that the States work out its policy and
carry out the commands to the best
of their ability.

Secondly, the price control of food-
grains must be enforced throughout
the whole of India. We want that
price control should not only be for a
few things and for a minority only,
but it must be a control of the supply
for everybody.

Thirdly, an overall estimate of our
current needs must be made by the
Centre in consultation with the Pro-
vincial Governments as well as the
representatives of public .opinion. Un-
fortunately the same system which pre-
vailed in the times of the British is
now prevailing in this Government and
those who are out of office are not
thought to be worth considering and
they cannot be consulted on any
matter. The whole of the wisdom has
descended on the Treasury Benches
whether it be of the Centre or of the
States; no one else can be called and
in this manner the Government go on
committing one folly after another, be-
cause they do not come in contact with

the people and they do not know where
the shoe pinches.

Fourthly, I should like that a consist-
ent and overall effort should be made
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to purchase as much foodgrains as our
resources will allow apd from all
sources that we can tap, imvespective of
the fact that we may have to curtail
some of the luxury impomts like motor
cars and others. Even dollar areas
must not be left out; if anything has
got to be stopped, it is not foodgrains
which should be stopped but other
luxuries like the lipsticks and other
things of the nature. I hope that the
Government will exert its full effort to
help the rural areas. (Interruption) I
was saying in conclusion that we have
every confidence that if the Govern-
ment desire to do the thing, it can do
it, and if it wants to shirk the respon-
sibility and throw it on the shoulders
of the States, it can do so; the States
have not got broad shoulders and have
not the resources which the Centre
commands and it is the Centre alone

which can solve the food problems of
today.

Shri Syamnandan Sahaya: I will,
before I speak on the food position,
associate myself wholeheartedly with
the motion hefore the House and con-
gratulate the mover of the motion on
his manuscript elogquence and the
seconder on the excellent Hindi extem-
pore speech which she delivered. It
has been indeed an encouragement to
most people here and I hope before
long, many others will follow her foot-
steps in speaking in the House.

Ed oSl 1 ghun S o2
S

[Shri T. Husain: When will you
start?]

Shri Syamnandan Sahaya: I will

consult an astrologer to decide the
date.

The question that we are discussing
here today, the question of food, is
undoubtedly the most important ques-
tion, facing this country. The efl-
clency and the administrative capacity
of a Government is known by the food
and cloth that the people living under
that Government can get for them-
selves. Whether on account of reasons
within their control or on account of
reasons beyond their control, the fact
remains that if the present: Govern-
ment is tested by this measuring rod.
they will be found severely wanting
and sorely lacking.

It is not my purpose here to blame
the Government for their acts of com-
mission and omission, because, that, in
my opinion, will serve no useful pur-
pose. The fact of the matter s that
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conditions in this country today are
such that until the attention of all the
States and the Centre is focussed on
this great” problem which faces this
country, we do not know where we shall
be and what will be the future of the
newly won independence of this coun-
try. I am not fully aware of the con-
ditions prevailing in other parts of the
country. but, knowing as I do the con-
ditions prevailing in the State of Bihar,
I hope, you, Sir. and the House will
give me the indulgence for a few
minutes to state before you the con-
ditions obtaining in that province.

The State of Bihar, according to the
Gregory Report, has had a deficit of
about three lakh tons of cereals. It
made up this deficit from assistance
from the Centre and also to the extent
of about three-fourths of a lakh ton
purchased from Nepal. The last maize
crop in the province was almost wholly
destroyed on account of heavy rains.
Even the rabi crop, which was very
nice and very good, suffered terribly
again on account of heavy rains at the
time of harvesting and thrashing. On
top of that comes this terrible drought
with the result that we hardly would
have anything as our rice crop on which
Bihar depended mostly. Actually, the
total loss is difficult to be estimated:
but, it appears to us from the figures
that have been so far prepared that
the loss will be, as suggested by my
hon. friend Mr. Hussain Imam, to the
tune of about two million tons.

I am quite aware of the fact that
the Central Government have from
time to time given the assistance which
it was possible for them to give. But,
I desire to plead with the Government
of India that the present situation in
Bihar is not an ordinary situation and
the normal usual type of quota allot-
ment will not do. In fact, in the pre-

sent conditions, it would be necessary

for the Centre to lose no time in
securing figures from the Government
of Bihar, about the requirements of
the State and to sit down with the
State Ministers and find out how the
defivit could be met. A friend remarked
in the morning session that the hon.
Minister of Agriculture was rather
light-hearted in his announcement when
he came back from Bihar last time,
that there was not that amount of food
dificulty as was given out in the
Press. The hon. Minister may remem-
ber the feeling of this House even at
the time he made that statement. He
very kindly discussed this matter with
a few of us coming from Bihar and we
pointed out to him at that time also
that the conditions were such that if
proper arrangements were not made
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from now, the difficulties of Bihar will
be enormous. I am not suggesting that
the hon. Minister has not been helpful.
But, if we take into consideration the
figures of allotments so far made to
Bihar, it will be agreed even by the
hon. Minister that he is still basing his
distribution so far as Bihar is con-
cerned on the normal quota allotments.
In the year 1949, the Government of
India gave to Bihar about 1.5 lakh
tons of food grains. But, in January
1950, it was reduced to 40,000 tons
only. In spite of all that has happened
and the representations that have been
made by the Government of Bihar, the
total allotment so far is to the tune of
113,000 tons, out of which 30,000 tons
have still to reach Bihar. What I
desire to emphasise is fhat the present
condition of the province demands a
much more generous treatment and a
more immediate solution of the difficul-
ties with which we are faced. As you
are aware, there is no hope at least at
this time, of anything being purchased
from Nepal either. In fact, even in
the last few years, purchases from
Nepal had gone down. The Nepal Gov-
ernment had itself started purchasing
at high prices. The tea gardens had
purchased quite a lot of rice and paddy
from Nepal, which used to come to
Bihar. At present, of course, there is
hardly any possibility of anv com-
mercial relations between India and

Nepal.

My hon. friend Mr. Hussain Imam
has laid great stress on the policy of
procurement followed by the Govern-
ment of Bihar. If he had studied care-
fully a few figures, I am sure, he would
have been convinced that the problem
of deficiency of foodgrains in Bihar is
not to be solved by the remedy of pro-
curement. In fact, the remedy of pro-
curement in Bihar, even of the few
thousand maunds of rice to which he
has referred, has become worse than
the disease itself. From the statistics
gathered in Bihar, it will be found that
29 per cent. of the population of the
province have no lands at all; 49 per
cent. have less than flve acres; 16 per
cent. have lands averaging between five
and ten acres; it is only the other filve
per cent. which have more than ten
acres in the way of lands in their pos-
session from whom you can expect anv
procurement. It will thus be seen that
it is very difficult for the Government
of Bihar to be able to secure anything
very substantial or aporeciable by oro-
curement. The hon. Minister for Agri-
culture and Food when he went to
Bihar carried back the impression that
enough had not been done bv wav of
procurement. The State Government
were in difficulties. They had in this
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matter to suspend their own decisions
and naturally had to carry out the
directions ot the Centre. Therefore,
they started very vigorously this pro-
curement arive and the etiect is that
even those of the farmers who had
something in store to carry them
ihrougn inese ditticuit times have been
deprived of that. A drive for the pro-
curement of paddy in the month of
September and October is an unheard
of thing and to say the least dis-
closes complete ignorance of local con-
ditions. This is the time of the year
when there is hardly any paddy or
rice left. But the decision had to be
carried out. The State Government
however in doing so, did not do one
thing, they should have informed the
Government of lndia that this was not
the right time for procurement and
they should have suspended the pro-
cess till the rice season started. How-
ever, when I was last in Patna, I had
occasion to enquire as to how the raids
were carried out, which the House may
know and Mr. Hussain Imam I hope,
will agree with me when I give him
the flgures which I am now quoting
that the State Government were not
remiss in their duty. Over 1,300 pre-
mises were searched and some 13,000
maunds of paddy was procured. One
hundred eightyfive persons - were
arrested and although a much greater
number of enquiries and investigations
into the available stocks with the
farmers in the entire province were
carried out, actually there was hardly
anything to be procured. In doing so,
however, I must say that a great deal
of hardship was caused to those whose
stocks were very little, but who under
this particular drive had to yield to the
pressure brought upon them and give
away even what little was with them.
. This is the position so far as the pro-
curement Bollcy in Bihar is concerned,
and in fhar particularly, in my
ooinion, for several years to come it
will be difficult to solve the problem of
deﬂctit by the mere policy of procure-
ment.

This is a subject of importance and
particularly as I come from Bihar I
would have liked to take a little more
time. But we know that there is a
time limit and we must accommodate
the House and so. Sir, I shall carry out
your orders in this behalf.

The position with regard to sugar
has been very vehemently brought be-
fore this House by Mr. Tyagi but T am
afraid the position has been slirhtlv
misunderstood. I think this coitrol
about licensing kolhus is not extended
to the whole of the Province either in
Bihar or in UP. It is extended
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to the reserved area for sugar mills,
Let us remember that you cannot have
the cake and eat it too. If you want
more sugar, you have to restrict the
production of gur in the reserved area,
of mills. It is quite another matter for
this House to decide otherwise. If we
decide to have no sugar, then the coun-
try should be prepared to live on gur.
But if you want sugar, and complain
that there is shortage of sugar and
that you get only an ounce of sugar in
a month, then you will have to do some-
thing about it. You cannot have jute,
cotton, sugarcane, and still have a lot
of food. The only way to do this is to
localise the areas and intensify the
production, that is the way to meet the
needs of the country. But . . .

Shri Tyagi: In Bihar the . . . ..

Shri Syamnandan Sahaya: I have
no time now, we shall talk it over later.

. There is another thing. The President
in his speech extended the target date
fixed for our being self-sufficient in
the matter of food, by three months.
In this matter Government have made,
}lf I may use an old term, a
Himalgyan” blunder. There was no
use fixing the 31st December 1951 &s
the date for attaining food self-suffi-
clency. But having fixed that date, I
say no useful purpose will be served
by extending the period by another
three months, If ‘India is not self-
sufficient by 31st December, how is she
going to become self-sufficient in
another three months? You lay down
a policy, but you do not follow it up
by action. .f\fter all, if you lay down
a policy which is to materialise by a
certain date, it is necessary to lay
down also how you are going to reach
that target.. It is not like saying, let
there be light, and there was light.
You must be able to show to the House
how you are going to do it. Let the
House be taken into confldence and let
us know exactly how in another three
months, or twelve months, the country
is going to be self-sufficient, when to-

day the deficits are not d i
T ome ecreasing but

Achar,va_Kr!palanl (Uttar Pradesh):
I.am afraid we rouse ourselves to a
situation only when it becomes critical.
Even so the reference in the President’s
address ahout the food situation throws
little light on it. Of course he talked
of unparalleled natural calamities,
flood. earthpuakes and drought, but
these'nre with us always. On previous
occasions too. when the food situation
was discussed in this House, the then
Minister talked about natural ecala-
mities. When he was asked why the
target fixed had not heen reached. he
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again gave natural calamities as the
reason. These natural calamities
are with wus always. We know
that our agriculture depends upon
weather and upon rains. 1 say he
would be a poor marksman who while
he is shooting makes no provision for
the wind, no provision for the natural
movement of birds and of beasts.
Therefore, I think that all these things
must be taken into consideration when
responsible Ministers make statements
about the food situation. Then, what
do you think of a Government that
fifteen days before they declared that
there was acute crisis in a particalar
Province, said that they knew nothing
about it? And not only that, they
minimised any information that appear-
ed in the Press. They said that people
were panicky, that the deaths that were
reported were not due to starvation
but to some other causes. They roused
themselves only when a Provincial
Minister considered the situation serious
and as a consequence threatened to
resign if he could not tackle the situa-
tion satisfactorily. It is then that the
Minister at the Centre goes to Bihar
and he sees that the situation is so
serious that he refuses to make a state-
ment there, saying that he would con-
sult his colleagues in Delhi and then
make a statement: and that statement
is yet to come. I am afraid that the
authorities are not able to see heyond
their noses.

We have been spending for the last
three years and we are still spending
huge sums of money on what is called
grow-more-food. On a previous
occasion I talked of this and I said that
it was admitted that much of the
money spent was being wasted, that
the good seed that was given to the
cultivator found its way to the black
market. Not only the seed, but the
manure too; and that the money that
was given for wells was not utilised
for digging wells, and no wells were
being dug. Yet, time and again we
give a deflnite date when we will be
able to reach the target of self-suffi-
ciency. It seems that natural calamities
are not so disastrous as our incapacity
to learn from past experience. We
made extravagant promises to people
before independence. Independence
has come and we have not been able
to fulfil any of those promises. We
made these promises in our election
manifestos: we made them in our
resolutions: we made them lp our
public speeches, but they remain un-
fulfilled. Yet we do not hesitate—I
think we are very bold—to make more
promises. The old promises not being
fulfilled have disappointed the people.
This has caused frustratfon but even
that is not enough for us. We want
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greater frustration to be caused to the
people. We thought at least this time
no date will be given but in the Presi-
dential speech a definite date of March
1952 has been given. How did the
authorities arrive at this date? The
Food Minister himself said that their
statistics were not reliable and yet on
a previous occasion he said that they
had reached almost 95 per cent. of
their target. If your statistics are not
correct—and it is notorious that the
statistics of the Government of India
are not correct in many vital matters,
more specially so in food—may I take
it that you discovered a definite date
out of your intuition or inspiration?
It is good for the Food Minister to use
his inspiration for his love lyrics and
drama but for scientific things scientific
data must be given. Or was the date
found from the new science of astrology
that has been recently re-discovered in
high places?

Shri Kamath (Madhya Pradesh): It
is a very old science.

Acharya Kripalani: Yes, it is a very
old science but it has been resuscitated
in modern days in high quarters.

An Hon. Member: It has been re-
discovered.
Acharya Kripalani: Call it redis-

covered if you like. Is it by this astro-
logy that they are able to give this
definite date of March 1952, as the
date when their programme of self-
sufficiency will be fulfilled? It is good
to consult astrology about your declin-
ing age to bolster up your followers
but it will not do to bring in this
astrology in such serious matters as
the food situation.

I hold that the Grow More Food
Campaign will never succeed, so far
as India is concerned. It would appear
that in the days when we were fight-
ing the British Government we went
to the villages and saw the condition
of the villages but after that we seem
to have forgotten them. We seem to
have forgotten the fact that our land
is miserably subdivided, that the hold-
ings are not consolidated, that there
is no classification of land, that some
of the best land 1s Used for crops that
are worthless and some of the worth-
less land is used for crops that
could be grown with benefit elsewhere.
I say that unless we are willing to
take revolutionary steps in these
directions we will not be able to solve
the food problem. The only way to
solve the food problem is to scrap this
village. If it exists, whatever amount
of money we spend will be misspent.
Our agriculture can improve only on
co-operative basis. It cannot improve
on the basis of private property in
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half or quarter bigha of land. [t is
unprofitable to cultivate it either by
bullocks or by more mechanical
methods. If we mean business then
we musi take courage in both hands

and do whatever is necessary in that -

direction.

Then, again, even if conservative
policies are to succeed there must be
co-operation and co-ordination bet-
ween the Centre and the Provinces.
The previous Food Minister complain-
ed that he did not get the necessary
co-operation from the provinces, and
the present Food Minister has com-
plained in this House that he does not
get the co-operation necessary for his
work.

Shrl Tyagi: Provincial
complain likewise.

Acharya Kripalanl: Well, I have
met Provincial Ministers who say that
their efforts are being hampered by
the Centre. We do not know who is
correct. When two people abuse each
other it is my custom always to believe
both sides. Strangely enough we see
different prices of tood are prevalent
in different provinces. If I am not
wrong, in Bengal the price fixed for
rice is about Rs. 16, in U.P. the price
rar:iges from Rs. 20 to about Rs. 35
and......

Shri Bharati: In
rupees ten.

Acharya Kripalani: While every
province is being helped by the Centre,
the Centre has not the wisdom to
dictate the price to the provinces. It
is an absurd position. Take sugar.
Sugar is a standard article of every
day consumption and its price changes
from place to place. The ration also
changes from place to place. In U.P,,
in some places persons whose income
is below a certain monthly level get
only half a seer and in other places
more than a seer. In UP. which s
the centre for the production of sugar
these vagaries exist and no effort is
made to improve that situation.

Ministers

Madras it is

How is it that when there is so
much control there is also so much
black-marketing? Sometimes my sidha-
walla (provision seller) tells me that
such and such commodity is not avail-
able but I have never yet heard that
any food commodity or sugar is not
available in the black market.

Talking of sugar, when we had a
debate on sugar last year. we were
told that the crisis would last only for
a couple of months, till the new
season came. The second season has
come and yvet there is no improvement
in the situation. Rather we are told

16 NOVEMBER 1950

by the President 140

today that the situation has deterio-
rated. Sugar has been coming in the
black market for more than one year
and a half and yet we do not know
where from it comes. If you want to
ea* tive maunds of laddus you can get
them at once. Where does this sugar
come from day after day? Not a grain
of sugar can leave the mill, even to
the millowner’'s house, unless it is
recorded in Government books and
yet for eighteen months this sugar-has
been coming in the black market. Is
it a black market? It is not even a
black- market. They tell us that they
have frozen sugar: they tell us that
they have rationed sugar: they say
that they have fixed prices but they
bring about a curious legal distinction
and tell us that they have not control-
led sugar, so that every body is free
to buy and sell. I say our people will
be prepared to make sacrifices but let
at least the sacrifices be equalised.
Our people used to poverty will be
prepared to suffer even more if we put
on the rich and the poor like burdens

.as they do in England. While here the

poor man gets only about two tolas
of sugar and some fixed quantity of
provisions the rich man can get what-
ever he wants and in whatever quan-
tities. We have got to go into the
causes of these things.

I am afraid I will have to conclude,
as the bell has rung. But before I
conclude I must say that we must find
out where our fault lies. When we
opposed the British Government we
said that we were not against the
Britisher but we were against the
system. We said we wanted to destroy
that system. We have driven away
the British but we have not destroyed
the system of administration that the
British introduced and followed in
India. We act as if a bush of thorns,
which, when watered by white English-
men Yyielded thorns, will, because it
is watered by our own brown leaders.
will vield us luscious mangoes. It is
an absurdity.

One word more and I have done.
There was a critical situation in
Nepal and the House just gave way
*3 the sweet words of the Prime
Minister. Before the Prime Minister
is able to give us a date many things
will have taken place. I am afraid in
high gquarters conflicting policies are
being followed in this respect. More-
over, I am afraid of the words that
have been used in the Presidential
Speech, ‘“economic and political pro-
gress”. These are very old words with
which we were familiar in the days
of the British. If Nepal has to
stabilised it can only be stabilised on
the basis of a democratic government,
and if we don't do it the Reds will
do it in their own fashion.
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[MR. DEPUTY-SPEAKER in the Chair)

dfer mwr @ wniw : AEAT
fodt effwx wmgm, 47 wga ot o%-
I fagr & qafeow o go Yo
T Ao gl €1 W W
o% i ¥ awr g ot o f aga
TR HET ST &1 § I g XA
wggw v g fr fag o o v
TSI T I W IWY T AW
# gaedl ) Fagw g fF o) xw
Tl naAde X ok wg fam &
ANM & for o v aw @
TEARE FT N qA0HT e @ 5 uw
wew B A fggmm T @ ¥ SN
a8 wed fear ) @ guwAr g R -
" F1 N 7T T (good feather)
& &% %eT (crown) ¥ aE
FA49 @M1 R fagw F d@r 7
g fear smm fe oF A arlt g
¥ WA AW FT T A gEA R
2|y gT fao @it F 9 aw AT FoATE
TH 98 & g g8 gaedt et §
P F W N ATEEET TG FT
gwaT f& ar @y a9 eI (sugar)
1 fx s o1 dfwg g
® ggr = g AR P MW
q¢r axg WreRM (production) & |
R AT g 9Ed & fF sSewm
dag S a@ I awar § i sy
agre & aAT dfRa w1 G ofe
dY Ay Qv o aeE § da
F R | & guwaAr g f A dwedor
N TR FT AT T ATTS TR
(national interest) & o®r Hw@T
SAAUR I Lo R S R
IR 7g R e A &1 A
g TF AOET AY 4F g, AW IC
R T o v § @ e 4 fe
gt Pk 7 A §, aadae WO
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STHT-AeTRT F@ & R oagt e
ffFor Mo o=@
®q= A P @ & @ ag W
a1 f% 977w g% fede (general food
debate) @i 9T g i fad go
dlo A fagre &1 & "wor 7 four
o # S wr g g fR oA
wwe g s oz wv faguam  (food
situation) @ M e agg Ww
TR yaFAV A i fr o UL
fegrax o dew  afeie  (self
sufficient) g & a1 &7 L4R
& AT qF & TEM, JE g T GX
UFavE ¥ mrame g W faEgmd
T & AR o & A o
wFI@EIA Y § OE
ZH I TOFY 9T FYST FCAT wATfEQ fR
T R FETE | ATRES AT Tg WA
galt & wgr @R T a¥ I
¥ F sl g fr ww dmA o @
Y qrsr Ay FH AgY & & gwar
¢ fr o9 2w & 9= A 9 e N
g 41 & ofvw § gz gfir "R
& 7l g 5 azdwe ferd
(Government figures) ¥ f& &
Fq & MEwee (overall) @y
geira  (foodgrains) av & 1
Taddve o fgam sordt § 9 4@
szt & f& 9w & fwrd (figures)
mwad | ® ferd § A oA =T
afer §aFr g, AN o @ ferd
o & madaee ¥ f Y = X agr
fr as@ g oo d feam & wma
ey Tt dar g ek Az §)
FT AT & frd geem AdY § @Y
} oga ¥ qOAT FTEAT g, HGT FIATHY
§Ted 7 g9, f5 a7 Faond v a9
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[dfem smge 3@ wria)

% qrg Far dfaw (basis) & fow &
qafas s Fer E fFew W A o
FEf g s aw & o o
g A ATawT ag e e A
) fFw Fad v wga g B
ot frrd ot & 9w & w9 ¥ Aedy
@ o F AGH gen fF oAt w®
s (foodfshortage) & & !
gR 3 F @1 T g TR fF
gATX 918 GF &Y o< A wA A
gAIR agi 78 A= fedl  (mentality)
fmrErfraf § 5 gae myr aeer
FTH 7EY & A T ARA T FA
snifF @ WH T I FAT Y
Tifoq ag aser  qAT A W
AT THTST FLAT AGAT § 1 F wE
wrgar§ fF s B wave gew
THTH e F aO% 9T I|S F HI
¥R W F gEFge \food control)
®T T ST R AW F aEy @i
¥T 2, ¥ A smar 5 ag nwRw
TG T Y FT AT, QAT FET
FEAE | G o AFEgw o
T 39 & foq waw aE SIA FFE
Mz W ¥I AT ¥¥ F
Y| FT AT F IFIET Jg TAOQ
# BF T 98T FTH oM AE g A
oY i T F? TwEe 9N
Tge O w=fedt dr FW@ & w@m

g o e ARy & R ogwt

FA AE & AR fev SR
(procurement) FW § AT wFY
§ fe SwiRde w9 q@ & A
NREAZ W HFGEE T T ™
WWEIW W g o
TR A A Ag & 5 ¥w W F
WA R S g qw ¥ e &

Tafaw e W@ XM OF AT
FATT FTH § AT FHr § Rl wTT
waTEr 81§ xw I fed & ad o
g WifF T ww g1 & & o
% g¥w (House) & am TF frde
(pamphlet) & wfd w1+ q@
az g fro gt 3 #ifee aw =2
(Council of State) & #wk #
wow 5T for a1 f5 @@ A A qEiw
N e adi §1 amd Fgr Tl
TWE ¥ AW X F ¥few e
Ty & faw o a= & iR F
WHER A 1 Fo flo F AR
TN a8 oY i @ S & avaR
W A Y § W AT F R
Tafm & T A qmw & A F
gm W ' @ ofa (areas) §
R # dma A fo (report)
T EFqE ANE A &1 & A8
wowar 5 o &% ¢ t5 fafesm o=
(million tons) = fa®z (small
millet) M s § 1 & Faw
g 5 =i vz & Germe 3 fafesm
& ¥ Tt w9 g g

6T oy wawt ¢ 2¢ fafema o
wEaa § 1 ag arfadd e (arbitra-
ry figure) & gt a9 & 3 9115 I
7 TEE, AEST AT TFRT A AT I
e fr N e g dar 5@ § =@
AT F AT A AR A & wEE
& FRR AR FAF-IEARIT F FA
a3 §T T A e w1
a1 &1 WO 971 & AW few aw foex
@? ®m oFt wf wAww dw
(starvation deaths) g& ar =gt
¥ S EER AT ? gfrer T )
g g EfF g @ I A
& fom Y smr e Y @) ST Ay
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EIMEARE ) 9o v ag &
€T 3 ¥ AT AT Ay FAr g §,
T8t @ wrefeedggme (maldistri-
bution)2 | AT I W T
T RN o & e (legacy)
§ q@m 21 S # 9T TF ST
T qeF &) wgr T qEmEre A
g fradt fF 37w wIfed ) @
IR IR W HFAR W Fw &
qE ATAT TR TR G| Y T
§ g wTH AT dar gAr g,
SR #1 oTEd AgT g § TE
efrs g (staple food) 7& &
T A A WA A FAEAS &R
9T A9gR FQ § A i 913w (rice)
TR AT 3 9¥ A @A A G
FRE AT W IR Y T TR
T A T | e & fedt fafae
(Deputy Minister) 1 foiE &
arew gar g 9 fien fod (Mitra
Report) ¥ amew a1 & fF &
FO¥ w9 F1 9 29z (transit)
FNqG AT &) g8 F AT
T ey qed § i o T W=
TM? MY OE g YR AT L} TG
AT FT RN F@ & &% I6 07
Y TG AR Y T A W E | T
FEaw A 7 T9 & worar fEaAr
I R (storage) § AW IW
(waste) ®T 2 §? *EeT
(cultivator) fow fewa & wos
AT FY 7@ § ag qAeA & R ag
FHYA FT G I9 H1 67 fgwrrr
Y @ IR | W A A A
N T FIF § Iq T A9 3Ty A
wmEged | # wEa & 3 F@ E
fr s W qoF FT @A AT qg
a wwararfy aw W g W
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@R AT e wWifs oo - fage &
TFWTE . go flo ¥ uwF W g A
fE A TFE WA ) R Ay f@mr
W 997 9 T8 3T § WF & 41, I
IR 7 fesht # @@ w0@ A oar A%
FEF | ST I F 0 TIF AT 4T L
# a6 AR 9T a9 ST wEAr §
freg M @ e oz g N @@
a9 & I1fEd a8 3@ § fF ek
sifafras gt dfwwe (Provin-
cial economic barriers) ¥ wWr
¥ agm g & N &t e
(transport) &g 3g ® soTAr AT
et a0% @ gnow wifa (Provi-
nce) #Y g 9Ifew @ FBTAF | @
o Aaes ¢ff fgR & sgo ow
g AR R wifeew § 9w w|
WA qT AT 3 @& | T qT gAY
WA (inefficiency) &1 &t
W gar a8 et (inefficien-
oy) & @ gdT T wew } quM
A g fF o ag fevierd @@
A am & AW @ g7 TAgRE
fraT gnfr

Mt gagA ywmw : F A wA R foy
T OFF G, HF A ATH AR
(control of price) * feu wgr
qT |

dfys sreT aw wriw : AT
@mg fr oAaw #F 5de 76 7
A {8 WA HT WIE WX
@ g AR AT A ¥ et gardy
TEAIFTARY § AT SR T
sRefF ey & ez @
N ot grow § wedrdex ¥ fou W@
&v@ea  (temptation) 1 e
(resist) ¥ AftFw Y ovan &1 ¥W
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£ (i me e )
F1 96w @ 7@ & fF o fewgte
(decontrol) < ¥ AHNIT F1 Hrew
% e (freedom of trans-
port) 1 ol aw faeht & ==
fegidte fear | faecht & a1 wrelter
9T W9 91, ITHFT AE g R A7
g WA A o T 5 ogR
g N A W A WF qA AT
AZ Y T9F |7 ) T, ¥ oA AW
Ffotgn w1 w aw ¥ ¥NwE
(sacrifice) @ wr & a¥fr | o
g gfar (surplus area) & a3t
Y FHTH (monopoly) iz
g | & g2 78 =@ 5 oso
AT AT AT E | AT T
£ TET F qgifad R few
(hoarding) st sr#feafar (Pro-
fiteering) 1 g ANfF | 1 S
Q@ A & ITH 78 Aw G o
wifgd fr du1 ®W ¥ IAHT FrE A
BT ) ¥@ A 380 § 5 AT e
fevdm (gradual dscontrol) #
@ifedY (policy) wx sme *T 1 M
Jo® gfear  (surplus area) g
T AT T Tz N e
1 #wfae ofeam (deficit areas)
€ agt TFiT fwm (fixed price)
T % § NEae 7 Qfwm
wq AT HT IOE A ¥ ®IE
Y EIH a9 IF 9E KIS KT AGS
g ww daw A 2 ff
T fRamae @9« % &% geEy
(self-sufficiency) zrfaw w7 &
wWAT F A &F geEN ok ¥
¢ 3feT swaw ag & f5 R s
st Wk g% 99 (Grow more
food campaign) & & vt &

fedrdafr (deficiency) vt srdt & o
TR AT & ¥3-¥3 & FErd @ o
g & fio 3& &Y smewy wTew gvn
fe sai-saf srg F1 A AR 9 O
FHIFATATATE 47 & &7 Ferdaft
g o 81 qR OF QAT wEET
mamna:

FEH TGAT § IHF ¥,
wag T & fow &

I ¥R-¥3 &Y 1Ak qerare ¥¢ fafeaq
T oY,
¥3-¥¥ Y qgrare w{ fafegs za 4,
¥¥-¢y #7149 fafsaq o o,
¥u-¥5 #Y ¥y fafeas zv @,
¥e-¢s Y % fafews = €,
¥o-¥¢ F ¥¢ fafeas ew

¥R FY ¥y fafeqq = Ak I
F fearges fene (revised figures)
e fafsmw &= @rmar 1 & sww
Fadsem A g 5 owW ¥ ag
ama dar @ fF W WR g SR
FTAATT TE AT | AT 3L I FHATK
g7 1 AT AYTT@ ¥ GAR T FH )
T AN AR GE ST FY q9g A
ag FAY I AT AHATT &Y FAZ ¥ T
FTEY Y ag O ®9 F ALY &Y g

F od v § fr e fgaw &
@ w@ @ AEH qrew ev fw
Tt FE W FAT A g (AT gAY
AT AR & YT Tl FY ravy
wo qTEEZ | A mEY WY
30 qWEZ AW AT WX e A
MR g & fgarg & § @AM
fema & 3R fafems =3 g9 & foq
FTHT P AT I% qTH A AT WA

= @rEr d FE@ SAR ) v firo
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¥ IRV F) g3 AE qEE @A
) EUME | R &R a9
R ag o@Ee W @ @ W se
dqrEre ¥o.x ¥ FH wARr &1
ygE A s g ? amaed v oo
e g fr e &
AL AL AT qFI | T, ¥R § WA
g w1 g TadEE I ara]
{Power) & arf @Y SE&r Tt
AT ¥ WOGR ERFT HAMT 987 | AT
TRz Y I 72 (rut) § 94 0
wew fafred  (State Ministers)
A ot forsdardy &Y 48 afgmmr @)
Hgw maade (Central Govt.) ®t
Hoae F< fear st geadw (Imports)
FUTCER @ 1| arg & 01 F 5
IJfas faeet §3 7 aqert fF 29
o dadmw e Jmuifefafed dx
dfsgam s ENEH (There is
maximum of responsibility
and maximum of impotency)
& guwar g fr og w¥ew € fdad
¢ fF ag 973 a8t & et & @R
71 gfeomm w1 | &= (Centra) &
e oy fad a8 @ wifgd f
7g G¥ TOTHI F ET DggATHL XY
fr enowe fagre &1 98 gfrw dwx
# foasderd 78t § fF 7 a=eT Iser
wqS ANTAE gEL FWT F1 R AR A
NIGE F@ § I #1 woq w fs 2
=i % (coarse food) & | awry
q iag w3k faest ® A Ay g
23 sqar 7 fear onar § § 9T
Fiewmaafar @ §1ame ¥
e a% T7 AR #3e W g &
fa®  #TE@ (corraption) T
FURER ¢ o W w oE feey
# fr @ #1 snfger anfee faaidtes
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FH 700 & F faar ag avfe ag
1wl d frare ¥ ¢ AR
aq AR | fad 37 ol 7 gl
T T AR €Y & At AR
gTHE Y FHT AT €T 3 g6
§ T 3% ;I & o forT at &
FrREAY Q4o TIAT ¥ ®F § IT WY
frrge grEg oz 2 @ § | w9 A9
TR SHAT AR FT FEN A9
TerE qftar 0 g qS AW g
ao w1 a ufcar & srfgear snfger
gerar aifegd ) sww g ® sl
arafaql A gwar wAA T @ E AR
3T a@ 7 srefral A e
3T FT W 74 FWA A FAr Aoy day
7 9T Y g T Af w9
R @ @ v A ad wa
g fr e #dew we Mogd Az M
a9t (These controls must zo
and they must go gradually)

English translation of the above
speech

Pandit Thakur Das Bhargava (Pun-
jab): Sir, I have heard several
speeches regarding Bihar and the
position of ‘Gur’ in UP. I belong to
a place that is frequently visited by
famines and 1 fully appreciate the
present situation in Bjhar. I have
every sympathy with them. T want
our Government to do everything they
can for the people of Bihar and, I
believe, the lines the Government have
so far followed which did not allow
a single starvation death in India
shall maintain the good feather in
their crown. and not a single person
will be allowed to die of hunger in
Bihar. I fully sympathise with what
Shri Tyagi has said about the present-
day position of ‘Gur’, but I cannot
help saying that either you must
stop talking about sugar deficit or
produce it upto full requirement. If
you want more production, it is possi-
ble only when sufficient quantity of
‘Gur’ is avallable to the factories so
that they may give a greater output.
You may close the factorles if it is
necessary in the national interest. I
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should have no hesitation if it is in
our interest. But while discussing
sugar problem you complain about
the scarcity of sugar and accuse the
Government for this scarcity. I do
not understand how sugar can be
produced until ‘Gur’ is not controlled.
I feel that there ought to have been
a general Food Debate and fhat we
should not have confined ourselves
to the U. P. and Bihar only. There
have been vigorous speeches about
food situation. In my opinion the
question of achieving food self-suffici-
ency by December 1951 or March 1952
is a very complicated one. Indeed,
some factors have been working at
the bottom and we should make deci-
sions as to what we have to do only
after giving them proper thought. It
is my belief, and I reiterate it with
all the emphasis at my command, that
there is no food shortage at all in
this country. There may be some
shortage of wheat and rice in the
country but I am not prepared to
accept, from the Government figures,
that there is an overall deficit of food-
grains. The Government themselves
say that their figures are not correct.
I do not want to go into figures but I
know and have got the official figures
to show that the country produces
and possesses more foodgrains than
we require. If the Government figures
are not correct, I beg to enquire, as
Kriplaniji just now did, the basis on
which you pronounce a shortage of
food in the country. If your figures
are not correct, your statement is also
not correct. I want to submit that if
you only look into the figures which
you have. you will find that there is
no food shortage here. Tell the whole
couniry that there is no shortage of
food whatsoever. A mentality has
been created here that we do not have
sufficient foogdgrains and everybody
has begun to believe thal it was so.
This is the reason that has induced
people to hoard and hold back the
foodgrains. Let the Government work
out the suggestion of Shri Hussain
Imam and introduce food control and
rationing all over the country. 1
doubt whether the Government can
work it out for it is impracticable.
The real solution is decontrol. You
do not take steps in this direction
because you are afraid of the happen-
ings of 1943 and 1944. If facts tell
you that there is really a food deflcit,
why should you fear? In fact, you
create a very bad mentality. You
yourself say that we do not have
sufficient food and then go in for
procurement and say that procurement
has not been enough. Neither pro-
curement nor rationing is a solution.
The solution is that you clearly tell
the people that according to your
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figures there is no shortage of food.
As a matter of fact the country has
enough and more food. I shall not go
into figures, for the time is short. I
would put these figures before the House
through a pamphlet. I remember that
Myr. Munshi had accepted in the Council
of State Chamber that the country
is not short of foodgrains. The coun-
try produces scores of varieties of food-
grains while you think there are only
eight varieties, the ones that are in-
cluded in rationing, There are thou-
sands of acres of land in U.P. on
which such varieties of foograins are
produced as are not provided for in
the rationing. Moreover, you have no
reports about the produce of seven
per cent. areas in the country. I am
unable to understand how you have
fixed the figure of 1-16 million tons for
small millet. I assert that the produc-
tion of small millet is in no case less
than 3 million tons per year. But you
put in at 1.16 million tons. This is an
arbitrary figure. At many places where
your eight varieties of grains do not
reach, for example in the hill sides, they
grow produces that are not included
in your foodgrains. When the ration
was reduced to 3 oz, in Madras and
Cochin-Travancore, how did the people
survive? Were there any starvation
deaths? Or, did the people become
fragile? Certainly not. The reason is
that there are a number of such
foodgrains that you do not include
into your estimation. They eat them.
The reality is that there is not the
dearth but maldistribution of food-
grains; and we have got the control
and rationing as a legacy from the
English. Theirs is a small country and
the production there is not sufficient
for their requirement. So they adopted
such measures and made arrange-
ment that suited them. In our country
where there is sufficient production of
food. where people’s habits differ
widely, where there is no one staple
food, you compel the wheat-eating
people to take rice and the rice-eating
people to take wheat. Such arrange-
ment cannot work here. It appears
from the report of the Deputy Minis-
ter and from the Mitra Report that
foodgrains worth Rs. 7 crores are stolen
away in the transit. Where does this
go? And it is asked what happened
to the ration. You procure foodgrains
at the rate of Rs. 12/- or 13/- per
maund and distribute at the rate of
Rs. 14/- or 15/- at the same place.
How far is it proper? Besides, how
much food do you waste In storage?
It is not possible for a bureaucraj.ic
Government to preserve foodgrains
with the same care as that of a culti-
vator. It is difficult to estimate the
quantity of foodgrains thus wasted.
In all humility, I want to say that at
present no inhabitant of this country
thinks himself to be an inhabitant of
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this country because of the different
rates prevailing in Bihar and UP.
and the Punjab. At the time when
the price of gram was Rs. 5/- or 6/-
per maund in Hissar, it was Rs. 10/-
per maund in Delhi and Rs. 20/-
per maund in Calcutta. I would like
to make it clear that the first step we
should take should be the removal of
all the provincial economic barriers
in the country. I want that no pro-
vince should be separated from an-
other in any respect excepting the
transport cost. Why it should be that
while Bihar is facing a famine you
are distributing foodgrains at a cheap
rale in other provinces? All this is
our inefficiency. And when such is
our inefficiency, I should like to ask
Shri Hussain Imam as to how far
would it go up when this responsibility
is increased tenfold.

Shri Hussain Imam: I did not say
about ration; I said about the control
of price.

Pandit Thakur Das Bhargava: I ask
as to how would you make the con-
trol effective? If you have flxed a
rice of Rs. 16/- per maund and people

me from all parts with money and
offer the cultivators Rs. 20/- for a
maund, it becomes difficult for the
cultivator to resist this temptation.
The only solution. of this is to de-
control the foodgrains and provide
freedom of transport to the people.
Recently, gram was decontrolled in
Delhi. Formerly, it was Rs. 40/- per
maund, now it has come down to
Rs. 20/- per maund. It cannot be dis-
puted that the gram which once was
Rs. 8/- or 9/- per maund has now be-
come Rs. 15/- per maund. But we
shall have to make such sacrifice for
our country. You should introduce
monopoly procurement in the surplus
areas. I do not mean to say that you
should remove all the rationing from
today. You must realize the need of
the time and put an end to hoarding
and profiteering. Those who indulge
in these vices should be made io
realize that they would not be bene-
fited by such methods. For this, it is
necessary to follow a policy of gradual
decontrol. In the surplus areas You
should resort to monopoly procurement
and introduce control and procurement
at a fixed price in the deficit areas also.
The problem of control would not be
solved until you remove the control
from the surplus areas. ] have no
doubt that we would achieve self-
sufficiency in food by December, 1951.
In fact self-sufficiency already exists
in the country; the pity is that the
more you intensify the Grow More
" Food Campaign, the more the deficl-
«ency increases. If you look into the
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figures of 1942-43 and compare them
with the recent flgures you will find
that with the intensification of Grow
More Food Campaign, deficiency has
also been increasing. I recollect an old
maxim: Heads you loose. tail we win.

The average production for 1942-43
was 48 million tons, the .average pro-
duction for 1943-44 was 51 million
tons, the average production for
1944-45 was 51 million tons, the aver-
age production for 1945-46 was 45
million tons. the average production
for 1946-47 was 46 million tons, the
average production for 1947-48 was
48 million tons, the average produc-
tion for 1948-49 was 45 million tons,
and thereafter the figures were re-
vised to 45 million tons. This shows
that the Grow More Food Campaign
has not been successful. Or, if it has
been successful, the production de-
creased due to other causes and the
Grow More Food Campaign helped to
keep up the deficiency which was to
occur due to these causes.

I beg to submit that if you only
calculate. you would find that there is
no shortage of food. If the popula-
tion of the country be 35 crores and
70 per cent. of the people live in the
villages and 30 per cent. in the cities,
and. if you -distribute foodgrains be-
tween them at the rate of 16 oz. and
12 oz. per head respectively, then,
agcording to my calculation, 22 million
tons would be sufficient and in a few
years you will be producing much
more than that you have put the seed
and wastage at 123 per cent. This is
too much. But even if it is accepted
as such, the production is much more
than 47.5 million tons. What is the
reality? It is that our mentality has
become such that we cannot come out
this. The country is under rationing
since 1942. When our own Govern-
ment came into power, they had to
procure grain from outside under
compulsion. Our Government also
began to follow their footsteps. Minis-
ters of the States did not realize their
responsibility which  compelled the
Central Government to import grain
from outside. All this shows, as
Honourable Mr. Munshi had said, that
there is maximum of responsibility
and maximum of impotency. I believe
that it is the responsibility of the
State to provide food to the people.
The responsibility of the Centre in
this regard should be limited to sup-
plying food to such areas as Bihar at
present. It is not in any way a res-
ponsibility of the Centre to compel
the cultivators to consume coarse
foodgrains while . distribute better
varieties of rice and wheat to the
other people. Wheat procured in the
Punjab is distributed outside. in Delhd,
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at the rate of Rs. 13/- per maund
while it is supplied in the Punjab at
Rs. 16/- per maund. There exist from
the beginning to the end corruption
and inefficiency in the very root of the
system of control. There is only one
remedy, namely, gradual decontrol in
such a manner as to bring about an
end of control six months earlier than
December, 1951. The surplus produce
from other places may be distributed
in the deflcit areas only. In bigger
cities foodgrains may be given at a fixed
rate to those having their income less
than Rs. 150/- p.m. Why the area under
rationing is being extended when
you are not able to procure sufficient
foodgrains? The area under rationing
must be reduced gradually. Well-to-
do people of cities are being supplied
foodgrains at a low price while mil-
lions of those poor men go unheeded
who toil hard to earn their living and
yet cannot pull on. With this point of
view I submit that these controls must
go. and they must go gradually.

Shrimati Renuka Ray (West
Bengal): The President's adcdress has
rightly emphasised the grave food
gituation in the country. Many hon.
Members have already spoken ahout
it and more particularly about the
precarious conditions prevailing in
South India and in Bihar. The
conditions in these areas, which are
worst affected, may not be as bad byt
are almost as had in some of the
rneighbouring areas. Perhaps it is
due to the great dexterity and ability
with which food adminisiration is
being carried on in some neighbouring
areas that conditions have not been as
bad there as in these worst afferted
areas. Before I go in for suggestions
which we have all given many times
before in this House, I would like to
refer to a report of the Constituent
Assembly debates dated Thursday the
3rd February 1949, which I have be-
fore me. In this report I find many
suggestions—concrete  suggestions. I
am one of those who do not believe
in carping destructive criticism of the
frustrated type. But I do suggest
that these concrete suggestions that
were mude on the floor of this House
by s¢ many hon. Members might at
least have been put into operation or
tried out to some extent by this time.
But 1 am constrained to say that even
now most of these suggestions remain
as paper suggestions. I do feel that a
little more, not just lip courtesf'. but
real courtesy, might be pald to
Members of this House who make such
suggestions. I hope that with a
new approach the hon. Minister and
his Deputy Minister will at least go
through some of these debates and see
what these suggestions are. [t may
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that wisdom is on the Treasu?}"
Benches. but perhaps even humble
people who go round the countryside
may have some suggestions which
might be profitably implemented.

4 p.M.

Now, it is absolutely true to say
that we have inherited the position
that we are in today from long years.
of fcreign domination. It is equally
true to say that it is not possible in
three years of a transitional period tor
bring about vast and great changes.
But at the same time we must take
stock and see how far we are moving
in the right direction. Perhaps with
the great enthusiasm to go ahead at
the beginning we started with an
initia] outlay on too many large-
scale projects—river valley and irriga-
tion projects—which will one day
bring smiling plenty to this land. But
while we were doing so we forgot
that our resources were after all limit-
ed. We also forgot that we have to
cope with the present even while we
build for the future. And perhaps on
this account a good deal of money has
been wasted which could have been
avoided. Initial outlay on plans alone
which we cannot implement today has
been quite considerable and in regard”
to some of the schemes that are under
way, those who are members of the
Fstimates Committee here will bear
me out when I say that much waste
and delay could have been avoided.

I would like to point out that we
have more than once said that the
machinery of implementation should
be changed, before we go in for vast
projects of this type. But I do not
think, apart from a very few excep-
tions. that in regard to a majority
of these projects there is no change
from the old red tape system. We
have heard a great deal about the
Fertiliser Factory at Sindri. It s
going to be the greatest thing in
Asia. Well, we will have to wait
for a long time for that., I have
just returned from a visit to Sindri
which was started in 1946. I have
gone into the avoidable delay and the
consequent money that has been wast-
ed on that project which this country
can ill-afford. It 1{is true that the
project will come into fruition perbaps
by the end of next year or perhaps
later. But in the meantime a great
deal of money has been wasted on this
project. which was envisaged as a
scheme costing nine crores and is now
going to cost 23 crores or more.

The suggestion made by Members
of this House was that while we may
think in terms of these big river
valley projects and put one or two of
them into operation, it is necessary to
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focus attention on small irrigation pro-
jects, such as digging up of wells or
tanks, so that you can have quick
returns. We have been told that such
schemes are being implemented. Any-
one of those who go round the country-
side today will see that it is not done
on that countrywise scale that it should
have been done. Other Members have
spoken about the ‘Grow More Food'
campaign and I do not want to dwell
on that again, but I am constrained
to remark that even up to now it has
not keen such a practical success.

In the meantime we have stopped
large scale importation of food from
outside. It is no doubt a good thing,
because it has impaired our economy
very badly. It is largely responsible
for the adverse foreign exchange
position for us. I am glad to note
that in the Presidential address there
is a specific assurance that we shall
not import large quantities of food-
grains from outside. But I wonder if
it will be possible for Government to
keep to that assurance unless drastic
measures are taken. If it is possible
this House will weélcome it. But it
does seem difficult at the present mo-
ment tc predict that it will be
possible to do so. I will not go more
into it. My hon. friend Acharya
Kripzclani has spoken on this point
with great ability and I would merely
like to say this that there is a lot of
truth in what he has said. of which I
hope the hon. Minister will take note.

Shri Sidhva: If you co-operate there
is possibility of no importation.

Shrimati Renuka Ray: I want tc say
a few words on the subject on which
my hon. friend Pandit Thakur Das
Bhargava dealt with,—the question of
control or decontrol. I should like to
congratulate the hon. Minister for the
firm attitude he has taken in regard to
keeping controls on these essential
foodstuffs. Pandit Bhargava said that
controls have not worked efficiently:
1 entirely agree with him. There is
blark-marketing and hoarding in this
country to an extent which can be
avoided; I entirely agree with him
But does he then advocate a counsel
of despair? Does he not realise that
the Bengal famine of 1943 was largely
due to the fact that the Muslim League
Government in Bengal refused to bring
In controls of any kind and it was
only after the famine that these had
to be introduced. Do we want to see
in this land country-wide famine come
in? The method by which controls
are implemented are bad. It is for us
to improve upon them and not to
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abandon the only method whereby the
State can help to equal distribution
and control of prices.

Pandit Thakur Das Bhargava: What
about Bihar where famine conditions
are prevailing, in spite of your controls?

Shrimati Renuka Ray: Conditions inr
Bihar would have been very much
worse. They would have been exactly
the conditions that obtained in Bengal
in 1943 had there not been controls.

Some Hon. Members: No, no.

_Shrimati Renuka Ray: I am sorry I
differ from some of my hon. friends.
The Report of the Famine Enquiry
Commission showed quite clearly that
had there been some kind of control,
had it been possible for the poor man
to get something to eat at least, when
so much exploitation was taking place
and prices became impossible, con-
ditions would not have been soc bad.
Theretore, I say that it is not a
defeatist attitude that we can afford to-
adopt. It is better that the Govern-
ment abdicate than give up controls
at this juncture which would mean that
the Government is prepared to see a
countrywide famine without trying to
avoid it. I do not believe that we:
should go in for panicky statements. I
do feel that even now it is possible
for us to avert a disaster. I hope the-
hon. Minister and the Deputy Minister
will give concrete shape fo many of
the practical suggestions that have
been put forward.

A good deal has been talked about
co-operation between the public and
the Government in bringing about the
success and fruition of the ‘Grow Mora
Food’ campaign. I think it has mostly
heen a case of talk, hecause exhibitions
ir Delhi. Madras, Calcutta or Bombay.
or Committees and Councils_held in
this capital city and other cities of this
couniry are not going to bring ahout
co-operation between the cultivptor-
and the Government. Therefors it ir
fruitless for us to talk of greater co-
operation or to say that the public i«
frustrated. No doubt there is frustra-
tion in the land, and no doubt fruetra-
tion is « bad thing. But what are we
really doing to overcome it? What are
we doing to get the co-operation of ths
people or to invoke their entlusiasm?
I would ask the hon. Minister to get
the cultivator in the rura! areas
enthused through ways which are-
realistie,
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I would also like to say one word in
renputrd to the tree planting ceremonies
that we have been having recently in
the country. This is a very artistic
and very beautiful move which wuas
started by Guru Rabindranath in
Shantiniketan, and no doubt it did
enthuse the people and the villagers
of that area. But while congratuiat-
ing the Minister on bringing a beauti-
yul thing back into our lives, I would
also very humbly point out to him that
in a big country like India tree planta-
tlo:: car.not take place on the same date
throughcut the country. When in an
area where the plantation season is
not on, we plant trees, what does the
cuitivaior think of us? I would ask
the Minister, in case he wishes to go
on with it next year or any other time,
that he has at least different dates for
tree plentation in different areas. In
many Provinces it was not the seasun
for tree plantation when the all-India
date came. But they said, “It is all
right, we will plant the tree, but the
trees will have to be repianted of
course”, and the cultivator said it is
all hypocrisy. Let us think these
tkings out and do them in & pracrtical
way.

Before I conclude I would only like
to say this. If it is the fault of the
people to some extent in not coming
forward, and if Government feel so,
let them pause and consider. Is it
.only the people who don't come for-
ward? What real effort has the Gov-
.ernment gone in for recently to mobilise
the people and to enthuse them to
.corne forward and co-operate in
solving this great problem that lies
before us and which we inust solve
nefore we can go ahead and ensure
conditions in this country where not
only famine but semi-starvation and
malnutrition too will be eradicated so
that the physical fibre of the race can
improve.

Mr. Deputy-Speaker:
Kun:ar Chaudhuri.

Shri D. D. Pant (Uttar Pradesh):
.Sir, 1 have stood up eight times.

Shri R. K. Chaudhuri: I should be
beating in history the record of King
Robert Bruce himself because I have
succeeded in getting permission to
speak this afternoon after having stood
for the twentieth time’. Yet 1 do not
kncw to whom I should express my
gratitude. whether to you or to some
.other friend in this House. In any case
I am grateful for this opportunity
being given to me to speak on behalf
of the unfortunate State of Assam.

Shri Rohini

Before I proceed further I wish to
.piy my tribute of gratitute to the
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people of India for their wide-felt
sympathy and for their gifts in kind
ana cash to that unfortunate Frovince
in the time of great distress due to
earthquake and ficods. I wish I were
able to speak as enthusiastically about
the Guvernment of India. because, not-
withstanding the fact that ‘here bhave
been great expressions of sympathy by
the personal visit of the Prime Minister
and other Ministers, till today we do
not lmow_ what monetary assistance
we are going to get to remove the vant
of food, clothing and housing in
that area. And if the answer which
was given by the Deputy Minister from
Assam was an indication of the policy
which is going to be followed by the
Covernment of India, then it weuld
disappoint the Province. If they are
only weaiting for the application, of the
Government  of Assam tor the
assistence which would be available
from the Government of India, 1 think
that does not speak very much of their
own sympathy which is much less
than what we have been receiving from
the public of India.

I am to speak today on the food
policy, and I would respectfully sub-
mit that the present food policy which
has been adopted by the Government
of India and which has also heen thrmst
ou Assam has been responsible for
much of the mischief which we see
there. Assam was a surplus Fruvince
so far as rice was concerned.
years ago rice was selling at thre= to
five rupees per maund, and today rice
i1s selling on an average at forty rupees
per maund. (An Hon. Member:
Shame. In one  district. nameiv,
Goulpara rice was selling last month
at sixty rupees per maund and it wes
through the great efforts of the district
oflicer that the price was brought down
from  sixty rupees to thirtytwo
rupees. That is the price in that
district even now. On the other hand
the control price is Rs. 16-10-0 per
maund, but nobody gets ithe rice at
that price at all. 1t is not due to fiood
or ecrthquake that this resull has been
brought about. It has been due to the
erratic and fitful policy of the Govarn-»
ment of India that this condition has
been arrived at. I will explain how.

Rice for some years has been pro-
cured by a department called the Fro-
curement Department. They are tak-
ing away whatever paddy is available
in the remote villages. Now they take
away paddy and leave about twenty
maunds in a granery. They seize it
and take it away. Where does it co?
Where does this rice and paddy taken
away by Government from the people
in the villages and other growers gfo?
Is it really distributed amongst the
rationed areas? In our State there is
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ration:ing only in the towns. Even in
the rotioned areas in the first weeik of
the month nobody gets any ration rice.
When the poar clerks who draw a salary
of fifty to hundred rupees ner
month go to the ration shop to get
their rice. they are told that the ration
rice has not yet come. That week the
goverrment servants are compelied to
utilise their salary for purchase in the
black market. And when the ration
rice comes after all, the money in the
hands of the employees is entirelg ex-
hausted. This is how the black
market is going on. If the hon.
Minister were to make an enquiry as
to where the rice which has been pro-
cured by the Procurement Depart-
ment has gone, he will find that this
rice has gone to quarters which are
not known or can be disclosed in the
public. I should have understuod
if this rice -was actually taken
from the poor people of our S.ate and
it it had been distributed amongst the
poor people of other States. This vear
no rice has been procured LYy the Gov-
ernment of India from the Province of
Asssm. Last year the Province of
Assam gave a generous supply of rvice
to cther parts, Why has not {his
taken place this time? It is because
nf the house to house seizure of rice
from the different villages bul where
they have gone, nobody knows. There
was last year an instance of starvation
from death even in the capital of the
Province and at that time Government
had to declare that the whole pro-
curement policy has broken down and
they suspended the control at the same
time. Immediately the suppls was
rationerd in rice and the price was
trought down to the normal eondition:
oI would respectfully submit that it
rice at least is decontrolled in the
State and as a matter of fact if it is de-
controlled in those places where rire
iz actually grown, the whole thiny wiil
come fo normalcy and there would be
no cifficulty in the supply of rice at
all. I cannot understand why the
State ¢f Assam which used to supply
generously to other States and parti-
cularly to Eastern Bengal in the old
days is not able to do so now and now
the Eastern Pakistan has to give us a
donation of 10,000 maunds of rice and
we are unable to feed ourselves from
the produce of our own country.

There is another reason why there
has been scarcity of rice in the State
of Assam. As will be remembered by
this House there was a large exodus
of the Muslim population from Assum
to Eastern Pakistan, and in those
places some refugees were installed.
They were asked to carry on the culti-
vation which had been abandoned by
the Muslim inhabitants who had
migrated to Pakistan, but as soon as
they began to cultivate, it was
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announced that they will have to give
their cultivation up as soon as the
Muslim migrants returned. The
result was that they did not pursue
their  cultivation very much. The
Muslim migrants returned and they
also could not immediately be restored
to their possessions and therefore the
cificulty has been that while there has
been a large influx of new and old
Muslim population from FEastern
Pakistan to the correspondinc extent
the East Bengal Hindu refugces have
not gone to East Bengal. The iesult
is that while we have a large number
of mouths to feed, we have not the
swme quantity of produce in our land
Lecause of the fact, for one thing, the
East Bengal refugees have heen pre-
vented from cultivating the land
which they possessed because they had
to give delivery of the possession and
on the other hand the Muslim rmigrants
who had returned have not the oppor-
wnity of cultivating That is the
direct effect of the policy which
has been followed by Governwment. 1f
Government had followed a consistent
policy. I think much of the trouble
would have been saved. I can assure
the Government of India on beha'f of
the State of Assam that if they only
say that rice can be decontrolled in the
State of Assam and that they would be
required to supply the stated quantity.
I believe the State of Assam will be
able to supply to other Provinces that
stated quantity and still find suffi-
cient food for themselves. This is as
far as 1 understand, the recommenda-
tion of the Government of Assam but
this recommendation has not been
accepted by the Government of India
in the fond hope that they ‘would be
able tn take from that province as
much as they like and as much ay they
want &t any time in future but now
as they have no possibility of getting
any supply from them, let them foilow
at least for some time this sane policy
of removing control of rice in that
State and only take what they pre-
vionusly took from them. If they do so
they will find that not only there will
be sufficient rice in that Province to
f2ed the people but they wouid also
be able to give some specified quantities
to other Provinces.

Prof. 8. L. Saksena: Sir. I thank you
very much for having given 'ne this
opportunity to speak ou this dobate, I
have listened carefully to the dis-
cussion since yesterday. I have heard
about famine in Bifhar and the vehe-
ment representations made from thers
to the Food Minister to come tu their
1escue, but probably he is not aware
of the condition that exists in the
Eastern U.P. There the crops nave
falled as completely as they have done¢
in Bihar. In the dry belt from Dehra
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Dun tn Darjeeling rice cultivation is
the main-stay of the people. In this
belt there has been complete drought
after heavy floods for the opast twce
months with the result that the entire
fields have become parched and ‘there
is not even one per cent. of the pro-
duction and on account of this seeds
will not come from this area. In my
own district of Gorakhpur which is in
this belt there was about five lakh
acres of area under this cane crop and
I have roamed the entire district and
I find that probably this area would
be completely parched. there will not
be a single amount of grain in this
huge area. I am surprised that this

has not been brought to the notice of”

the Government here and if it has
been done, I am surprised no mention
has been made so far of that calamity
here. In fact in the Uttar Pradesh the
Food Minister there has reduced the
ration of the whole population from
six to five chattaks which is already a
very low ration and there is a hue
and cry that this is what he has dnne
on the belief that he will save some
50,000 tons of grains to go to the
resrue of this famine area. There will
not be sufficient because as I told you
five lakh acres of land under this rice
croo in my area would have produced
at least 1} crore maunds of rice and
this amount of rice cannot be supplied
by cutting from the ration of that
ares I therefore think that there is
a very great necessity for the Govern-
ment coming to the help of this area;
otherwise there will be a great famine.
In fact I find that even now a large
number of people are going without
food. There was the first heavy flonds
which destroyed the crop and then
came the drought. Now the ground is
so dry that they cannot sow for rabi
crop with the result for the whole year
practically you will have to nourish
these peonle. Fourteen districts in the
Eastern Uttar Pradesh will he oracti-
cally starving and they are most
of them rice eating areas and rice
+rop has been completely destroved.
So T intended to bring this matter to
the notice of the Government and I
also want to bring to their notice that
the reduction from six to five chattaks
in the whole province has also hit the
peonle very hard. ~ T therefore think
thet the Government of India must
pive concessions to my province and
for this purpose make provision in
their budget.

Dr. Pattabhi (Madras): Why cannot
vou frow rice in place of sugar-ane?

Prof. S. L. Saksena: Areas where
sugar-cane Is grown cannot grow rice
hecause rice requires water and unless
there ic enough water it will not grow
rice tut sugar-cane does not require
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water to that extent and if sugar-cane
is water-logged it is spoiled. It will
not be fit for anything. So the areas
where cane is grown are different from
the areas which grow rice. Besides
that, there is another thing. You are
short of sugar; you are trying to have
more and more sugar. In fact, the hon.
Minjster of Food has gone to the
extent of prohibiting the use cf
kolhus in the factory areas. I wish
to bririg to his notice the havoc that
this order has created. What is the
purpese of this order? You want that
the sugercane in the factory areas
should not be diverted to gur.” If you
take an over-all view of the plcture.
you will find that the position is this.
In our country we produce four million
tons of gur and one million ton of
sugar. That is the rough average
annual production so that nut of the
total sugar cane grown in this country.
four parts go to the manufacture of
gur and one part to the manufacture
of sugar. Last year, when there was
a scarcity of sugar and blackmarketing
In sugar on aecount of hoarding
and other reasons, there was alco
3 corresponding rise in the price of
gur. The price of gur went as high
as Rs 30 per maund and in some places
it went up to Rs. 40. You cannot say
that there was gur in abundance. Gur
is an important article of diet of the
village population. They do not con-
sume sugar, in fact, they de not pet
sugar. What you are doing is this.
You are depriving that population
which is not vocal, whose voice dnes
not reach you here, of this article rf
fond in order to produce more sugar.

Again, if you continue this
restriction. what will happen is this.
All the sugar cane that is growing in
that area will not be crushed by the
sugar factories. As I said, they are
producing only one million tons of
sugar and if they are asked to crush
much more sugar cane, they just can-
not do it. The sugarcane will not be pur-
chased; no factory can purchase all of it.
When the gur-making season is gone,
when you come to March, you will have
in your hands a large quantity of sugar-
cone ard you will not know what to
47 with it. The factory owners will
say ‘that the price of sugar-rane
should be reduced to rupee one or
annas twelve; and that otherwise, they
will not be able to purchase the cane.
This is what haopened in 1941. You
have fallen into the trap of the factory
owners. They want to have sugar-
cane at cheap orices at that season. I
would request you not to commit that
folly again. If you want to produce
more sugar. vou will have to deveiop
your cane-growing technique and in-
crease the yleld per acre. By divert-
Ing sugar-cane from gur to sugar, you
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cannot produce more sugar. lIn fact,
the per capita consumption of gur in
the U.P. is 40 lbs, whereas the per
capita consumption of sugar is seven
lbs. Thus you will see that we con-
sume six times as much of gur as
sugar. In America, the per capite
ccnsumption is 54 lbs. This low con-
sumption in our country is made up to
some extent by the consumption of
gur. The result of this order will be,
while you are not going to inucrease
the quantity of sugar production, you
are taking all the risk that it involves.
Besides, if you insist on this licensing
system, corruption is so prevalent that
anybody who wants a licence will not
only have to pay the fee of Rs. three
but he will nave to roam about the
entire district before he could get a
licence, and the resulting discontent-
ment will be intolerable. When we go
to the villages, we are asked: “Is this
Swaraj? We are prohibited from even
putting up kolhus and making gur for
our children.” This is a position which
cannot be tolerated. We claim to
fullow Mahatma Gandhi who saii that
gur is a much better and much more
nutritious article of fopd than sugar
and yet we are advocating diversion of
cane from gur to sugar, and we are
cepriving our rural people of this arti-
cle of food in order to escape censure
in this House that there is no sugar.
As | said already, if you want to have
more sugar-cane, increase the yield
per acee. If Java could produce 3,000
maunds of sugar-cane in one acre, why
cun’t we also do {t? Our production,
even after 15 years of work in this
line, is only 400 maunds per a-re. I
would. therefore, urge upon you to
cancel this order. Otherwise, the
entive cane-growing population will be
against us and they will say: “You
have deprived us even of this cottage
industry which was important to us
even for our very existence”.

About food production, I would like
to refer to one thing before I close.
We are spending every year 130 crores
of rupees in importing food. If we
spend even a portion of this on rural
irrigation works, probably we could
have saved more foodgrains than we
import. In my own district, we are
losing 13 crores of maunds of rice.
This year, if we had tube wells in
every village, this amount of rice could
have been produced and that would
come to irty crores of rupees.
You are spendin 130  crores for
1mportin§ food. If you spend that
amount in one year by concentrating
on tube wells, I am sure, you will have
more foodgrains in your hands. You
must concentrate on tube-wells even
before manure. If there is irrigation,
the fields will not be parched and we
can grow paddy and we would earn
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much more than is spent in digging the
well. In one acre, we produce thirty
maunds of rice which comes to about
Rs. 400. That is the amount that is
necessary for sinking one well. If
you want to grow more food, you must
concentrate more on irrigation and
sinking of tube wells.

Shri D. D. Pant: Before I begin, I
would like to bring to your notice that
the allotment of only ten minutes for
a speech on such an important sub-
ject is hardly enough. It reduces the
whole parliamentary debate to the
level of a school-boys’ debate where
a subject is given and a time is fixed.
However, I will put forward certain
points before the House.

The real question today before us
is whether we should grow more food
or make more money. That is, in
fact, the real trouble. By growing less
food, you make more money. That is
what is happening today. What I
have seen with my own eyes is this.
Wherever there is surplus food, that
food is either cornered or destroyed
so that the price is kept up for dealers
to make more money. I am reminded
of Fourier. The boy was horror-
stricken when he saw his father burn-
ing wheat when there was famine in
France. When he asked his father why
he was burning grain he was told that
that was being done to make more
money. Therefore, my submission is,
that if the hon. Minister of Agri-
culture wants to grow more food, he
should abolish the present system and
introduce collective farming in its
place. Unless the whole agriculture is
collectivised, the country will not be
able to meet its food needs.

As regards the quantity of food in
the country, we do not know how
Government says that there is a dearth
of food in certain provinces or a sur-
plus in certain provinces. I have seen
in my own district; Government has
not got any means to ascertain the
exact quantity of foodgrains grown in
the country. They simply issue orders
from here. The orders go to the State
Governments who in their turn send
them to the District Magistrates.
Then, the order goes to the Patwaris
and he calculates on a basis which is
entirely wrong. The Patwari actually
does not know how much area
under cultivation. He only consults
his records fifty years old and gives
a figure. That flgure is supplied to
the Government here and the Govern-
ment says that there is a deficit.

In a village to which I went, 1
actually saw the villagers dentroyin;
their potato. When asked why they
were doing it, they said it was a simple
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economic proposition. Supposing we
put ten maunds in the market. the
supply exceeds the demand and the
price comes down to rupees five, 1f you
reduce the quantity by two maunds, as
the demand is inelastic. the price shoots
up to rupees seven. Whereas eight
maunds would fetch you Rs. 56, ten
maunds at the rate of rupees flve per
maund will give you Rs. 50 and they
immediately make a profit of rupees
six. This is what they do to make more
money. '

My hon. friend Pandit Thakur Das
Bhargava. ...,

Ch. Ranbi'r Singh (Punjab): Are you
speaking of America or of India?

Shri D. D. Pant: I am talking of
India, about my own district. about
my own town where I have actually
seen people destroying vegetables and
foodgrains.

Shri Tyagi: They should have been
prosecuted.

Shri D. D. Pant: 1 have seen sacks
of cabbages being destroyed, thrown
into the gutters. People say thet if
they put the whole thing in the market,
you cannot make so much money.

Shri Tyagi: It is not the case in the
whole of India; it may be so in your
town.

Shri D, D. Pant: I think it is the case
in the whole of India.

Several Hon. Members: No, no.

Shri Bharatl: I{ is
destroy the food.

monkeys that

Shri D. D. Pant: You will please
bear with me. Most people ?eak like
men but act like monkeys. These are
the monkeys that destroy food ilke
this.

The real way to solve the problem
is to collectivise the entire agriculture
in the country. People who lock at
this question from the point of view
of profit and destroy food should be
sentenced with capital punishment.
No private individual should be allow-
ed o deal in food. So long as you
allow these private individuals to Aeal
with foodgrains in this way, who
desiroy food like monkeys. they will
go on doing it in order to keep the
prices up. You always find that they
are working on this principle of
scarcity edonomy. The present arrange-
ment stands for economic scarcity and
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wants to keep the people
means of this scarcity.

down by

The other thing 1 want to submit
is that the whole problem must be
tackled scientifically. Our people must
be made to follow a scientific dietary.
They should not discard any parti-
cular food just because they are not
used to it. Whatever one may say
about Beverley Nichols and his book,
there is a passage in the book he
wrote which says that while in Bengal
at a railway station, he saw men
starving and opened a tin of fish and
another of beans and other foods and
gave it to them and they smelt them
and threw them away. That is because
people are used only to one kind of
diet, say of boiled rice or chappatti
and dal. Government should evolve a
new dietary composed of all the eat-
able things available in the country,
a balanced diet for the country. There
is abundance of fish, but most people,
just because they are vegetarians would
not eat it. Where the people are used
to rice diet, when wheat is sent to
them. they complain that they are not
used to wheat diet though it is more
nourishing. If these sort of complaints
continue, I do not think the I?epart—
ment will ever be able to tackle the
food problem.

There is one more thing I want to
say. They say there is dearth of
money and there is dearth of manure
too. I am surprised how the Govern-
ment can say there is dearth of money
when they have got the printing press
for notes. If they plan scientifically
they can have an abundance of money.
Only certain vested interests would
suffer. As for manure, if you only
accumulate all the dirt in the country
and convert it into compost, there will
be enough of manure in this country.
All that the problem wants is scienti-
fic tackling.

Finally, there is no problem in the
world which is so difficult that it can-
not be successfully tackled by human
beings. and especiaily with intelligent
leaders like the ones we have in -
the Government it should not be im-'
possible to solve these problems. The
Jeaders must appeal to the people and
show them how it is the fault of the
system. It is the system that starves
the people and not the Government
and if the people come to know this,
they will easily agree to collectiviza-
tion of agriculture in the country and -
you will have all the food you want.
Therefore. my humble submission to
the hon. Minister of Agriculture is
that the problem should be scienti-
fically tackled. He should study the
problem scientifically rather than hear
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ali sorts of arguments which are
advanced by different vested interests,
simply to confuse him.

Shri M. L. Gupta (Hyderabad): Sir.
I thank you for allowing me to take
part in this debate on food, and I am
also thankful to express my gratitude
to the President for having addressed
this session of Parliament.

Now., dealing with the subject of
food, 1 fully appreciate and realise
the stress that the President laid on the
scarcity of food in the country. Though
much has been said in the House
against the Grow More Food campai
by previous speakers, especial]
Mr. Hussain Imam who said that
Rs. 35 crores had been squandered on
this work, I say that we have failed
in this Grow More Food campaign for
certain reasons. One of them_ is that
the people entrusted with this work
laid too much stress on their adminis-
trative work and they did not take
sufficient interest in fleld work. They
did not approach the cultivator. They
did not advise the cultivator but only
took interest in schemes in the offices
and they laid too much stress on their
official routines. I am told that even
when the schemes are prepared. they
are not properly planned. This was
because as Mr. Sidhva emphasised.
we lack proper statistics and without
proper statistics we cannot plan and
so we have failed in these plans.

I am told that in the beginning
tractors were imported from other
countries. but they were lying idle
for a long time here because there
were no implements and “also there
were no spare parts. When we got
the implements from foreign countries.
we were, then told that technical
people or the people who could operate
them were not available and we had
no centres where these technicians
could be trained. This shows lack of
planning. The Grow More Food work
and other plans failed because of lack
nf statistics and foresight. I am told
tha incentive to grow more food is
lacking even in the officers of the
Agricultural Department because they
feel that their salaries depend on their
daily attendance and their progress
on their seniority and not on their
actual outout. I think if we can evolve
some method by which we could get
these officers to take charge of some
area and ask them to show resulte
there. on which their salaries and in-
crements would devend, that would
infuse the necessary incentive in them
and the scheme may succeed.
Otherwise if we depend only on
the present system of having offi-
cial routines and conferences. then
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I do not think any results would be
produced. My own experience &as
a cultivator is this. My own
Minister of Agriculture a short time
back had laid great stress on manures
and improved seeds. 1 applied for
some seeds to the Agriculture Depart-
ment but was told that they had no
seeds for jowar and for paddy and
they expecied the seeds from the rabi
crop and thut these would be supplied
after buying from the people. I do not
understand what is the meaning of
fmproved seeds. As far as I know
there should be a certain time lag
before the seed for a crop can be
sown. If this is the type of wrong in-
structions and wrong type of seeds we
get from the Agriculiure Department,
which is responsible for the Grow
More Food campaign, how can we
expect from the cultivators any co-
operation with the Government in
growing more food?

There is another matter which 1
have taken up with the Food Minister.
The prices paid to the cultivator are
uneconomic. It has been accepted that
the prices are uneconomie but it has
been said that the cultivator is free
to grow cash crops on a certain por-
tion of his land so as to compensate
himself. By allowing this we dis-
courage the Grow More Food campaign
to some extent and encourage the
growth of cash crops which should not
be the aim of Government in the
present food scarcity conditions. We
should increase the subsidy if neces-
sary and calculate the economic
price and pay it to the cultivators.
At present the cultivators have been
hard hit; put to all sorts of incon-
veniences and the whole benefit is
transferred to the urban population
which s only ten per cent.
The rationing henefit is given to the
urban areas and the poor cvulti-
vator has to suffer. He is not
allowed to consume a better type
ot food, for, it is taken away from
him. As a matter of fact the whole
oatriotism or the burden of the coun-
try is thrown on the cultivator who is
not vocal as compared to the city
population. The urban areas should
not monopolise the resources of the
rountry and take, away every thing
from the countryside. whose popula-
tion constitutes the majority and thus
venalise them for not being vocal.
Ten per cent. of the urban population
deprives the ninety per cent. cultiva-
tors of their rightful gains. Due to
foolishness of the authorities the cost
of the produce is further increased.
We procure at very low prices and
since we have no statistics we do not
distribute the food properly. We go
on shifting the grains from one place
to another and ther we suddenly find
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that the original place from which it
was shifted was a scarcity area and so
it is taken back and sold to the cuilti-
vator at double the price at which it
haa been obtained from him.

Shri Thirumala Rao: Is the hon.
Member against any control?

Shri M. L. Gupta: I am against in-
efficient controls.

Shri Thirumala Rao: I thought you
were speaking altogether against con-
trols. i

Shri Bharati: He is against control
as at present worked out.

Shri M. L. Gupta: We not only"

raise the prices of a commodity but
we lay stress on the transport system,
which could have been otherwise
beneficially used if we had statistics
and we had planned our procurement
in a better way.

It is not out of place to refer here
to the procurement agency in
State, Hyderabad, which is called the
Hyderabad Co-operative Commercial
Corpouration Ltd. I am told that the
grains are procured at the rate of
Rs. eight to ten a maund but the
handling charges come to nearly
Rs. 20 a palla, that is about Rs. six
or seven a, maund. That burden is
shouldered by the consumers in part
and the rest is borne by the public
treasury, which means ultimately the
consumers themselves. This should be
put an end to. This procurement
agency which is a government agency
requires a thorough investigation.

My friends have already spoken
about difficulties in control. I have
some pamphlets which say that the
controls adversely affect the produc-
tion and the price of sugar. The pam-
phlets are from the Sugar Manufac-
turers’ Association. No sooner gur was
controlled than it vanished from the
market. Government do not take care
to see that the stocks are seized and
then the prices are controlled, so that
they may not disappear from the
market. Control thus practically
defeats its own purpose. Controls have
ailways defeated their purpose.

I want to mention one point about
my own State. My State is not vocal.
We do not have a legislature or bodies
which can shout loudly. Hence a dis-
crimination has been made against us.
Last time while allocating quotas
other States were allowed to maintain
a rice ration of three to four oz.
whereas our State was forced to reduce
the quantum of rice to two oz. It was
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unjust to our State which has already
suffered much hardship. I hope the
Food Minister will see that the in-
justice is removed and that our rice
quantum is in consonance with the
rest of India.
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Mr. Deputy-Speaker: We uore stray-
ing away much from the subject in
hand. The hon. Defence Minister

must be here to reply to all this. More-
over, this is the debatc on food.

Shri Tyagi: The Deputy Minister is
here.

Mr. Deputy-Speaker: The Deputy
Minister is here but the point is not
germane to the issue before us.
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(English translation of the above
speech)

Shri T. Husain: Mr. Speaker, our
able friend Mr. Mahavir Tyagi has
said today that whatever the fault
may be it is of our Honourable Minis-
;\e‘r Shri K. M. Munshi. I differ from
im.

Shri Tyagl: I never said so.

Shri T. Husain: What I say is this
that it is no fault of Shri Munshi but
the fault lies with the seat on which
he has seated himself. I quite remem-
ber and you too might be remember-
ing it that when our present Deputy
Food Minister was not on this seat
but was with us; he used to criticize
the then Food Minister bitterly and
now has come the time......

Shri Tyagl: I would like to make it
clear that T did not say so that it was
the fault of Shri Munshi or of some-
body else.

Shri T. Husain: So far as 1 think
Shri Tyagi did say that the food pro-
blem was not being solved by
Shri Munshi. From this one ran con-
‘lude that the fault lies either with
him or with his office. Certainly the
‘ault lies somewhere. but I have to
submit that it is not his personal fault.
The fault lies with the seat, and it is
this seat which makes a man to do
fault. 1 put before you, Sir, one con-
crete example. When you were with
us and I had asked your opinion
whether I should speak, you had re-
plied that I should definitely do so.
But when you were there I rose twelve
times and I consider myself fortunate
tn have been given a chance to speak
13th time.

Shri Tyagi: The fault lies with the
seat.

Shri T. Husain: Our able friend
Shri Tyagi remarked that much money
has been wasted by the Food Ministry
He gave an example that a sum of
one crore of rupees has been spent in
Europe for buying sugar. To this [
would submit that this was not the
only Ministry where there was =o
much wastage of money. There are
many Ministries in our Central Gov-
ernment where there is still more. 1
would like to give you an example of
which I have personal experience. I
am glad that our Deputy Minister of
Defence is present here who would
listen to it.
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[Shri T. Hussain}

Mr. Deputy-Speaker: Has it any
direct relationship to food and agri-
culture?

Shri T. Husain: Direct relationship
to wastage.

Mr. Deputy-Speaker: The hon.
Member may confine himself to food.

Shri T. Husain: Sir, without food
we cannot even live. When money is
wasted wherefrom will food come?
In Ramgarh, where the Congress Ses-
sion was held sometime back, a big
military camp has been established.
All  possible modern conveniences
exist there; and it contains an accom-
modation for 12,000 persons. All things
are available there, only arrangements
for electricity could not be made. A
contract of Rs. 20,000/- per month has
been made with a private contractor
for this purpose, which continues up
to this day. The position is that not
more than 3,000 men reside there but
this sum of Rs. 20,000/- is being given
to the contractor every month for
electricity. In this very province the
Government have requisitioned a
palatial building at Patna for the
Defence Department for which huge
rent is being paid while building in-
tended for this purpose at Ramgarh is
lying vacant.

Shri Tyagl: Is it quite vacant?

Shri T. Husain: As I said, 12,000
men can live there at present but only
about 3,000 Government employees
are residing there; while the Military
Accounts Department has occupied the
palatial building at Patna. I am
surprised......

Mr. Deputy-Speaker: We are stray-
ing away much from the subject in
hand. The hon. Defence Minister must
b» here to reply to all this. More-
over, this is the Debate on Food.

Shri Tyagl: The Deputy Minister is
here.

Mr. Deputy-Speaker: The Deputy
Minister is here but the point is not
germane to the issue before us.

Shri T. Husain: 1 do not say much
on this. I have to say only one thing
and that is about procurement. Our
Minister has always said to me as
well as to the Bihar Government that
we do not work for procurement.
Procurement is an essential thing.
With regard to this I have to submil
to the Honourable Minister that the
rationing that you have introduced is
only meant for the urban areas and not
for the rural areas. This is the way in
which you do this procurement. You

procure ali the grain from the culti-
vators leaving with them what they
require. But when you take all, where-
from do those cultivators who are
short of food and who have not got
so much foodgrains as to enable them
to maintain themselves, get their food?
Secondly when you take all the food-
grains to the city how would those
tandless labourers subsist who do not
produce any food and who are in a
very large number? [Therefore 1 sub-
mit to the hon. Minister that the word
‘procure’ which he uses so often and
apout which he holds that we do not
procure epough grains is quite un-
Justified. . '1 have to supmit that there
18 no doubt that our Government has
done a lot of work during the last
three or four years. Damodar Valley
Project is in progress. We would get
foodgrains from this too. There are
Bhakra Dam, Hirakud and Sindri
Factory Projects also. But the situa-
tion at present is that there is no
marked improvement. We know that
a day is certainly to come when we
shall benefit, but there is no 8ercepti-
pble improvenient at present. Our peo-
ple who are ignorant and from whom
we have to take our votes, are not
aware of this thing, and my e®experi-
ence is that even literate people do
not understand this. They ask whether
the Government was yours. Our
Honourable Minister of Food has no
experience of this thing. He does not
contact people. He does not know
what is happening. We always say
that we will not get votes from these
people because we cannot show any
perceptible improvement by a magic
wand. I do not want to say more be-

. cause the time at my disposal is short.

But I do want to point out here that
rightly or wrongly the problem of
food has not yet been solved. Our
misfortune -is that people express
their surprise and say ‘“we have be-
come free, we have achieved Swaraj,
Britishers have left but our condition
is worse than what it was in those
days.” You might have heard it all
and we too have heard it. Rice gells
at sixty rupees a maund now-a-days.
It is at rupees forty a maund when
cheapest. In those days one could get
three or three and a half seers of rice
for a rupee. We shall have to take
some drastic measure. I have not gol
any proposals at this time. I shall sub-
mit them before you when 1 get time.
And if the Honourable Minister will
allow me I would certainly tell him
about the same.

The House then adjourned till a
Quarter to Eleven of the Clock on Fri-
day, the 1Tth November, 1950.





